Before the Hon'ble National Green Tribunal,
Principal Bench, New Delhi

0.A. No. 200 of 2014
In the matter of:
M.C. Mehta e Applicant
Versus
Union of India & Ors --mmm---- Respondents

9.

Compliance Affidavit on behalf of State of Uttarakhand
(As on 31.12.2020)

|, Om Prakash 5/o Late Anil Prasad, aged about 58 years, presently
posted as Chief Secretary, Government of Uttarakhand, do hereby

solemnly affirm on oath as under: -

That in my above-mentioned official capacity, | am acguainted with the
facts and circumstances of the present matter based on record and
information made available by the concerned departments, as such lam
competent to file the present compliance affidavit on behalf of the
State of Uttarakhand in the above mentioned matter,
That with reference to the Original Application no, 10 of 2015 and
Original Application no. 200 of 2014 with regard to prevention of
pollution of river Ganga, this Hon'ble Tribunal was pleased to pass the
judgment and order on 10,12.2015 and also issued several directions
from time to time through subsequent orders.
That after hearing the matter on 13,08.2020, this Hon'ble Tribunal was
pleased to pass the following directions in relation to the State of
Uttarakhand;
Observations and Directions:
“In View of the above, further steps on the light of earlier orders of the
Tribunal, including the order doted 18.12.2019 need to be taken and
monitored at the level of Chief Secretaries of the States. In terms of
order of this Tribunal in OA 673/2018, River Rejuvenation Committees
(RRCs) have been constituted in all the States having polluted river
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stretches. Their working is to be monitored by Chief Secretaries
periodically. There is glso monitoring by the ministry of Jal Shakti. As
reported by the Oversight Committee constituted by this Tribunal for
U.P.. such monitaring is essential but is not taking place. The Position is
not clear for the States of tharkhand, Bihar and W.B. It is difficult to say
that the monitoring at the level of Chief Secretaries is taking place in
the said States. This needs to be ensured. There is no appearance
before this Tribunal for the said Stotes which obstructs this Tribunal
from verifying important information. We Wish the States had taken
the matter with more seriousness instead of neglecting it In this
Manmner.

We also feel that there should be periodic joint meetings of the Chief
Secretaries of the concerned States to consider vital issues like pooling
of human resources and sharing best practices for rejuvenation of
Ganga, particularly preventing discharge of sewoage and other
pollutants therein directly or in its tributaries or drafns connected
thereto. There is need to toke a holistic approach of treating river
Ganga as a single entity and eco-system which requires pooling of
fiscal resources by different stakeholders. Project of making Ganga
pollution free needs serious attention of oll States at highest levels.
Joint meetings of concerned Chief Secretaries can be convened by the
NMCG and Secretary Jal Shakti. Already, this Tribunal has directed
interaction by the Ministry of Ja! Shakti {MoJ5) and CPCB with all States
an the subfect of poliution of rivers and ensuring that no poliutants are
discharged in river bodies. NMCG also can join such monitoring. There
ore operative oction plans prepared by RRCs. The action plans
supposedly aim ot achieving norms of water quality upto bathing
standords by suitably reducing the levels of BOD and Faecal Coliform
and toking other steps. The ARCs may consider availing of CSR
schemes by involving the willing corporate entities and entrusting
porticular stretches to particular entities to the extent vioble. As
already directed, the specified flood plain zone s need to be handed
over to the Farest Department for plantations for which CAMPA funds

con also be utilized. The Forest Department may olso explore
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comrmunity fnvolvement in restorgtion and development projects,
including raising of plantations, developing bio-diversity parks ond
artificial wet lands. Utilization of MGNREGA funds also need to be
considered, a part from other sources of funding. We direct the NMCG
and Secretary Jal Shokti to convene g meeting of concerned Chief
Secretaries after clearly identifying action points needing focus under
relevant heads and notifying to the Chief Secretaries within two weeks.
NMCG can be the nodal agency and CPCB may also join. The Chief
Secretaries may compile their respective feedback and have an
effective interaction and joint discussion.”
That after hearing the matter on 18.12.2019, this Hon'ble Tribunal was
pleased to pass the following directions in relation to the State of
Uttarakhand;
“As glready directed vide order dated 22.08.2019, timely completion of
all projects relating to sewage treatment be ensured i.e. by 31.06.2020
in respect of ongoing projects and by 31.12.2020 In respect of others
foiling which compensation has to be paid in terms of the said order,
ogpart from action against the erring officers. Tifl then, to avoid
untreated sewoge being discharged directly into Ganga, interim
remedial measures hove to be odopted ond for the defoult after
01.11.2019 compensation has to be deposited in terms of order dated
22.08.2019. CPCB may take necessary calculation within one month
from today ond roise demands with the Chief Secretories of all the
concerned States which may be compiled within one month from the
date of such demand failing which accountability will be the Chief
Secretaries personally.
NMCG and concerned States - Uttarakhand, UP, Jharkhond, Bihar and
West Bengal may toke further steps as per directions already issued for

ajPreventing discharge of industrial effiuents in Gango and its

tributaries/drains by ensuring installation of proper functioning
of ETPs/CETPs.
b)Utilization of treated sewage, use of sludge os o manure and

septage management.
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c) Demarcation of fleod plain zones and preventing encroachments
thereaf.

d)Maintenance of e-flow.

e) Preventing dumping of solid and other woste in and oround
Ganga.

[} Clearing old legacy waste dump sites.

g} Preventing and regulating illegal sand mining.

h)5teps for conservation of groundwater particulorly with reference
to critical, semi-critical and over-exploited areas.

i} Restoration of water bodies.

[l Manitoring and displaying of water quality.

k) Taking action agoinst polluters by way of recovering
compensation for restoration of the domoge to the
environment.

l} Closing, till compliance, all establishments near river bonks being
run without necessary STPs and compliance of environmental
norms.

m) Public awareness and involvement for prevention and control of
pollution of Ganga.

n)Regulating activities on and around river Ganga including ghats
and other establishments.

o) Afforestation and setting up of biodiversity parks.

p)CPCB and S5PCB may periodically undertake biological assessment
of Ganga. NMCG and States concerned may depict biological
diversity of Gangao in public domain.

gl Any others directions covered by earlier orders of this Tribunal.

fi. CPCB may take further actions to finalize ond circulate Guidelines for
Biodiversity parks expeditiously which may be complied with by the
concerned States and Status of complionce included in the reports to
be filed before this Tribunal.

Denpmdiin Nasindl

> J gl ”'j'-'}'ﬂ ?,,:5 iv.  Apart from the Chief Secretaries, the progress may be monitored by the
2 L R ;:’-'.ﬁ“ Monitoring Committee constituted in the 5tate of UP vide order dated
L UTTARS

21.10.201% in O.A. No. 670/2018, by Justice U.C.Dhyani in the State of
Utterakhand and in such manner as may be laid down by the Chief
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Secretaries in the States of tharkhand, Bihar ond West Bengal in the

light of discussion in para 27 above.”™

Monitoring Mechanism for compliance:

Progress of different activities undertaken by different agencies is being
monitored by the Principal Committee, Supervisory Committee,
Executive Committee constituted in compliance of the directions of this
Hon'ble Tribunal and also by the State Ganga Committee and District
Ganga Committees constituted under River Ganga (Rejuvenation,
Protection and Management) Authorities order, 2016. If would be
relevant to mention that after the date of last order dated 13.08.2020
of this Hon'ble Tribunal, 02 meetings of the State Ganga Committee, 02
meetings of the Supervisory Committee, 02 meetings of the Executive
Committee and 51 meetings of District Ganga Committees have been
taken place in the State. The Minutes of the said meetings of State
Ganga Committee and Supervisory Committee are annexed as
Annexure-01 (Collectively).

As per the Hon'ble NGT's direction dated 13.08.2020 in Q.A. no.
200/2014, it was stated that “As olready directed, the specified fiood
plain zones need to be handed over to the Forest Department for
plantations for which CAMPA funds con also be utilized. The Forest
Department may also explore community involvement in restoration
and development projects, including raising of plantations, developing
bio-diversity parks and artificial wet lands. Utilization of MGNREGA

funds also need to be considered, a part from other sources of funding.”

As regard to the above directions, this was deliberated in the 9th State
Ganga Committee meeting held on 01.09.2020 and subsequently 3
Committee has been constituted under the Chairmanship of Additional
Chief Secretary, Rural Development Department, Government of
Uttarakhand (GoUK), with members being Principal Secretary, Forest &
Environment, Secretary, Agriculture, and its Member-Secretary being

Head of Department, Irrigation Department, for preparation of plan for
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utilization of funds from CAMPA and MNREGA Schemes, for restoration

of water bodies, ponds, plantation and artificial wetlands.

The first meeting of the Committee was convened on 03.11.2020
and future course of action to be taken were defined. Forest
department in co-ordination with Irrigation department has been
directed to prepare a comprehensive action plan for interventions on
raising of plantations, developing bio-diversity parks, artificial wetlands
and allied activities by engaging a technical institution such as (Forest
Research Institute f G.B. Pant National Institute of Himalayan

Environment) from CAMPA fund schemes.

Regarding the second meeting of the Committee held on

16.12.2020, the following decisions were taken :-

. The Irrigation Department was directed to share flood plain
zoning details in digital format with the FRI within 10 days and
FRI was to mark flood plain boundaries on the river maps within
07 days and thereafter |IT Wing of the Forest Department is to
delineate and compute forest and non-forest area in flood plains

of each year,

. A district level committee to be constituted under the
chairmanship of Chief Development Officer (CDO) of concerned
district with concerned district level officers of Forest
Department (DFQ), Chief Agriculture Officer (CAO), District
Horticulture  Officer and Executive Engineer, Irrigation
Department, as its members. This committee is to prepare DPRs
for restoration of Water Bodies, raising of plantation,
development of bio-diversity parks and artificial wetland in the
notified flood plain areas in one month's time. The committee
was also to explore the community involvement in these

projects.
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- It was also directed that DPRs prepared by the concerned District
Level Committees will be wvetted by FRI, Dehradun, in

consultation with ICAR-Il SWC, Dehradun.

. The next meeting is scheduled to be convened around 15th

lanuary, 2021.

Two meetings of the Committee have been convened. Minutes

of the meetings are annexed in Annexure—02 (Colly).

6. As per the directions of Hon'ble NGT in its order dated 18.12.2019, it
was stated that NMCG and the concerned State - may take steps in

furtherance to the directions already issued as hereunder:

Compliance in_relation to Para 28 (i) of Hon'ble NGT direction dated
18.12.2019 "Setting up of the 5TPs, Interception and Diversion (I&D) of
drains and preventing untreated sewage and effluents in the River

Ganga".
sl | New Total No. of Drains MNo. of Drains | Completed 5TPs | Bioremedi
M. 5TPs Capacity intercepted ation
STPs started
{MLD) from 1"
Nov. 2019
Mo. | Dischar | No. | Discharg | Mo, | Capacity | Mo,
g MILD & MILD in MLD of
drain
1 | 52 13189 |62 | 2850 | =& 26195 |31 | 129.170 3
 Existing STPs
R 82,86 70 | 3654 | 70 26.54 14 | 8286
Total | 46 214.75 131 | 5504 | 126 | 52735 | 45 | 212.03 ]

Out of 19 Projects sanctioned (for Towns situated at Main Ganga Stem)

B e under Namami Gange Programme, 18 Projects have been completed.

/_;fr:—xl II i |I .r'llx'. ‘\-HHH. 3 .
Vg Nyt N Nx As per earlier affidavit dated 05.06.2020 the completed projects were
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13, accordingly 05 more projects have been completed since then,

Wl T E ) s noteworthy to mention here that the State of Uttarakhand has
..ﬁ"-‘;-:::’. J '-_I-_ ;.* /;/y made timely progress in Namami Gange Projects. Infrascture provisions
have been ensured by the State towards pollution abatement on the

main stem of the river Ganga (Segment A). Hon'ble Prime Minister of
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India has inaugrated all the major projects on 29.09.2020 by

appreciating the efforts of the State Government. These projects are

mentioned as hereunder:-

l
i)
Il
V)
V)

W)

68 MLD STP at Jagjeetpur, Haridwar

Upgradation of 27 MLD STP at lagjeetpur & 18 MLD STP at Sarari.
‘Ganga Avliokan'- a museum on Ganga at Chandi Ghat, Haridwar.
26 MLD 5TP at Lakarghat, Rishikesh.

7.5 MLD 5TP at Chandreshwar Nagar and 5 MLD STP at Chorpani
in Muni-ki-Reti.

1 MLD 5TP and 0.01 MLD STP at Badrinath.

Overall Progress of Key components of 19 Projects are as follows-

d.

Sewage Treatment Plants — Out of 32 5TPs with treatment capacity
of 214,75 MLD, 31 5TPs with treatment capacity of 212.03 MLD have
been installed and functional. As per earlier affidavit dated
06.06.2020, the STP's were 27 with treatment capacity of 131.89
MLD, as such during this period increased 5TPs are 04 with
enhanced capacity of 82,86 MLD,

Drains Tapings - Out of 61 sanctioned drains, 58 drains have been

intercepted and are being treated. As per earlier affidavit dated
06.06.2020, there were 51 drains but now 07 more drains have
been intercepted and are being treated.

Bio-remediation of drains- Regarding 04 drains, 01 at Swargashram
is intercepted and is being treated and with respect to other 03
drains at loshimath, the drains water quality is being monitored and
during the lockdown and afterwards due to COVID-19, the numbers
of pilgrims/visitors was negligible as such no additional discharge of
wastewater took place to cause pollution. Water quality of these
drains was monitored and it was observed that, the BOD < 30 mg/L,
hence, bio-remediation is not required in these drains, as per NMCG

monitoring Protocol. Monitoring report is annexed as Annexure No.-

03.

Regarding In-Situ treatment of untapped drains identified in the

09 polluted river stretches in Uttarakhand by bio-remediation
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technologies under Namami Gange Programme, It is worth
mentioning here that NMCG in its 31st Meeting of the Executive
Committee held on 13.11.2020, Agenda Item MNo. 31.3, has decided
and resolved to approve the proposal of the State Government for
according administrative approval and expenditure sanctioned (AA
& ES) for in-situ treatment of untapped drains, for a limited period
of 04 months covering Kumbh Mela period under Namami Gange
Programme at an estimated amount of Rs. 2.59 crores (including
cost of project monitoring and D&M for four months). It was also
decided that the project shall start one month prior to Kumbh Mela
2021 and continue one month post Kumbh Mela 2021, The project
has been considered to be funded under NGT Component - New
Initiatives of MNamami Gange Programme. The administrative
approval and expenditure sanction for the same has been granted
vide NMCG letter dated 14.12.2020. In furtherance thereto the
Nodal Agency i.e. Uttarakhand Jal Nigam is directed to initiate
tendering process. Copy of NMCG letter dated 14.12.2020 is
Annexure No,-04,

d. Progress of remainin g -

It is worth to mention here that the 06 projects i.e. Rishikesh 1&D,
Muni-ki-Reti 1&D, Rudraprayag 1&D, Gopeshwar I1&D and Srikot I1&D
have been completed. However, with respect to the remaining 01
project it is provided as hereunder:-

Joshimath 1&D with STP Project — Overall Progress -65%. One STP of
1.08 MLD is completed out of two 5TPs of the capacity of 3.86 MLD.,
Out of 5 drains, 2 drains are intercepted. Works of remaining 01 5TP
of 2.78 MLD was delayed due to the land slide at the original STP site
and relocation to new site. Expected timeline for completion of the
remaining works as decided in the State Ganga Committee meeting
=/l isby31* March, 2021.

Slilios As directed by the Hon'ble NGT, the progress relating to STP and 1&D
works is being submitted in tabular form also as under:-
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5l, | Targets to be achieved as per| Targets achieved and the | Targets |  Action taken or
Na. orders dated reasons for delay in niot suggested for
10.12.2015, 13.07.2017 and compliance Achleved violxtion
22.08.2019 and 18,12.2019 and the of timelines or
timelines Revised Mon-
timelines achieving of
Proposed Targets

1 |As per order dated | As per the directions of | Not Mot applicable
10122015 and 1307 2017 | Hon'ble NGT the targets | applicable
targets were fixed for the | were achieved in case of
aTPs of Tapovan, | Tapowan, Devprayag,

Devprayag, Gyansu and 40 | Gyansu and Regarding
MLD 5TP Haridwar which | 40 MLD 5TP at Haridwar.
were  sanctioned  before

|| 10.12.2015.

2 |As  per order dated Out of 19 projects Though all the |
2208.2019 following sanctioned 12  projects March, | projects weTe
timelines have been set: completed, 01 project at 2021 | projected to be
{a). The projects under | Joshimath s delayed due completed before
eéxecution are to be | to change of site and 31,03.2021,
completed by 01.07.2020 procurement of new land

in co-ordination with BRO.
{b). The projects where | 01 project (TP & I|&D Mt Mot applicable
work has not commenced | Srikot) falls wnder this | applicable
are to be completed by | category., And now the
31122020, project is under trial rn.

Regarding Online Monitoring of STPs water quality :-

Presently 16 5TPs are equipped with online monitoring system and are
functional. All the 16 5TPs are connected with Ganga Tarang Web portal.
Further SPMG Is In the process for development of Dashboard to monitor the

functioning of the STPs.
7. Compliance in Para 28 [ii) {a) of Hon'bl irection
dated 18.12.20191
“preventing discharge of industrial effiuents in Ganga and its
tributaries/drains by ensuring installation of proper functioning of
ETPs/CETPs": -
SL | Total Mos. | Mos, of | Nos, of | Status of | Mo of show cause
No. | of Industries Industries with | convayance notice  issued  to
Industries | connected with | valld CCA from | system  in  left | Industries for non-
CETP UEPFLCB out  industrial | compliance
areas
03 CETWs - *All 8065 units | IE Pantnagar - | 06 Show  couse
» lIE Harldwar — | has consent to | 193 notice
510 establish (CTE), | IE Haridwar =20 | 04- Closure Motice
# IIE Pantnagar — |*T03E units have | Sitargan| fin the wear 2020-
s been issued | Industrial area = | 21}
* Eldico Sitarganj | COnsant oo | Al unit | Tetal Environment
-75 operate in | connected to | eompensation
2020-21 CETP collected in the Year
*751 umits are | As per SIDCUL | 2020-21 as on 30-

10
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| wnder COMVEYanCE 11-2020 Rs. |
consideration system  at  IE, | 53,24,873/-
of the Board Haridwar and IIE,
=276 wnits hawve | Pantnagar will be
been directed | completed by

apply for | January, 2021.

o
|. CCA.

(i} In Haridwar CETP, 20 Units remained to be connected earlier, which have
now been completed/connected by the end of December, 2020.

(ii) In Pant MNagar CETP, 193 units are to be connected with CETP. New
conveyance system is to be laid for which work is in progress and is likely
to be completed by 31, January 2021.

(li)All 75 units are connected to CETP Sitarganj. All 3 CTEPs are presently
complying to Environmental Norms.

(iv)SIDCUL has proposed to establish 3 new CETPs at IIE Kashipur and
sitarganj Phase |l. The industrial parks are in development Phase and the
CETPs are in design phase.

(v) Out of 8076 industries which are in operation in the State of

Uttarakhand. 7038 units are having valid Consolidated Consent to

Operate and Authorization (CCA), while 682 CCA applications are under

consideration at various levels and 15 applications have been rejected

and 341 incomplete applications have been returned to applicant for
filing with complete details. Uttarakhand Environment Protection and

Pollution Control Board (UEPPCB) in its 22nd Board meeting had

exempted fee for hotels, Ashrams, Dhramshalas and MSME units from

the year 2002 to 31 December, 2019 vide letter no. UEPPCB/HO/22nd

B.M/Gen/06/2019/5195-1033 dated 25.09.2019, so that these unit can

comply and apply for CCA. Presently due to Covid-19, Beard had further

extended the fee exemption date upto 31.07.2020 by way of Public

Notice dated 02.04.2020,

(vi)During the year 2019-20 (as on 31.03.2020), 54 Grossly Polluting
Industries {GPls) located along the main stem of river Ganga have been
inspected by Uttarakhand Environment Protection and Pollution Control
Board (UEPPCB). Out of 54 units, 02 were found to be closed and 52 were
found to be complying with the norms. Further Third Party Monitoring of

e
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Grossly Polluting Industries (GPI) is being conducted by IIT, Roorkee from
October, 2020 in Ganga and Yamuna Basin.

(vii)There are 21-Hydro Electric Projects (HEPs), out of which only 6-HEPs are
above 25 MW capacity and require sewage treatment system for
treatment and disposal of sewage. All these 6-HEPs have installed STPs of
appropriate capacities for treatment and disposal of waste water.

With regards to the directions pertaining to the Rawali Mahdood drain as
contained in para 19 of the order dated 18.12.2019 of this Hon’ble
Tribunal that ‘the action proposed to be taken for the this drain hos not
been clearly mentioned’, in this regard, it is submitted that Rawali Rao
drain is not being polluted by SIDCUL CETP. However, it is found that a
residential colony of Harldwar Development Authority (HDA) is located
adjoining to SIIDCUL boundary and it has no STP to treat the sewage,
which might be entering into Rawali Rao drain or finding its way in
nearby low lying area or Nala. Pollution Control Board has issued notices
to Haridwar Development Authority (HDA) to provide proper treatment
system for effluent generated from nearby housing colony. Further in the
supervisory Committee meeting, directions have been made that
Pollution Control Board must take strict action/penal action for the
continuous discharge of waste water from the Inderlok Housing Colony
which is discharging untreated wastewater into the drain. In addition
District Magistrate Haridwar has been directed to pursue the matter in

co-ordination with Chairman HDA and the Housing Society members,

8. Compliance in_relation to Para 28 (ii} (b) of Hon'ble NGT direction
dated 18.12.2019i.e,

"Utilization of treated sewage, use of sludge as @ manure and septage
management”; -

A. Regarding reuse of treated water, following activities are undergoing:-
i) Sewage Treatment Plant, Jagjeetpur Haridwar — A& Main canal of

10.0 km is completed. Regarding its offshoots of 20 km, 18 km Is
completed, and rest 02 km will be completed within 2 months. The

Canal and offshoots are functioning,

i) Sewage Treatment Plant, Sarai Haridwar — Proposal for reuse of

Sarai STP effluent regarding construction of Main Canal of 3 km length

b




and its offshoots of 05 Km was sent to SPMG/NMCG for sanctioning,
which was costing to Rs 990.68 Lakh was sent to SPMG/NMCG for
sanctioning. However, NMCG vide their letter dated 12.10.2020
indicated that the construction of canal does not come under NMCG
functioning. Accordingly, during the Supervisory Committee Meeting
dated 25.11.2020, the Irrigation Department was directed to make their
own plan for reuse of wastewater through NABARD Schemes.

il) Sewage Treatment Plant, Lakkadghat near IDPL, Rishikesh-
Proposal for reuse of Lakkadghat near IDPL, Rishikesh STP effluent
regarding construction of Main Canal of 2.045 km length was sent to
SPMG/NMCG for sanctioning, which was costing to Rs 653.49 Lakh was
sent to SPMG/NMCG for sanctioning. However, NMCG vide their letter
dated 12.10.2020 indicated that the construction of canal does not
come under NMCG functioning. Accordingly, during the Supervisory
Committee Meeting dated 25.11.2020, the Irrigation Department was
directed to make their own plan for reuse of wastewater through
NABARD Schemes,

iv] Reuse of treated water of 5 MLD 5TP at Muni-ki-Reti - Forest

department has agreed to use the treated water for development of

forest nursery and herbal garden for which DPR has been prepared and
under appraisal at State Government for fund allocation, which is under

active consideration,

v) STPs located in hilly region- STP in hilly region are situated
adjacent to the river and discharge of these STPs is very less. Also, high
head pumping will be required to use the treated effluent wh ich is not
techno - economically feasible, hence treated effluent as per the
prescribed norms s being discharged into the river. As per the
directions of the order dated 22.08.2018 of Hon'ble NGT, it is being

ensured that the effluent of STPs is meeting the coliform standards, A

report is enclosed as Annexure MNo.-05.

B. Use of Sludge Manure

b -
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5. Mame  Period Tatal mure Used in Deptt. hme “aty.
Mo [location of Manure h.-uﬂh- for FII1 ardening Purpose e,
5T Ganeratad [Frea  of Sewage  Pumping
In mﬁ[hh'l] m Offies fres & nuu
fin M) e M
| fin P |
1| & | 3 | = 5 6 ’
| 27 MLD, |
lagjeetpur | i |
1% wLp. | 20031810 | 2414800 21120.00 110.00 2918.00
2 ' 09-12-2020 |
lagieetpur | | .
From
135ML.DJ 20.03.18 10 ! BE14.00 TER0.00 74.00 118000
el 122020
oMb | ;

4 f;“mrfn 01.11.17t0 | 616.00 572.00 13.00 31.00
Rishikesn | °13-2020 —
35MD | From

5 | Tapovan, | 01.11.17to | 229.00 195.00 a.00 Z1.00
Rishikesh | 09-12-2020
2 MLD, From

& | Gyansu, I:ILI:HI.II:IIal 2755 10,50 bB.78 10,25
Uttarkashi = 09,12.2020

Tatal 33834.55 2948150 21276 4140.29

Sludge management is being taken care of properly by the concerned agency
i.e. Uttarakhand Jal Sansthan. It is worth to mention here that digested sludge
from the 5TPs s being distributed free of cost to the farmers as well as the
departments such as Forest, Horticulture etc. to use it as manure. Against the
production of 33834.55 cubic meters sludge manure so far, 29481.50 cubic
meters sludge manure has been distributed to the farmers and different state
departments, free of cost. Characteristics of sludge is also being analysed
regularly to ensure its applicability for use in agriculture and the consumers
are also being made aware of these analysis by displaying such information at
site. 5ludge generation register Is being maintained at all 5TPs. The report
regarding Sludge management of Uttarakhand Jal Sansthan is enclosed as

Annexure No,-06.

C. Status of Septage Management:

Septage | Mo of Sentage | Registrat | Household Soptage Status of Treatmant/so-
Management | Suction s of | survay for | Management traatenenl  of  Faecal
| Call |'rﬂ'|:]-|:i Saptaga | identification of | Byelaws/user sludge/Septage in 5TP
onstitutions awallabla) suction saptic tanks pits | charnpes (PR
and maotings | wehizls wehicle Im wneoanected | notification  In | prepered/Approved/Tre
heinled procurement | operator | HHs accordance with | atmemt  baing  done
statues 5 Model Septage | [quantity)
Byelass
developed by
L uop-Giz
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15 ;‘5’“" I Richikesh Rishikesh, DPR for co-treatrment
waridwar (10}, | PYOBTes | Muni-kl-Retl | Devprayag of Saptage in 26 MLD
Bishakesh 5 Devpravag.Ga | and  Muoni-ki- | 5TP at Rishikesh &
(05], ngofiri and | Reti, Aest of | 5TPs at Harldwar
Pbuni ki Reti Badrinath the ULBs are | prepared by  Jlal
LUt TOANTIS. In the process | Nigam in CENre
[E;?:ﬁimr Further all | of  byelaws | ordination with
()., Srinagar Ganga  ULBs | netification, | SPMG-GIZ and sent
(03], Gouchar arg  in the to NBCG for pproval.
(2}, Gopeshwar process o DPRs far ca-
E::J =g ':Elnl:luctl treatment of Septage
2 senallr h i in 5TPs at Srinagar
LiBs are using PATEY- and Devparyag are in
Suction Progress.
Wohicles of the
nearky boans

{i) Urban Development Department, Government of Uttarakhand, vide letter
no 587/1V (2)-Sha Vi- 2017- 50(5ha)/16 dated 22nd May, 2017 has notified
the Protocol for Septage Management. Septage Management Committee
(SMC) has been formed in all 15 priority towns/ULBs situated on the main
stem of river Ganga as per the provisions of Septage Management Protocol
(SMP). ULBs are in the process of implementation/enforcement of Septage

Management Protocol (SMP) in all priority towns.

{ii} As per the provisions of Septage Management Protocol (SMP), Septage
Management Cell (SMC) has been formed in all 15 priority towns. ULBs are
in the process of implementation/ enforcement of Septage Management
Protocol (SMP) through respective SMCs.

(ili} 25 Septage suction and transportation vehicles are available in 09 ULBs -
Haridwar (10), Rishikesh {05), Muni ki Reti {01), Devprayag (01), Kirtinagar
(1), Srinagar (03), Gauchar (2), Chamoli Gopeshwar({1), Uttarkashi (01) 2-

smaller ULBs are using Suction Vehicles of the nearby towns.

(iv) Based upon the ‘Model Bye Laws for Septage Management' developed by
UDD in cooperation with GIZ, for fixing user charges and registration of
private septage suction vehicles, the Bye Laws has been customized and
Gazette notification done by Rishikesh, Muni ki Reti, Badrinath, Devprayag.

Rest of the ULBs are in the process of byelaws notification.

Oy~
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(v} Detailed HH survey for Rishikesh, Muni-Ki-Reti has been done and actions

{vi)

[vil)

9.

initated by the ULBs. Also Devprayag, Badrinath and Gangotri done by joint
effort of Jal Nigam, Jal Sansthan and ULB. Other ULBs are in the process.

In accordance with the findings of household sanitation survey report of
Rishikesh, Jal Nigam has prepared DPR for co-treatment of Septage in 26
MLD 5TP in coordination with GIZ. The finalized DPR of Rishikesh has been
reviewed at SPMG level and sent to NMCG for Financial and administrative

approval vide SPMG letter no. 439 dated 29.07.2020.

DPR for co-treatment at Haridwar has also been prepared and sent to
NMCG for approval. DPR of Srinagar and Devparayag has been prepared by
Jal Nigam and being finalized in accordance with the observations made by

SPMG-GIZ.

Compliance in relation to Para 28 {ii] (c] of Hon'ble NGT direction

dated 18.12.2019 i.e.

"Demarcation of Flood plain zones and preventing encroochments
thereof™":

5.No | Stretches of flood | Status of initial | Status of final | Nos. of |
plain zones areas Motification naotification | eneraachers  in
proposed, _ | EPT
1 Bhagirathi Motified Under process | & no's  in
Littarkashi
¥ | Bhilangana Motified Under process | 3
3 Alaknanda Kaotified Under process |
4 | Mandakini Notified Under process -
3 Gangs Hobfied Undar procass 13 me's  in
Haridwar

Initial notification of these rivers i.e Bhagirathi, Bhilangana, Alaknanda,
Mandakini and Ganga approximately 532 km has been issued in the month
of Sep to Nov 2020 and final notification is under process, which may likely
to be issued by February, 2021.

The process has been initiated for flood plain zoning of Susva Gola and Kosi
river, about 295 km, and proposal has been sent for approval.

Further scope of flood plain zoning in 1st phase 13 rivers about 955 km and
in 2nd phase 9 rivers about 1151 km have been identified.

DM’s of concerning district regarding the encroachers (13 no in Haridwar &
& no in Uttarkashi) looking in to the matter.

b -
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v. District Magistrates of Haridwar and Uttarkashi have jssued notices to
encroachers (13 no in Haridwar & 6 no in Uttarkashi), very soon it will be
decided by concerned District Magistrates.

vi. Flood Plain Zoning work in Suswa, Kosi and Gola (in NGT order stretch of
Gola river at Kichha is taken) river have been planned and proposal sent to

Govt. for sanction. After sanctioning it will be likely to be completed in 18
months.

10. Compliance in relation to Para 28 (ii} {d) of Hon'ble NGT direction
d18.12,2019 i.e.

"Maintenance of E-Flow”™ :
5.No, Name of Sezson Months % of Compliance of e-flow
Hydro E-Fow | notification
Power a5 per ROy E-Flow % of
Project morms | [Cumecs] | Released | E-Flow
(Cumecs) | roleased
1 Mamer Dam Dry Wovember | z20% 026 13.70 45.29%
{Tikath) o March
Lean October, | z25% 77.48 3615 | 46.65%
April and
hlay
High June to =30 % 287 88 252 E1 B 83%
Flow Saptember
SEFsOn
3 loshiyara Dry Movember | =20m 3824 £.149 21.41%
Barrage to March
(Dharasu)
Lean Octaber, 2 25% 10184 35.33 AL.68%
April and
1l May
High Juneto 230% 32274 201.51 B2.44%
Flow September
| aeason
3 Pashulok Oy MNewvembear 220 % 443,37 96.67 21.80%
Barrags | o March
Chifla)
Lizin Oetober, =25 5% 56125 164 E3 25,37,
April and
Pday |
High luneto | 230% | 137855 | 88383 | B411%
Flow Saptembaer

Season

L

(i) Central Government notified the following minimum environment flows to
be maintained at locations downstream of structures or projects meant for
diversion of river flows for the purpose like Irrigation, hydropower, domestic

and industrial and other requirements vide its order dated 09.10.2018 of

:' fajander ) Ministry of Water Resources, River Development and Ganga Rejuvenation.
f_ 5. No. | Saason Months % of E-flow
r B Dry Maov to March 0
. Lean Oct, Aprif and May 15 o
3. High Flow Season June to Sept, 30

W
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{ii) The Central Water Commission is the designated authority and the
custodian of the data and is responsible for supervision, monitoring,
regulation of flows.

{iii)UVNL being the State Power Generating Company is maintaining the e-
flow regularly through its Maneri Bhali Stage-l, Maneri Bhali Stage-ll and
Chilla Hydro Power Project and the information regarding the same is
being sent to CWC regularly.

A copy of the e-flow report dated 22.12.2020 is Annexure No.-07.

11. Compliance in relation to Para 28 (ii} (e} & (f} of Hon'ble NGT direction
dated 18.12.2019 i.e,

"Prewventing dumping of solid and other waste in ond around Ganga &

Clearing old legocy waste dump sites."-
Summary/Status of SWM In Ganga Towns:

Total No. of Wards - 196

Door to Door Collection - 196 (100%)

Source Segregation . 127 (65%)

Total no. of HH+ shops = 147943

Door to Door - 128061 (86.64%)

Segregation at Source - 49116 (33.20%)

Tatal Waste Generation - 373.42 MTPD {Metric Ton per Day)
Waste treated - 205.51 MTPD (55.03%)

DPR 5tatus of SWM Projects:

5.Mao. Et-abm'u-l"DFH.f kst Mnd Instalment released.

1 Flant Functional - 1 (Haridwar]

2 First/Second instaiment released — 9 ULBs (First & 2™ instaliment to Devprayag,
Kritinagar, Joshimath, Chamoli), first installment to Muni—ki-Rat, Rudraprayag,
Karaprayag, Gauchar, Badrinath

3 approved by Gol, funds awaited from GolK. (Uttarkashi, Mandprayag B Gangotri) |
a Funds awaited from GolK-1 {Srinagar], Partial Fund Rs. 332 Cr released.
- !

Land available with ULB, EC awalted -1, DPR of Rs. 33.24 Cr approved by State, Funds |
awaited from Gol {Rishikesh)

.Shtuiufl.eprm

1 |1 In Srianagar, Muni ki Reti and Uttarkashi- Bio Remediation using Machine started,
Karnprayag, Gochar and Badrinath in process of remaoval,

2. DPRts Haridwar{Chandighat, Rs. 7.55% Cr and Sarai, Rs. 5.02 Cr preparsd and sent to
Gowt. for approval, and

3. In Rishikesh towns, DPR of Rs. .65 Cr., RFP floated, funded by NN Rishikesh itsalf.
4. 7 ULBs reported that there is no Legacy Waste, old waste removed, processed.

LA L g
L
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12. Compliance in relation to Para 28 (ii} (g} of Hon'ble NGT direction

dated 18.12.2019 i.e.

“Preventing and regulation illegal sand mining".

It is submitted that River Bed Mining in the State of Uttarakhand is carried
out in highly regulated and scientific manner as per the provisions of State
Mining Policy and Uttarakhand Mining Mineral Rules, 2001 (Amended
Time to time). District Survey Report for River bed mining for each district
in the state is prepared as per the guidelines issued by the MoEFCC, Govt.
of India vide notification dated 15.01.2016.

As per the existing mining policy 2016 mining activities are not permitted
from 30™ June onwards up to 30" September during the Monsoon season.
Also mining is prohibited from sunset to sunrise,

The State Government is committed to stop illegal mining, illegal storage
and illegal transportation of mineral. In order to prevent illegal mining,
illegal transportation and illegal storage, the State Government has
formulated Uttarakhand Mineral (illegal mining, transportation and
storage prevention) Rules, 2005 (amended time to time) under section 23
{c) of Mines and Mineral Regulation and Development Act, 1957. In Rule
13 (2) of the said Rules, the provision has been made to impose a penalty
up to Rs. 2 Lacs on persons found guilty of illegal mining and illegal storage
of mineral and also on the seized River Bed lllegal Material, a sum egual to
five times of the existing royalty is charged. In the said Rules provisions
have been made to penalize the vehicles involved in illegal mining and
illegal transportation.

At District level, a team comprising of officials from Revenue, Mining,
Forest and Police Department takes actions for abatement of illegal
mining, illegal storage and illegal transportation of minor mineral and on
finding violations, penal actions as per Rules is being initiated, from time to
time. To transport mineral from one place to another place a transit pass
(rawana) is mandatory as per the relevant Rules. At every place of entry
and exit gate of mining site, installation of CCTV camera and weigh bridges
at entry gate have been made compulsory, The Government is also

planning to enforce use of a vehicle tracking system on all the vehicles

b
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involved in transportation of minerals, so that the real time movement of
vehicles can be tracked.

With respect to imposition of fine and collection of panelty during the
financial year 2020-21 (upto the month of November, 2020) the penalty to
a sum of Rs, 9.70 crores has been realised with number of cases trapped
being 1415. The Directorate of Gealogy and Mining Unit, Uttarakhand has
submitted its report dated 28.12.2020 with respect to abatement and
regulation of illegal sand mining detailed as above, a copy of which is
Annexure No.-09. Which is shown in tabular form as hereunder:-

&L, no, Financlal Year ijh!i:al Penalty (In Rs. Crore)
miningfstorage/transpo
rtation cases
1 2015-2016 1324 12,77
-3 2016-2017 1424 4.41 =]
3, 2017-2018 3231 0.44 ]
4, 2018-2019 2649 26.99
5, 2019.2020 2502 962
6- 2020-21 1415 3,70
{November, 2020
Total- 12545 72.43 1

A replenishment study of River Bed Material (RBM) in River Ganga and its
tributaries in District Haridwar has been conducted by Forest Research
Institute Dehradun in 2018. According to the report submitted by the FRI,
the RBM deposited in various mining lots sanctioned to the Uttarakhand

Forest Corporation after rainy season is given as follows :-

SL. no. lots REM Deposited (Lac cubic mtr)
1. Ganga Shyampur 11.50
2 Ganga Bhogpur 13.69
3. Ganga Chidiyapur 471
= 4, Ganga Bishanpur 19.46
5. Rawasan-| River 6.99
B. | Rawasan-Il River 3.44 |
7. Kotawali River 0.68
Total- 60.47
A copy of report dated is Annexure No.-10. EM/'/'
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13. Compliance in relation to Para 28 (ii) (h] of Hon'ble NGT direction dated

18.12.2019 j.e.

“Steps for conservations of groundwater particularly with reference to critical,
semi=critical or over-exploited areas™.

Categorization of Assessment units, 2017
Uttarakhand —
5.Mo. District S.No. | Semi Critical Critical Chvar
Exploited
1 Haridwar 1 Bhahadarabad
2 Bhagwanpur ' |
. Manitial 1 -I-iai:_l'ﬂgr!i | |
3 | Udham Singh | 1 Kashipur = !
| ~ Magar o Khatima

Central Ground Water has prepared a complete ground water revival plan for
identified semi-critical areas specifically for Bhgawanpur and Bahadarbad areas
which annexed in Annexure No.-11.

14, Compliance in relation to Para 28 (ii} (i} of Hon'ble NGT direction dated
8i.e.
"Restorotion of Water Bodies™ ;

Uttarakhand CAMPA has also done the activities for catchment area
treatment programs, creation of water bodies for ground water recharge and
rejuvenation of Kosl River in alomra district in the last three years whose detail

is as below:
S.NoParticulars | Year 2017-18 Year 2018-19 Year 2019-20
Physical Amount | Physical Physical | Amount
:-:hiauamannl (in lakh achievement(in achlevement (in lakh
| Rs.}) } | Rs.)}
1 Z 3 | 4 5 | & 7 | B
| Creation of Water bodies for ground water recharge:
i MWater bodd 20 50,60 56 65.00 |86 107,00
2.50 lakh lit
pacityy — in
ii Mater body 14 7.00 59 34.00 | 229 113,72
1.00 lakh litre
capacity) = in
i Mater  body 150 44,40 515 173.00 | 349 107.13
(0.50 lakh litre
canacityy — In
s, _
w MWater bady 703 148.00 | 1059 257.13 | 436 100.668
1020 lakh librg
Capadity) — in
Mios.
Sub Total BE7.00 250.00 | 1689,00 529.13| 1100.00 | 42853
z nitaur 268400 122,20 | 359144 1BR.81 | 385600 186,66
renches
Shcrme=as
w3M)
e - in
da.
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4 8l 1326 206.05 | 1514 129,94
225.75 | 3323 | 267.27 | 1047 100,08
2 31.64
15,00 353 199 232
367.75 662.13 | 647.54
on of Kosi River in Almora District
182000 450400
233400 FOHGT
37000 S00.00
263R 591
107.22
halas = in ha
Sub Total 370,00 200,00
Tatal G17.75 1561.26( 1276.07
Work Name Physical Financial target | Physlcal progress Financial
target (till 23, December, progress
2020} (Rs. In lac) |
Construction of 1500 ha 150.00 1350 ha 134.76
Tranches
Canstruction of 942 Nos. 310.00 858 Nos, 271,30
Water ponds .
Rejuvenation of 770 Mas, 154.00 510 Mos, 134.62
water bodies
Checkdams 3035 Mos. 310.70 1077 Maos, 163.70
Chal Khal 1976 Nas. 123,99
Total 924,70 B828.37
The details related to the abowe are collectively being filed as
Annexure No.-12,
15. Compliance in relation to Para 28 (ii) () of Hon'ble NGT direction dated

Board at various locations. Water quality data of river Ganga indicate that
water quality up to Rishikesh is 'A' Class as per Designated Best Use (DBU)
criteria of Central Pollution Control Board. However, after Rishikesh to

b




downstream of Haridwar water quality is observed “B" Class which is fit for
outdoor bathing. The Monitoring of water quality of river Ganga and its
tributaries is being undertaken at 29 places. The UEPPCB and Uttarakhand
Peyjal Nigam has installed real time water guality monitoring stations at Har-

ki-Pauri and VIP Ghat respectively at Haridwar.

The Report related to the above already exists as Annexure No,-05,

16,  Compliance in relation to Para 28 (ii} (k] of Hon'ble NGT direction
dated 18.12.2019 i.e.

"Taking oction against polluters by way of recovering compensation
for restoration of the damage to the environment” :

A) Industries- Action taken by Uttarakhand Environment Protection and
Pollution Control Board:

A total of 7694 Nos. of industries are in operation in the State of
Uttarakhand. 3020 inspections (as on 31.03.2020) have been carried out by
the Board in the year 2019-20. Out of 7694 industries, 5979 units are having
valid Consclidated Consent to Operate and Authorization (CCA), while 540
CCA application is under consideration at various levels. Status of Action

taken by UEPPCB during last 02 years is as follows:-

-

Year MNo. of Show Cause No. of Closures
Motices
2018-13 1824 i 267
2019-20 {as on 31.03.2020) 328 38

Board has also recovered Rs 73.76 Lakhs as an amount of Enwironment

Compensation from the defaulting industries.

B) Hotels and Dharmshalas- Action taken by Uttarakhand Environment
Protection and Pollution Control Board.

= r—::::?"‘x The UKPCB carried out inspection of the Rawali Mahmed area in Haridwar

--. = " H\- P L} -
,.-r‘“* “»and found 4 nos, of hotels discharging over flow sewage into drain.

/. \Directions under the Water (Prevention and Control of Pollution) Act, 1974

o s
' was issued as on 25.01.2019 to all 4-hotels. As on date, 04 hotels have

~*// complied and one another hotel is identified and Board has issued notice for
B
N e compliances,

W
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Board has also issued notice to the Vice Chairman, Haridwar Development
Authority (HDA) on 10.04.2019 as to why the complaint case shall not be
filed against occupier of the Inderlok Residential Project for not having
sewage treatment plant. As per recent report no domestic discharge found

in Rawali Mehdood Drain.

€} Bio-Medical Waste- Action taken by Uttarakhand Environment
Protection and Pollution Control Board.

i Motices have been issued to 50 Health Care Facilities (HCFs) under
section-5 of the Environment (Frotection) Rules, 1986, due to non-
compliance of provisions of the Biomedical Waste Management
Rules, 2016 and collected Rs 14.00 Lakh from defaulting Health Care
Facilities as Environment Compensation.

ii. UEPPCB has imposed environmental compensation of Rs. 50,000/
each on 48-HCFs and 02-Common Blo Medical Waste Treatment
Facility (CBWTF) due to non-compliance of provisions of Bio-medical
Waste Management Rules, 2016.

fiii. Apart from environmental compensation, the UEPPCBE has also filed
complaint against 4 HCFs and 1- CBWTDF, before the Designated
Court to take action under section-15 of the Environment

(Protection) Act, 1986,

D) Solid Waste Management- Action taken by Urban Development
Department, Govt of Uttarakhand/ Urban Local Bodies.

(i)  Prohibition on use of plastic has been imposed with a provision of penalty
of Rs. 5000 for violation. Regular drives to confiscate plastics from
shopkeepers and plastic users are being carried and accordingly fines are
imposed on violators. Till date, ULBs have collected Rs. 110.53 Lakh as

penalties from plastic users/ violators.

As per “Anti Littering and Anti Spitting Act 2016" and “Plastic Ban"
‘provisions total 7814 Challanes and Rs. 30.87 Lacs recovered.

E} llegal Mining: Action taken by Mining department/competent
authorities.

e

e
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The enforcement work done to prevent illegal mining/illegal

transportation/illegal storage in the last five financial year is as follows:-

SL. no. Financial Year Illegal mining/storage/ | Penalty (In
transportation cases Rs. Crore)
1. 2015-2016 1324 12.27
g 2016-2017 1424 4.41
3. 2017-2018 3231 9,44
4, 2018-2019 2649 26.99
5. 2019-2020 2502 962
6- 2020-21 1415 9,70
;ﬂnuemher, 2020)
Total- 12545 72.43

(i)

With respect to impaosition of fine and collection of penalty during the
financial year 2020-21 (upto the month of November, 2020) the penalty to
a sum of Rs. 9.70 crores has been realised with number of cases trapped
being 1415. The Directorate of Geology and Mining Unit, Uttarakhand has
submitted its report dated 28.12.2020 with respect to abatement and

regulation of illegal sand mining detailed as above.

F} Liguid waste Management-

a) Action taken by Uttarakhand Peyjal Nigam.

Disciplinary action is being taken against the officers found prima-facie
guilty of not discharging their duty diligently. 5o far, adverse entry against
01 Superintending Engineer, waming to 1 Project manager and 03
Assistant Project Engineers and Show Cause Motices to 06 other officers

have been issued and appropriate action is being taken as per rules.

(i) The projects are being executed on Design Built Operate and Transfer

(DBOT) basis with 15 years performance based O&M responsibility of the
Contractor(s). For delay in project execution, liguidated damages (LD) have

been imposed on the contractors as per the table below:-

7 LD Amount
Name of Firm / Project
No. R, (Rs. in lakh)
1 | M/s. VA Tech. WABAG Ltd. Chennai (Up-gradation 50.21
27mld Jagjeetpur®& 18 mid Sarai)
2 M/s S.M. Construction, Agra IV [Haridwar Sewerage 8.63

Arihant)

W
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a | M/s. AasthaEnviro Engineers Pvt. Ltd Gurgaon, Haryana 3.35

({Swaragashram|

5 M/s. Gannon Dunkerley& Co. Ltd 3.00
M/s. Ercale Marelll Impianti Mew Delthi [Rishikesh 1&D
with 5TP)

[ M/s. Aastha Enviro Engineers Pwvt. Ltd, Gurgaon, 2.60
Haryana (Kirtinagari&D)

7 | M/s.Eco Protection Engineers Put, Ltd. Chennal-600101 14.52

| [Srinagar 1&D with 5TP)

8 M/<.Eco Protection Engineers Pvt. Ltd. Chennai-600101 0.77
(3.5 midstpupgradation Srinagar)

9 M/s. lai Bhushan Malik, Contractors Patiala IV M/s 38.19

Confident Engineering India Pvt. Ltd. Coimbatore
(Rudraprayag 1&0 with 5TF)
10 | M/s. Jai Bhushan Malik, Contractors Patiala JV M/fs 35.00

Confident Engineering India Pwit. Ltd. Colmbatore
| (Karanprayag &0 with STP)

11 | M/s. Jai Bhushan Malik, Contractors Patiala IV M/fs 15.00
Confident Engineering India Pvt. Ltd. Coimbatore
(Nandprayag |&D with 5TP)

12 | M/s. Jai Bhushan Malik, Contractors Patiala IV M/s 105.00
Confident Engineering India Pvt. Ltd, Coimbatore
(Gopeshwar 1&D with 5TP)

13 M/s. AasthaEnviro Engineers Pvt. Gurgaon, Haryana 24.00
| (Badrinath 18D) '

b) Action Taken by State Program Management Group{SPMG): -

While exercising the power under section 5 of Environmental Protection
Act, 1986, the State Program Management Group also has issued notices to
62 Households in Deveprayag town which were found directly discharging

untreated sewage into the River Ganga at Devprayag town.

17. Compliance in relation to Para 28 (ii) (I} of Hon'ble NGT direction dated
18.12.2019 i.e.

“Closing, till compliance, all establishments near river banks being run
without necessary 5TPs and complignce of environmental norms."
i.  The UKPCB carried out inspection in Haridwar industrial area and found 4
y e & "2*»\\ nos. of hotels discharging over flow sewage into drain. Directions under
, i {. \ the Water (Prevention and Control of Pollution} Act, 1974 was issued as
Rt V PN . on 25512000 i all; A hatels. As:on dite; 08 hotels ave complied and
\VBa s, Detmr e dmitiz 4 H /| one another hotel is identified and Board has issued notice for
L L o _,."
P IR R, compliances.
Ty %ﬁ
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Apart from that, Board has exempted the fee for Hotels, Ashram,
Dharamshalas and MSME units from 2002 to December 2018, which is
extended up to 31 December, 2020 due to Covid-19 pandamic. In this

regard, Public Notice has been issued in Newspaper.

“Public owareness and invelvement for prevention and control of poflution
of Ganga.” :

Ganga Swachhta Pakhwada : Organized in 7 District from 16" March -31*
March (2018, 2019)

Awareness Campaigns and Exhibitions — Mass awareness campaigns
during Char Dham Yatra, Magh Mela, Gauchar Mela, Jauljibi Mela,
participation in important fairs and Exhibitions.

To aware the general public- Various programs are organized from time
to time with institutaions such as schools, colleges, NGOs, IIT Roorkee like
Ganga quiz, Ganga Utsav, painting competition, Ganga track, cleanliness
campaign, Cleanliness Fortnight Program, Cleanliness is the service,
Ganga Marathon, Model exhibitor, Ganges Day, Cleanliness rally, Street
show, Audio-video hygiene film, Publicity on social media, Ganga Art

Marathon, Yoga day, Tree planting program, Ganga workshop, Ganga
run, etc.

158. Compliance in relation to Para 28 (ii] (n) of Hon'ble NGT direction dated
18.12.2019 i.e.

"Regulating activities on and around river Ganga including ghats and

other establishments,":

A.

Details about "Ghat Cleaning Project, Haridwar:

i. Agreement signed on 19th June 2019, funded through SPMG with M/s

Aakansha Enterprises for regular cleaning of 72 Ghats in Haridwar for 36
months contract period. Total cost of Rs. 15.29 Cr, Rs. 42.47 Lacs per month.

Cleaning of all 72 Ghats is being done in three shifts:
orning Shift : 198 persons

vening Shift - 177 persons

ight Shift : 14 persons

Total : 389 persons

" Total no. of dust bins installed : 150

iv. IEC messages related to "Anti Littering”: 400 nos. on Ghats

- Cleaning Machines details engaged in Ghat Cleaning:

Sweeping Machines ;2 Nos.

\&
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wi.

vii.

viii.

Ghat Cleaning Machines 10 Mos.
Grass Cutting Machines 10 nos.
Waste Collection Vehicles ;4 Nos.

Others machines related to Ghat Cleaning: OWC(Organic Waste Convertor)
Plastic Granules Machine has been installed in order to make Ganga Ghat
“Zero waste discharging Ghat”.

Every day, attendance of sanitary staff engaged by M/s Aakansha Enterprises is
being done by “Supervisors™ of Nagar Nigam Haridwar in all shifts.

For output based monitoring, using GPS on vehicles and ensuring attendance
and woark area, total waste-weight wise etc, separate directions have been
issued by Urban Development Directorate, Uttarakhand, vide Letter No. 5742,
Dt 26-11-2019 to Nagar Nigam Haridwar.

Compliance as per above directions of UDD:

No. of GPS installed — 04,

Mo. of Biometric Machines - 2,

Average per Day Solid waste disposed - 4.67MT.

MNo. of Labours per shift aveg. - 130.

Dust bins installed - 150

One plastic Shredder installed.

One Compost Machine installed.

Ghat wise Sanitary Inspectors are deputed for attendance of staff verification
and regular monitoring of Ghat Cleaning.

. SOP has been prepared by MNagar Nigam, Haridwar describing frequency of

Ghat Cleaning, methods for floors of ghat cleaning, monitoring mechanism etc.

ation to Para 28 (ii) (o) of Hon'ble NGT di dated
18.12.2019 i.e.
"Afforestation and setting up of biodiversity parks.":
slno | Nursery ASW | Plantation | Agriculture Ganga Conservation
Establishment | [2015- | (2016 to Up | Landscape Vatika & | Innervation B
B Maintenance | 2020] | to 2020 | Plantation Avenug Watland
{2016-2030) Rains) {2016-2020) Plantation | Management
[2016-2020)
1 85.20 Lakh | 5720 5730 ha. 6 no.  of | Soll £
Planting stocks | ha. Main (At the rate of | Ganga P cisture
has been Flantation 150 plants per | Vatika Conservation
propared ha.} Devoloped | works  [2016-
& 1,990,677 Plants | in13.25ha | 20):-
distributed to | And [Check dams
Additional 4525 Avenus Water  Hole
11.20 ha. was | beneficlaries, Flantation JContour
planted which covered | done in | Trenches)
adjscent to | 1326.B5 ha.) 12.50 ha. work dane in
the River B23 ha.
Alaknanda &
Ganga (2019) Wetland
G EL R
work M017-18
1 | ==
|
. | 25 ha. Wetland
I hdanagement
Work dorne in
Ihilmil  Lake
(Rasivabad

U
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Linit) of
Haricwar
Forest

Dilwisiomn,

21. Compliance in_relation to Para 28 (ii) (p) of Hon'ble NGT direction
dated 18.12.2019 i.e.

"CPCB and 5PCE may periodically undertake biological assessment of
Ganga. NMCG ond Stotes concerned may depict biclogical diversity of Ganga in
public domain,”

i. Launched a book Rowing Down the Ganges by the Wildlife Institute of India.
ii. Conducted survey of Ramganga and Yamuna river for Biodiversity conservation.

22. Compliance in relation to Para 28 (ii) (q) of Hon'ble NGT direction dated

18.12,.2019 i.e. Any others directions covered by earlier orders of this Tribunal.

Presently no other directions which remains to be complied with are found.

All directions complied upon as above

It Is humbly prayed that the compliance report being filed by the
deponent in compliance of the orders dated 13.08.2020 of this Hon'ble
Tribunal may kindly be taken on record.

DEPONENT

VERIFICATION




|, the above named deponent, hereby solemnly affirm and state that
the content of my present affidavit are true o my knowledge based on the
official record and believed to be true and correct and nothing material has

been concealed there from.

Verified by me at Dehradun on the }d}f day of December, 2020.

.

DEPONENT
Filed by

{RAHUL VERMA)
Additional Advocate General for State of Uttarakhand.

137, Tower No. 10
Supreme Enclave, Mayur Vihar-I,

Delhi-110091
E-mail- advrahulverma9999@gmail.com
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Office of the Program Director

"ﬁ#ﬂl State Program Management Group
E Namami Gange

Dehradun, Uttarakhand

Letter No, §HE SSPMG/Namami Gange/SE T, Dated: 15/ o9/2020

Ganpa's purity is our responsibilicy
Save Ganga, Save Warer, Save Lifs

Minutes of Meeting
Ninth Meeting of State Ganga Committee (SGC), Uttarakhand dated (1-09-2020

The Minth meeting of Urtarakhand State Ganga Committee was held under the Chairmanship of
Chief Secretary, Govt. of Uttarakhand on 01-09-2020 at Chief Secretary Meeting Hall, Unarakhand
Secretariat. The meeting was attended by Ex-officio members of SGC or their representatives, along
with officials from concerned departments and executing agencies. The list of participants is
annexed.
Al the outset, Chief Secretary namrated some of the key points discussed in the Central Monitoring
Commitiee (CMC) meeting held on 31.08.2020 in O.A. §73/2018 and directed them to be mldressed
with utmost priority:
i. Timely Submission of Monthly Progress Report (MPR) with incremental progress in
perceniage wise.
ii. Optimum utilization of the 8TPs capacity created under Liquid Waste Management and
Sewer Network Coverage.
ii.  Timely Submission of utilization Certificates.
iv. Cost effective solution in the form of Fecal Sludge and Septage hManagement by enforcement
of Septage Management Protocol in the Cities/towns.
Thereafter, Program Director (PD), State Program Management Group (SPMG) welcomed the
Chairman, members of the committee and apprised the Committee of the constitution and mandate of
State Ganga Committes along with decisions taken in the eight meeting of 3GC.
Apgenda wise discussion was held and the decisions taken are as follows:
1. Agenda 1: Compliance of Decisions taken in Fighth meeting of Uttarakhand State Ganga

Committee{SGC):
The Committee was apprised of the decistons taken in the eighth meeting of SGC. Compliance

report as per the decisions taken was presented and concerned departments informed about the

ommittee was apprised of the status of House Service Connections (H3Cs) in Devparyag,
th and Gangotri as below:

aryag:
; Description Huuse House Hiobid Balance House
p | Huolds connected 31-08- Holds (HHs)
il (HHs) 1020
<%/ | Toml House hold as per Nagar Paliks records 09 313 e
/| Break-up of Balance House Holds (HEs) —=
2 Fensible for connectiviry
3| Through Gravity 350 75 I e
4 | Through Pumping 38 [ 37
§ | Through Sepage Management 12 - | 12
Address: 117, Indira Nagar, Dehradun '*;‘_, (Conit,
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& By Shifting of Toilsts Y L4 14 .
Suh Total 544 333 211 ;
Mol Fensibile For conmectivity
7 | Building Abandoned 36 36 .
8 | Building : Mo Toilet 5 5 '
9 | Building : Under Flood plains 7 | 7
10| Building not identified 17 17
Sub Tatal 63 65
Grand Total e | 276 |

b} Gangotri: 10 households have been identified to be covered through septage management.
e) Badrinath: 318 households are (o be covered by septage management.

Director Urban Development Directorate (UDD), informed that Request for Proposal (RFF)
prepared by UDD in co-ordination with SPMG-GIZ for procurement of vehicles for sepiage
management in the above three towns has been zent o ULBs for tendering. Request for fund

allocation is as below:
S.No. | Name of | Fund requirement Status [ Proposal submitted to
Town Department
L. Devparyag 165 Lakhs{sewer connectivity) | Work in progress. Funds of Rs.
by Jal Nigam, 00 lacs have been released
againgt the sanetioned amount of
Rs165.31 lacs from the State
Government.
50 lakhs (Septage suction | Proposal submitted to  State
- vehicle by UDD. Governmetnt.
s Badrinath 30 lakhs (Septage suction Proposal submitted to Boarder Area
wehicle by UDD. Development Program {BADP),
i Gangotri 50 lokhs (Septage suction | Proposal submitted to UEPPCB
wehicle by UDD.
Principal Secretary, Environment & Forest, Govt, of Uttarakhand reiterated to foat the tender

and subsequently fund allocation may be done at a later stage.
Chief Secretary divected Urban Developmernt Department, to immediaely ger the render floated
for septage management in these fovwns and Utarakhand Peyial Nigam / Jal Sansthan should

expedite the household connectivity ai Devparyag,

fAction: UDDY Jul Nigam /Jal Sansilean)

Chief Secretary further enquired about the status of Household survey in other towns.
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—-Ihf! Committee was informed that detailed household survey has been done at Rishikesh with
of GIZ-8GR along with Geo-tagging of all the septic tanks. Based upon the household
| which are not connected 1o sewer network, DPR. for co-treatment of septage requiring
}, units in 26 M.LD STP has been prepared by Jal Nigam and sent to NMCG by SPMG

Ijzmry. Jurther divecred to expﬂdﬂv the seprage managemeni interventions ai Rishikesh
the Cramge fowns,

{Action: UKPIN, Jal Sansthan & Urban Development Department)

i! bl gunmlttee was apprised about the status of work for preparation of Flood Plain Zooning and its
notification as below:- Initial notification in Alaknanda River from Dongripsnth to Byas
Ghat{left bank) has been issued & remaining portion from Badrinath o Dongripath (Dist

Adbdress: 117, Indira Nagar, Dehradun
Office : 0135- 276993Z/2763436 | Fax no, 0135-2763434
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Chamoli & Rudraprayag) and Byas Ghat to Devprayag in Right Bank Tehri Garhwal is under

process.

e Initial notification in Mandakini River from Gaurikund to Byas Silli has been issued and
remaining is under process.

= |nitial notification in Ganga River Left Bank from Devprayag to Rishikesh has been issued
and Right Bank is under process.

¢ Flood Plain Zoning (FPZ) proposals of River Bhagirathi from Gangotri to Devprayag, River
Bhilangana & Rishikesh to Haridwar from conceming District Magistrates has been sent to
Government and subsequent initial notifications will likely to be completed by September,
2020.

o District Magistrates of Haridwar and Uttarkashi have issued notices to encroachers (13 no in
Haridwar & 6 no in Uttarkashi), very soon it will be decided by concerned District
Magistrates.

Chief Secretary directed to Irrivation department for lsyuarce of Initlal notification of remaining

flood plain zoning at the earliest DM Haridwar and Utirakashi to expedite the process for

removal of encroachmenis. {Action: [rrigation Department)

2. Agen : Revi i Projects:
The component wise status of projects was briefed by Program Director, SPMG.

a) Forestry Intervention: The Committee was apprised of the ongoing Plantation Interventions
and their Survival rate as below:

Plantation Year H17-18 2018-19 2019-240
Evaluation Year 2018 2009 2020
Total Number of Plantation Sites| 110 233 252

Site evaluated by M&E 28 52 i2
Survival Percent 91% 87 B1%
Survival Percent as per Norms 0% T% T0%%

Chief Secretary directed Forest Department fo prepare a Catchmemt Area Treatment Plan
through CAMPA fund scheme and finalize it by December, 2020, theregfier start advanced Soil
Work with a provision of soll conservation, waier conservation dnd moisture conservalion
activities by January, 202! as Hon'ble CM has afso directed jor providing the employment
opportunity through implementing these catchment area treatment activities.

{Action: APCCF Namawmi Gange).
I&D and STP projeets: The Commitiee was apprised about the [&D and STP projects under

i Gange Program as below
Total | No.of Drains | No. of Drains | Completed | Bioremediaii
Capacit intercepted STPs on started
v STPs from 1* Nov.,
(MLD) 2019
Mo. | Discharge | No. | Discharge | No. | Capaei | No. of deain
MLD MLD ty in
MLD
1 32 131.89 | 6l 28.30 34 2609 | 29 | 129.04 T
' Existing
STPs
2 14 8186 | 7D 26.54 70 26,54 14 | 8386
| Total 4 21475 | 131 55.04 124 32.63 43 | 211,90 I
Address: 117, Indirs Nagar, Dehradun g/z (e}
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e Out of 03 remaining STPs, 02 STP at Srikot will be completed December, 2020 and 01 STP at
Joshimath will be completed March 2021,
Dre. Santosh Rai, Special Invitee, SGC reiterated for third party water quality monitoring of all
the STPs constructed under Namami Gange Program.
Principal Secretary, Forest & Environment, Gol/E clarified thet already water quality
monitoring is being done by UEPPCB, which is an autonomous organizarion.

Chief Secretary divected the concerned agencies to expedite the process and strictly adhere the
rimelines as set by the Hon 'ble NGT for timely completion of ongoing interventions under Liguid
Wasie Managemeni, [t was further direcied to the concerned agencies (o engage thivd parly jor
conducting 3% random sampling of warer gualin.

{Action: Concerned DMs, UKPIN, UIS, UEPPCH).

¢). Ghat Cleaning works in Haridwar: The Committee was apprised of the cleaning work of the
ghat at Haridwar as below:

Approved Cost of the Praject Bs 15940,15 Lakhs
Duration 03 years
Total Ghats covered in Haridwar | 72
City ——
Total no of Cleaners & 385 Cleaners and 13 Supervisors
Supervizsors deploved -
Date of Commencement 05.03.2019
| Waste Collection Approx. (% tons per day i3
Monitoring Mechanism as per | - COTV Cameras installed on Ghats
Standard Operating Procedure | - GPS (04) installed on Solid Waste Collection Vehicle
(SoP) issucd by Nagar Nigam | - Feedback register and compliant redressal number issued
Haridwar to ensure necessary action within 15 minutes.
- Biometric attendance system for cleaning staff was |
installed in Jan 2020

- {15 Sanitary Inspectors regularly monitor the ghats

- Every Ghat is cleaned at the interval of 03 hours or as per
requirement

- 300 dustbins installed and 200 dustbins will be installed.

- Awareness Campaeigns and Anti-littering messages on

— ghats.
, ﬁ{_‘_-; hief Secredury, divected Irrigation Department to co-ordinate with the State of Uttar FJ'?EFE..EH
Ao eeesnsmies D Teeidnion Department along with Mining Deparimeni. Nagar Nigam Harldwar and District
.-_}"' : A Mp;rg ate, Haridwar for cleaning of Canal during the 10 days shut down period in between
[ E and Diwail,
| = - E: i',lw ctlon: Irrigation Depariment, DM Haridwar, MNA Haridwar, Director mining).
V& T'\genda 3: Status of Solid Waste Management in 15 priority towns located along Gangs
| L I -' and Continuous cleaning of municipal drains/nalas in these towns b han Development
o T I-.L--_.' hartme DI
== Summary/Status of SWM in Ganga Towns:
Total Mo, of Wards - 196
Door to Door Collection - 196 ( 100%)
Source Segregation - 1LE (37%)
Total no. of HH+ shops - 147943
Address: 117, Indira Nagar; Dehraduon ﬁ/ W)
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Door to Door . 127419 (86.13%)
Segregation at Source - 49116 (33.20%)
Total Waste Generation . 371.90 MTPD {Metric Ton per Pay)
Waste reated - 20751 MTPD (55.79%%)
DPR Status of SWM Projects:
5.No. Statos of DPRS Ist) IInd Instalment released.
1 Plant Functional — | (Handwar)

First'Second installment released — 9 ULBs (First & 2™ Installment 1o Devprayag,
Kritinagar, Joshimath, Chamali), first installment to Muni-ki-Reti, Rudraprayag,
Karaprayag, Gauchar, Badrinath
Approved by State SHPSC and sent to Gol-3 {Unarkashi. Nandprayag & Gangotri)
Funds awaited from GoUK-1 (Srinagar)
Land available with ULB, EC awaited -1 (Rishikesh)

Status of Legacy Waste
I DPRs of Srinagar, Haridwar and Rishikesh towns have been prepared and are at
approval stage |

| e

Chief Secretary directed to UDLD to immediarely release the fundy for the sanctioned profects for
which funds have been received from Govi. of India. Environmental clearance for Rishikesh and
DPR approval to be expedited also co-ordinate with the Govt of Indie for sanction of 33%
Fiability Gap Funding (VGF) for the approved projects. It was fiwther direcied that
framsportation and processing of selid waste shouwld facilitated in all the Ganga basin lowns
which lack proper solid waste management sysiems.

(Action: UDD, DMs).
; : seture of SGC: The Committes

Wils a]:-pnsm thai u:lunng tht first meeung of the Nﬂmm! Ganga Council (NGC) held on 1"
December, 2019 at Kanpur, Uttar-Pradesh, wherein it was decided that Namami Gange mission
zshould lead and transform into a model for sustainable economic development- ~Arth Ganga® to
integrate people in the basin with Ganga rejuvenation. For that additional departments have to be
included in the SGC as they have specific role rowards adopting a holistic approach of Ganga
rejuvenation. Accordingly following amended structure has been sent w NMOG for iis
reconstitution and notfication as below:

| | Chief Secretary, Govt. of Uttaralthand Chairperson

Ex-officio

Principal Secretary/Secretary, Finance, Govt, of Uttarakhand, Member, Ex-officio
Principal Secretary/Secretary, Urban Development, Govt of | Member, Ex-officio
Uttarakhand,
anﬁrpa] Secretary/Secretary, Environmen: & Forest, Govt. of | Member, Ex-officio
" Urtarakhand,
1E'|_'|1'u:||:lnﬁl Secretary/Secretary, Irrigation, Govt. of Uttarakhand Member, Ex-officio
cipal Secretarv/Secretary, Drinking Water, Govt  of | Member, Ex-officio
arakhand
incipal Secretary/Secretary, Rural Development Department, | Member, Ex-officio
ovi. of Uttarakhand .
Principal Secrelary/Secretary, Horticulture, Govt, of Uttarakhand | Member, Ex-officio |
Principal Secretary/Secretary, Department of Ayush, Govt. of | Member, Ex-officio
Uttarakhand
10 | Principal Secretarv/Secretary, Department of Youth Affairs, | Member, Ex-officio
Gowt. of Uttarakhand
11 | Principal Secretary/Secretary, Department of Education, Govt. of | Member, Ex-officio

Address: 117, Indlra Magar, Debradun * - {Conii.)
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il
————installation of proper functioning of ETPs/CETPs.

F o e

i
a i

| Unarakhand o =)
12 F Chairman, Uttarakhand Environment Protection & Pollution | Member, Ex-officio
Control Board, Govt. of Uttarakhand.
13 | Principal Chief Conservator of Forest, Govt. of Uttarakhand. Member, Ex-officio
14 | Program Director, State Program Management Group, Namami | Member, Convener
(range, Uttarakhand.
Mominated Members:

==

15 | Dr. AA. Kaszmi Professor, Indian Institute Technolopy, Roorkee
or-ey. :

16 | Dr. A K. Lohani, Scientist “G" Mational Institute of Hydrology,
Roorkee (NIH), Jalvigyan Bhawan, Roorkee.

17 | Dr. Santosh Rai, Scientist ‘D' Wadia Institute of Himalayan
Geology (WIHG), 33, General Mahadev Singh Road, Dehradun- Nominated
243001, Members

18 | Dr. Anil Gautam, People Scicnce Institute (PS1), Delwadun, 633,
Indira Magar, Dehradun- 248006

19 | Dr. Vishal Singh, Center for Ecological Development and
Research (CEDAR), 201/1, Vasant Vihar, Phase 1 Dehradun -
248006

Chigf Secretary direcied SPMG fo persuade the maiter with NMCG for the reconstitution and
gazette notification of SGC te meet the objectives of holistic approach of river refuvenation in an
fnfegrited marnmer. (Action: SPMG)
Agenda 6: Directions of Hon'ble NGT dr 18-12-2020 & 13.08.2020 in O.A. 200/2014: The
committee was apprised of the directions given by Hom'ble MGT on [8-12-2020 in O.A.
20002014, It was emphasized that,

Timely completion of all projects relating to sewage treatment be ensured Le. by 31.06.2020 in
respect of ongoing projects and by 31.12.2020 in respect of others failing which compensation
has to be paid in terms of the said order, apart from action against the erring officers. Till then, (o
avoid untreated sewage being discharged directly into Ganga, interim remedial measures kave (o

be adopted and for the default after 01.11.2019 compensation has to be deposited in terms of
order dated 22.08.2019.

&l. | Targets to be achieved as per | Targets achieved | Targets nof | Action tiken or

Mo. | orders  dated 10.12.2015, | and the ressons | achieved and | suggestion for

13072017, 22082019 and | for  delay in | the mﬁﬂdiviﬂhﬁnn of timelimes

18122019 compliance timelines oF mon- achieving of
proposed targets

Preventing discharge of industrial effluents in Ganga and its tributaries/drains by ensuring

Total MNos. of | Nos. of | Mos. of | Status of | Mo of show
Tndustries Find ustries Industries | conveyance cause nolices
connected with | with wvalid | system in left out | isswced [17]
CETP CCA from | Industrial areas Indusiries for
UEPPCE non-
coimplinnee,
Address: 117, Indirs Nagar, Dehradusn Contdt )
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iii.  Utilization of treated sewage, nse of sludge as 2 manure and septage management.

Sl [ Name Period Total | Distribution | Use  of | Balunce Qty. of | Remarks |
Mo. | /Location Mannure [tr:n Locals for | Mannure | Mannure
of 5.T.P. Generated | Filling (Free | {in M7} | Deposited in STP
in STP of Cost) Premises
{in M*) | {in M*) {in M )
I

iv. Progress of Septage Management Activities in accordance with Septage Management

Protocol:

| Septage No. of | Registratio | Household Sepiage Status of

Manageme | Septage n of | survey for | Management Treatment/co-

nl Cell | Suction Septage identification | Byelaws/user treatment of

constitutio | vehicles suction of septie | eharges notification | Faeeal

ns and | available vehicle tanks/pits  in | in sccordance with | sludge/Septage  in

meetings vehicle operators | unconpecied Mlodlel Septage | STP (DPFR

held procuremen HHs Byelaws developed | prepared/Approve

t status by UDD-GIZ ¢/Treatment being

(Customized/appro | donc (quantity)
ved/Notified)

v.  Demarcation of Mood plain zones (FI'Z) and preventing encroachments thereof.

S.Mo. | Stretches of flood plain | Status of Initial | Statos of final | Nos. of
pones arcas proposed. MNotification notification encroachers in
FPZL

vi, Maintenance of E-flow

[ S.o. Name of the | Season Mouths % of E-flow | Compliance of
Hydro project released e=Mow
notification

vii. Preventing dumping of solid and other waste in and around Ganga.

S5 | Name of | No. of | Quantity of | Fund Requirement for | Compliance
MNo. | the ULBs Wards | Waste SWM DPR (Rs in Cr.) Status
generation
: |

viii. Legacy Waste

5. Subjects Compliance/ Status Report, Name of ULBCQuantity/Cost of
M. DPR in Crore
Legacy Waste | Name of ULB (muantity in | DPR Costin Cr
DPRs  prepared, Cu.mit. in Lacs
Duantity and
Cosl

enting and regulating illegal sanid mining.
m T4 Financial Year | llegal Mining/Storage/transportation | Penalty

' (in Bs, Crore)
Address: 117, Indira Nagar, Dehradun ﬁ’ W)
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x. Steps for conservation of groundwater particularly with reference to critical, semi-critical

and over-exploited areas.

The Committee was apprised that as per the categorization of ground water assessment Report,
in Uttarakhand there are 5 areas in three districts which falls in semi-critical zone which are as

below:
Categorization of Assessment units, 2017
Uttarakhand
S.No. District 8.No. Semi Critical Critieal Owver Exploited
1 Haridwar 1 Bhahadarabad
2 Bhagwanpur
WNanitial |1 Haldwani
|3 | Udham Singh | 1 K ashipur
Nagar E Khatima

Chief Secretary directed Irrigation depavtment fo prepare a camplete grownd water revival plan
for the identified semi-critical zones like raln warer harvesting, artificial wetlands, revival of
community ponds and strici enforcement of groundwater extraction regulotions especially in

Bhagwanpur and Bhahadarabad areas (Action: frrigation Department)
xi. Monitoring and displaying of water guality
Name of the Sampling Point
S.MNo. | Sewerage Treatment Fecal
Plant (with capacity) IR oTE Dutiex ST? Coliforms
i | 1

xii. Public awareness and involvement for prevention and control of pollution of Ganga.

Iﬁmanf

Number of IEC Activities Type af Remarks
psicicalll MEgiises conducted Activity Volunteers
xiii. Afforestation and setting up of hiodiversity parks.
MNursery Ganga Conservation Contin
Establishment Agriculture | ParldEco Park | [ntervention
Sle, P ASW | Piantwilon Lomdzcape | Est. & Avenue | and Wetland
Maintenance Plantation management

Chief Secretary directed to the concerned departments to ensure NGT compliances in line with
{Action: All concerned departments)

the above given tabular poinis,

xiv. Any other directions covered by earlier orders of this Tribunal.
Committee apprised that as per Hon'ble NGT's directions “the specified flood plain zone needed
to be handed over te the forest department for plantations for which CAMPA funds can be

,.-_,-— —utilized. The Forest Department may also explore communily involvement in restoration and

t dancls. Utilization of MGNREGA junds alse need to be conzidered, a part from other

-da-;.:gfa { projects, including ratsing of plantations, developing bio-diversity parks and
W&E #%m‘?ﬂs

Chief'| ‘j‘m.lr;g:'ur;; directed to constitute o Committee for preparatton of plan for financial assistance
ﬁ.lr msm.m‘ljlpn of waier bodies, pords, plantations and artificial wetlands from CAMPA and

{ .-'

e
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MNREGA fund schemes. The Committee will be headed under the Chairmanship of Additional
Chief' Secretary, Rural Development, GolUUK comprising of Principal Secretary, Forest and
Environment, Secretary, Agriculture, and Engineer-in-Chief of the Ireigarion department will be

the Member Secretary of the Commitiee.

(Action: Irrigation Department)

6. Ongoing Riv lopment projects:
Sr. | Name of Project District Executing |Cost(In| Dateof | Present Status
M. Agency Rs Issue of AA
Laecs) & ES/ Mol

1. | Har Ki Paidi & Rodi | Haridwar | Uttarakhand | 3400.00 | 27.02.2020 |29 % Physical

Bel Park Irrigation Progress.
Department

2. | Development of | Uttarkashi | Uttarakhand | 713.47 | 06.05.2020 |Tendering is in
Maneri Bathing and Irrigaticn progress by
Cremation Ghat Department Irrigation
along with Bank Division
protection work Uttarkashi.

3. | Development of | Uttarkashi | WAPCOS | 1601.00 | 24.02.2020 | Tendering is in
Bathing Ghat and Ltd progress b
Crematoria in Wapcos Lid,
Gangotri

4. | Development of | Chamoli WAPCDS | 1038.00 | 24.02.2020 | Tendering is in
Bathing Ghat in Ltd PrOgress by
Badrinath Wapcos Lid

Total 6752.47

Committee was apprised by HoD, Irrigation thar the NoC for Gangotri and Bodrinath Char

development projects has been issued to the executing agency. Chigl Secretary directed to ensure

for the compledfon of Gangotwi and Badvinath ghat development works in o time bound marmer.
fAction: WAPCOS Lid)

7. Directions given by Hon'ble NGT dated 29.06.2020 regarding River Stretehes Critically
Polluted: As per Hon'ble NGT in O.A. 6732018 sirected that “Frsure no pollution {s
discharped info waier bodies ",

In compliance to the Hon'ble WGT's directions in O.A. 673/2018 dated 06.12.2019 regarding
eritically polluted nine river stretches in Uttarakhend, as identified CPCB, DPRs amounting Ras.
228,40 erore for 1&£D and STP works for Rejuvenation of 0% — Polluted River Streiches has been
prepared and after evaluation at SPMG level, sent to NMCG for Administrative and Financial
approval.

Also Bioremediation is proposed as an interim treatment in the polluted stretches for which DPRs
amounting Rs. 875.11 lakh sent to NMCG by SPMG (vide letter no. 222 dated 21.03.2020 and
letter no. 327 E:m:d 12.06.2020) for Administrative and Financial sanction.

fa SPMG to send a letier through Chief Secretary, GoUK to Director General,
{y sanction of the above submiited profects so that the divections of Hon'ble NGT is
ime bovmd manner.

{Action: SPMG)
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» Chief Secretary took note of all the above mentioned points and following directions were given
to all respective olficials;

e All the District Magistrates/Chairman of the DGCs to convere regular meeting of the DGCs
and enforce different measures at local levels towards Ganga pollution abatement and Ganga
Rejuvenation, (Action: Respective DMVs)

o Nagar Palika Uttarkashi must ensure actions for execution of proper transportation, processing
of solid waste in an expeditious manner. Further Urban Development Directorate to release the
funds for procurement vehicles within a week. {Action: Magar Palika Uttarakashi)

o DM Haridwar and Nagar Nigam, Hardwar to work out for an alternative subsidy plan for
transportation of legacy waste/ RDF to other states for economic viability of the project.
{Action: DM Haridwar, MNA Haridwar).

« DM Dehradun to personally monitor the actions o be taken for Septage Management at
Rishkesh and work out plan for addressing the issues of Legacy waste/RDF. (Action: DM
Dehradun)

= Lrhan Development Department (o immediately release the funds to all sanctioned projects for
which VGF has been received from Govt. of India (Action: UDD).

fﬂd% Raj Singh)

Program Director, SPMG &
Member Convenor,
State Ganga Committee

The meeting ended with a vote of thanks to the chair,

Copy to: -

Staff Officer to Chief Secretary, Government of Unarakhand.

Principal Secretary, Environment & Forest, Government of narakhand.

Principal Secretary, Rural Development, Government of Uttarakhand,

Secretary, Tourism, Government of Uttarakhand.

Secretary, Finance, Government of Uttarakhand.

Secretary, Urban Development, Government of Uttarakhand.

Secretary, Education, Govermment of Uttarakhand.

Secretary, lirigation, Government of Uttaralchand.

Secretary, Department of Youth Affairs, Government of Uttarakhand.

10, Secretary, Horticulture Department, Government of Uttarakhand.

11. Secretary, Drinking Water & Sainitation, Government of Uttarakhand,

12.  Chairman, Uttarakhand Environment Protection and Pollution Control Board.

13. Disirict Magistrate, Dehradun, Havidwar, Tehri Garhwal, Pauri Garhwal, Rudraprayag,
Chamoli, and Uttarkashi.

14.  Dr. AA, Kazmi, Professor, Indian Institute of Technology (11T}, Roarkee.

15. Dr. A K. Lohani, Scientist *G’, National Institute of Hydrology (NIH), Roorkee.

16. Dr, Santosh Rai, Scientist “D°, Wadia Institute of Himalayan Geology (WIHG), Dehradun,

17.  Dr. Anil Gautamn, People Science Institute (PSI), Dehradun.

18. Dr. Vishal Singh, Centre of Ecological Development & Research (CEDAR), Dehradun.

{Uz’ Raj Singh)
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9th Meeting of State Ganga Committee(SGC) Uttarakhand Under the
Chairmanship of Chief Secretary, Government of Uttarakhand.
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Prebt WH‘ wVeA ' Office of the Program Director
' Oh State Program Management Group
___L,———-‘w . Namami Gange

TSR Dehradun, Uttarakhand

Letter No. #95 Dated: 33 /122020

Ganga's purity is our responsibility
Save Gangn, Save Water, Save Life

SSPMG/Namami Gange/ S-(ﬂ{,

The Tenth meeting of Uttarakhand State Ganga Committee was held under the l:]'hairmarﬁhip of
Chief Secretary, Gowt. of Uttarakhand on 14-12-2020 at Chief Secretary Meeting Hall,
Uttarakhand Secretariat. The meeting was attended by Ex-officio members of SGC or their
representatives, along with officials from concerned departments and executing agencies. The
list of participants is annexed.

At the outset, Program Director (PD), State Program Management Group (SPMG) welcomed the

Chairman, members of the committee and apprised the Committee of the constitution and

mandate of State Ganga Committee along with decisions taken In the ninth meeting of SGC,
hgmda wise discussion was held and the ::la:s:ms taken are as follows:

The Committee was apprised of the decisions taken in the ninth meeting of SGC wherein the
concemed departments informed about the progress made of the status of House Service
Connections (H3Cs) In Devparyag, Badrinath and Gangotri as below:

a) Devparyag:
Description Houss House Hold | Balance House
Mo. Holds connected  30- | Holds (HHs)
(HHs) 11-2020
1 | Total House hold as per Nagar Palika records G609 333 276
j Break-up of Balance House Holds (HHs) : 5 i
2 | Feasible for connectivity
3 | Through Gravity 280 332 45
4 | Through Pumping 38 1 a7
5 | Through Septage Management 112 - 112
& | By Shifting of Toilets 14 - 14
Sub Total 544 333 211
Mot Feasible for connectivity
7 | Building Abandoned 36 36
B | Buliding : No Tollet 5 5
§ | Bullding : Under Flood plains 7 7
10 | Building not identified 17 N
Sub Total 65 65
| | Grand Total 609 276

[t was updated that for connectivity of household through gravity and pumping, estimate
has been approved for Rs.172.19 +26.90 = Rs 199.09 lacs. Total Fund released till date
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Rs.56.90 lacs. Work in progress and expected to be completed by January 2021 subject to
avallability of fund.
For 112 household to be covered through Septage Management, DPR for Co-treatment in
STP at Devprayag is being finalized by UKPIN In coordination with SPMG-GIZ.
+ Gangotri: 10 households have been identified to be covered through septage management.
» Badrinath: 38 households are to be covered by septage management.
Status of fund allocation: - Director UDD apprised that in Devaparayg, Funds approved
from Uttarakhand Pollution Control Board procurement of vehice is in progress. In
Badrinath, vehicle procured, funded through BADP. In Gangotri tendering has been done.

Principal Secretary, Forest & Environment, GoUK reiterated that the requirement for co-
treatment provisions of collected septage in the existing STP at Devparayag should also be
worked out simultaneously, so that it is taken care in the existing STP, as pointed out by GIZ
and discussed in the last Supervisory Committee Meeting.

It was pointed out by Prof. A.K. Kazami, IIT Roorkee about the technical option of installing
on site package type treatment plant, based upon Japanese Johkasou technology, which can
be useful for on-site treatment at Gangotri (10 households) and the left out houses (07 in
number).

With regards to above, following directions were made by the Chairman:

1. Household to be connected by Gravity/pumping at Devparyag by December, 2020,

. For households through septage suction vehicles at Devparyag and Badrinath, work to
be executed from I™ January, 2021,

. For left out 07 households at Devparyag and 10 households at Gangotr, UDD in Co-
ordination with LS and IIT Roorkee to float tender for onsite treatment through
ZOKASU technofogy by January, 2021,

iv. For co-treatment of Septage, follow up with NMCG for early sanction of funds and
tender to be floated and work to be started by UKPIN at the earfiest by January, 2021,

v. OM Telwi to evaluate and furnish report within & week about the functional status of
toilets in the 36 number of abandoned buiidings and the ground status of 17 number of
bulidings not identified as per records.

v, For 05 number of households not having tollets at Devaprayag, UPD to release funds
within a week under Swatch Bharat Mission for toffets construction.

(Action: UKPIN, Jal Sansthan & Urban Development Department)

» Rishikesh : Based upon household survey done at Rishikesh with support of GIZ-SGR along
with Geo-tagging of all the septic tanks, DPR for the household identified which are not
connected to sewer network through co-treatment of septage in 26 MLD STP has been
prepared and sent to NMCG by SPMG for Financial and administrative approval. Also DPR for
co-treatment at Haridwar has been sent to NMCG for approval.

1.2 Status of Seplage Management in Ganga towns: -

Following update was given by UDD: -
» SMCs meeting at Rishikesh was convened on 06.11.2020 and further actions initiated by
Uttarakhand Jal Sansthan and ULBs for collections and disposal of Septage.
= Hand holding of all Ganga ULBs/SMCs was done by UDD in coordination with GIZ-SGR
on 08.10.2020 for timely implementation of Septage Management interventions,
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= Septage Bye Laws Notified in 4 Towns in 4 Towns sent for Publication to Roorkes Press,
in 3 Objection Invited and in 4 Different Stages of Approval. Regular SMC (Septage
Management Committee convened.

Chief Secretary directed to follow up with NMOG for approval of submitted DPRs for Co-
mm#wxnmmmmmmmmwm
expedite the septage management interventions in all the Ganga towris.

(Action: SPMG, Urban Development Department, UKPIN & uls)
1.7 Flood Plain Zoning: -

Chalrman enquired about the proceedings regarding eviction case(s) against encroachers. Also
regarding notification of floed plain zoning by Irrigation department. Irrigation Department
apprised the Committee that: -
+ Initial notification of Alaknanda, Bhagirathi, Bhilangana, Mandakini, Haridwar and Ganga
Rivers has been issued and as per the Act final notification is under process, which is likely
to be completed by February, 2021

= The process has been initiated for flood plain zoning of Susva Gala and Kosi river, about
295 km, and proposal has been sent for approval,

= Further scope of flood plain zoning in 1% phase 13 rivers about 955 km and in 2nd phase 9
rivers about 1151 km have been identified.

= In District Haridwar & Uttarakashi, encroachers have been identified in flood plain notified
area and the process for removal of these encroachment has been initiated and is pending
in the "Court of Flood plain zoning authority”,

Committee directed Irrigation department fo initiate actions in co-ordination with District
Administration for proceedings against encroachers in eviction case(s) as per law for their
removal from areas of flood plain zones at Uttarkashi and Haridwar by 317 December, 2020,

The component wise status of projects was briefed by Program Director, SPMG.

a) Forestry Intervention: The Committee was apprised of the ongoing Plantation,
Interventions and their Survival rate as below:

» AABES sanction for the project proposed by Uttarakhand Forest Department on "Forest
Interventions for Ganga” approved under Namami Gange Programme at a Cost of Rs,
3995.58 for the year 2020-21. The Gol released Rs B.28 crore for first and second
quarters.

= Namami Gange project have been implemented as per the approved DPR by the
Government of India. Under this program, Advance Soil Work of 2107 ha. will be carried
out with in situ provision of soil and water conservation works.

= Under a separate Conservation Intervention scheme, soil and water conservation works
will be carried out in 480 ha.
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Chief Secretary directed Forest Department to submit the details of working plan, DPRs and
the work in progress, Also, mid-term evaluation of plantation is to be done by independent
agency by February, 2021,

(Action: Forest Department).
b). I&D and STP projects: The Committee was apprised about the 1&D and STP projects
under Namami Gange Program as below:

S, | New Total MNo. of Drains No. of Drains Completed 5TPs | Bloremediati
Ho. ETPs Capacity intercepted an starked
STPs (MLD) from 1%
MNov. 2019
Mo. Discha Na, Discharg | Mo. | Capacity in | Mo, of
rge a MLD MLD drain
MLD |
1 |32 131.89 | 61 28.50 | 58 26.195 |31 | 129.170 3
Existing STPs
2 |14 B2.86 70 26.54 | 70 26.54 | 14 | 82.86 I
Total | 46 21475 [ 131 55.04 | 126 | 52.735 |45 | 212.03 3 |
Progress made as below:

Out of 03 remaining STPs, 02 STPs at Srikot have been commissioned and trial run started

in December, 2020.

01 STP at Joshimath is scheduled to be completed by March 2021.

A DPR for Co-Treatment of septage with Sewage In the STP complex Jagjeetpur and Saral

amounting 1o Rs. 429.26 Lacs is submitted to NMCG vide SPMG, Dehradun letter dt.

20.10.2020 and Is under approval process.

Chief Secretary directed the concerned agencies to complete the ongoing works before 37

March, 2021 and strictly adhere to the timelines as set by the Hon®le NGT, for timely

completion of ongoing interventions under Liguid Waste Management.
EMMMWMWME%WWW#WWM

the National Institute af Hydrology and submit the report to State Ganga Committee,

(Action: UKPIN, UJS, UEPPCB).

Summary/Status ul’ in Ganga Towns:

Total No. of Wards < 196
Door to Door Collection - 196 (100%)
Source Segregation - 111 (57%)
Total no. of HH+ shops - 147943
Daoor to Doar - 127419 {B6.13%)
Segregation at Source - 49116 (33.20%)
Total Waste Generation - 371.90 MTPD (Metric Ton per Day)
Waste treated - 207.51 MTPD (55.79%)
DPR Status of SWM Projects:
S.Mo. Status of DPR/ Ist/ Iind Instalment released.

1 | Plant Functional — 1 (Haridwar)
2 | Frst/Second instaliment released — 9 ULBs (First & 2™ Installment to
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Devprayag, Kritinagar, Joshimath, Chamoll), first installment to Muni—ki-Reti,
Rudraprayag, Karaprayag, Gauchar, Badrinath

3 |Approved by State SHPSC and sent to Gol-3 (Uttarkashi, Nandprayag &
___| Gangotri)

4 | Funds awaited from GoUK-1 (Srinagar)
5 | Land available with ULB, EC awaited -1 (Rishikesh) i
Status of Legacy Waste
1 | DPRs of Srinagar, Haridwar and Rishikesh towns have been prepared and are at

approval stage

UDD further apprised about the limited availabity of 35% of VGF sanctioned by Central
Government for the approved projects on which it was quizzed by Principal Secretary,
Forest & Environment, whether any action was taken by UDD to ensure the contingency
amount.
Mwmwmmmmeﬁ%wmmmm
Chief Minister Level for ensuring the release of State share for the profects for which
central share of 35% have been recefved from Govt. of India.

Chairman, State Ganga Committee further directed to expedite the process for fund release
and get the TAC and EFC done for Haridwar legacy waste projfect immediately and issue
the GO for tendering and execution. Alse UDD to provide the complete detalls for execution
of Sofid Waste Management projects with timelines.

(Action: Urban Development Department, DGC Haridwar).

Program SPMG updated that in compliance to the decisions made in the 1% National Ganga
Council meeting held on 14" December, 2019 and as per the framework of National Mission
for Clean Ganga, a proposal was sent to NMCG by SPMG for reconstitution of State Ganga
Committee with inclusion of additional departments to be included in the SGC having
specific role towards adopting a holistic & integrated approach of Ganga rejuvenation.

NMCG vide letter no. Estt.01/2016-17/0111/NMCG dated 20™ November, 2020 has informed
that reconstitution of the SGC is long drawn process, However, as and when meeting of the
SGC is convened, the members recommended for inclusion in the SGC may be invited as a
‘Spedial invitees',

Chief Secretary directed that the amended structure of State Ganga Committee (5GC) with
inclusion of additional departments (viz. Rural Development Department Horticulture
Department, Department of Youth affairs, Department of Education and Department of
Ayush) should be informed for participation in the next proposed meetings of SGC

(Action: SPMG)

In compliance to the Honble NGT directions pronounced dated 18.12.2019 and
13.08.2020, it has been directed that State of Uttarakhand may ensure the compliance and
submit the compliance report on or before 30.12.2020 by the Chief Secretary, Govt, of
Uttarakhand on the following directions:
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= Selting up of 5TPs, Interception and Diversion (T&D) of drains and preventing untreated
sewage and effiuents in the river Ganga.

. HE%WM&.@EMM&MSW%M&MMMW
ensuring installation of proper functioming of ETPs/CETPs.

® w&mwmwmmmmammwmwt

Demarcation of food plain zones and preventing encroachments thereof

Maintenance of e-flow.

Preventing dumping of solid and other wastz in and around Ganga.

Clearing old fegacy waste dump sites.

Preventing and regulating illegal sand miring.

Steps for conservation of groundwaler particularly with reference to critical, semi-critical

and over-exploited areas.

Restaralion of water bodlies,

Monitoring and displaying of water quality.

Taking action against poliuters by way of recovering compensation for restaration of the

gamage to the emvironment.

. mmwmﬂmmmMmmmmmmm
S5TPs and compilance of envirenmental norms.

. wamwmmmmmmwmwm,

* Reguiating activties on and around river Ganga including ghats and other
establishments,

* Afforestation and sefting up of biodiversity parks.

* CPCB and SPCE may perfodically undertake biological assessment of Ganga, NMCG and
States concemed may depict biological diversity of Ganga in public domain.

« Any others directions covered by earfier orders of this Tribunal

2. Further as per the Hon'ble NGT's direction dated 13.08.2020 in O.A. no. 200/2014, it
has been directed that "We also feef that there should be periodic joint meetings of the Chief
Secretaries of the concerned States to consider vitsf issves like pooling of human resources
mmmmwmwmmmmﬂwm#
sewage and other pollutants therein directly or in its tributaries or drains connected thereto,
There s need to take a holistic approach of treating river Ganga as a single entity and eco-
system which requires pooling of fiscal resources by different stakeholders. The Forest
Department may also explore community imvolvement in restoration and development
projects, including raising of plantations, developing bio-diversity parks and artificial wet
lands. Utilization of MGNREGA funds also need to be considered, a part from other sources of
fundling ™
WWMEEMWWWM@MW
report along with timelines and incremenial progress made from the last submission of
compliance Affigavit to the Honble NGT within two days to State Program Management
Group, Namami Gange. Further alf the concemed District Magistrates must also submit
mmmmmmmmkmmﬂmmm

(Action: All the Respective Departments & District Magistrates)

L
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It was updated that a reminder has been sent to Director General, NMCG from Chief
secretary, GoUK vide letter no. 581/SPMG/Mamami Gange/RC dated 25.10.2020 for
according concurrence and financlal approval for the submitted DPRs amounting to Rs.
228,40 crore for 18D and STP works for Rejuvenation of 09 — Polluted River Stretches.

NMCG has informed that the above DPRs is under Third Party Appraisal with TPA agency
{Jamia Millia Islamia University, New Delhi) and also has been examined by NMCG and the
observations made have been conveyed vide letter no. F.No. Pr-12011/9/2019-0/o Director
(T-ITI) NMCG dated 1% December, 2020. Accordingly diractions have been conveyed from

Program Director, SPMG to Jal Nigam to comply with observations made by NMCG and
submit the compliance report at the earliest.

Further it was updated that, In the 31st meeting of the Executive Committee of National
Mission for Clean Ganga (NMCG) held on 13th November, 2020, Executive Committee (EC)
has approved the submitted DPRs for In-Situ Treatment of untapped drains identified in the
09 poliuted river stretches of Uttarakhand by Bio-remediation technologies for a period of 04
months covering Kumbh Mela period under Mamami Gange Program at an estimated amount
of Rs 2.6 Crores (including cost of project monitoring and O&M for 04 months). Directions
have been given by Program Director SPMG to Jal Nigam to initiate the tendering process.
Chier Secretary directed Jal Migam fo comply with observations made by NMCG regarding
the aforementioned DPRs of I&D & STPs works and immediately submit the DPRs for early
for approved bio-remediation projects so that it is executed timely during Kumbh period,

(Action: Jal Nigam)

Chief Secretary took note of all the above mentioned points and following directions were

given to all respective officials:

= All the District Magistrates/Chairman of the DGCs to convene regular meeting of the DGCs
and enforce different measures at local levels towards Ganga pollution abatement and
Ganga Rejuvenation. (Action: Respective DMs)

» Nagar Palika Uttarkashi must ensure actions for execution of proper transportation,
processing of solid waste in an expeditious manner. Further Urban Development
Directorate to release the funds for procurement of vehicles within a week.

{Action: Nagar Palika Uttarakashi)

» DM Haridwar and Nagar Nigam, Haridwar to work out for an alternative subsidy plan for
transportation of legacy waste/ RDF to other states for economic viability of the project.

{Action: DM Haridwar, MNA Haridwar),

= DM Dehradun to personally monitor the actions to be taken for Septage Management at
Rishkesh and work out plan for addressing the issues of Legacy waste/RDF.

{Action: DM Dehradun)

« Urban Development Department to immediately release the funds to all sanctioned
projects for which VGF has been received from Govt. of India

(Action: UDD).
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Chief Secretary, directed to submit the action taken report for the above specific issues as well
as the matters taken up in the District Ganga Committee at the earliest.

{Actions: All the concerned District Magistrates)

The meeting ended with a vote of thanks to the chair,

(Uday Raj Singh)
Program Director, SPMG &
Member Convenor,
State Ganga Committee

Copy to: -
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Staff Officer to Chief Secretary, Government of Uttarakhand,

Principal Secretary, Environment & Forest, Government of Uttarakhand.

Principal Secretary, Rural Development, Government of Uttarakhand.

Secretary, Tourlsm, Government of Uttarakhand.

Secretary, Finance, Government of Uttarakhand.

Secretary, Urban Development, Government of Uttarakhand.

Secretary, Education, Government of Uttarakhand.

Secretary, Irrigation, Government of Uttiarakhand.

Secretary, Department of Youth Affairs, Government of Uttarakhand.

Secretary, Horticulture Department, Government of Uttarakhand.

Secretary, Drinking Water & Sainitation, Government of Uttarakhand.

Chairman, Uttarakhand Environment Protection and Pollution Control Board.,

District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Paurl Garhwal, Rudraprayag,
Chamoli, and Uttarkashl.

Dr. AA. Kazmi, Professor, Indian Institute of Technology (IIT), Roorkes,

Dr. A.K. Lohani, Scientist 'G', National Institute of Hydrology (NIH), Roorkee.

Dr. Santesh Rai, Sclentist 'D’, Wadia Institute of Himalayan Geology (WIHG), Dehradun.
Dr. Anil Gautam, People Science Institute (PSI), Dehradun.

Dr. Vishal Singh, Centre of Ecological Development & Research (CEDAR), Dehradun,

). 2
(Uday Raj Singh)
Member Convenor,
State Ganga Committee
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Office of the Program Director

NAMAMI State Program Management Group
G = Namami Gange
Dehradun, Uttarakhand

Lewer No, B89 /SPMG/Namami Gange/8C_ Dated: ©6 [0 (2028

Ganga's purity is our responsbilicy
Save Ganga- 5ave Water- Save Lile

Minutes of the Meeting of the Supervizory Committee (constituted as per the order of Hon'ble
Mational Green Tribunal in OA 1072015 and OA 2002014} under the chairmanship of Principal
Secrefary, Forest and Environmant

Venue: Conference Hall, Chief Secretary Building, Ground Floor, Secratariat, Dehradun
Date: 26.06.2020.
Time: 10,30 a.m.

In compliance of the Hon'ble National Green Tribunal (NGT) order, a meeting of the Supervisory
Committee was convensd under the Chairmanship of Principal Secretary, Forest and
Environment, GoUK, wherein all the Chairman of the District Ganga Committee of all the districts
of Garhwal division had attended the meeting via video conferencing from their respective NIC
centers. The following representatives from the concerned departments attended the meeting:-

1. Sh. Uday Raj Singh, Additional Secratary/Program Director, SPMG, Namami Gange
Uttarakahnd,

2. Sh. 5.P. Subodhi, Member Secretary, Uttarakhand Environment Protection & Pollution

Control Board.

Sh. Govind Ballabh Of, Additional Secratary, Peyjal Department.

Neha Verma, Additional Secretary, Forest Department.

Sh. Purushottam Singh, Director {O), UJYNL, Dehradun.

Sh. Bhajan Singh, Managing Directar, Uttarakhand Peyjal Migam.

Sh. Prabhat Raj, Technical Advisor, SPMG, Namami Gange, Uttarakhand.

Sh. Lokesh Sharma, Director (P}, SIIDCUL, Dehradun

8. Sh. Manoj Kesharwvani, DGM, UJVYNL, Dehradun.

10. Sh. K.K. Rastogi, GM (Ganga), Uttarakhand Peyjal Nigam, Haridwar.

11. Mrs. Neslima Garg, GM, Uttarakhand Jal Sansthan, Dehradun.

12. Sh. Sanjeev Kumar Srivastava, SE, Imigation Department, Uttarakhand.

13. Sh. Ravi Pandey, SE, Urban Develepment Department, Uttarakhand.

14. Sh. Akshay Kumar, Environment Specialist, 3PMG, Namami Gange, Uttarakhand

15. 5h. Rohit Jayaraj, M&E Speciallst, SPMG, Namami Gange, Uttarakhand

o~ Do a W

At the outset, Program Director, State Program Management Group (SPMG) welcomad the
Chaiman as well as the members of the Supervisory Committee, Heads and officials of the
concemed Departmants.

Program Director, SPMG apprised that regular DGCs meatings are being convened by the District
Magistrates/Chairman of the DGCs to review the various activities in relation to the directions
issued by the Hon'ble Tribunal and furnishing their reports to the Executive Committee as well as

Committes indicating the steps taken, proposed or suggested by the deparimeants
orisdnd abatement of the pollution of river Ganga. As as of now, DGCs has convened

4T m 30.11.2019.Further slight variations in some districts for convening the
meet manths is due to prevalent scenaro of COVID=-139, when meetings are advised
to be.
1] il e ._ R . J 1"|}|hn
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Committee resounded lo all the District Magistrates/Chalrman of the DGCs once again (o convene
the reguiar meetings of the DGECe on forinightly basis and raview fthe vanous activities refated fo
the cleaning of Ganga and furmish their reports fo the Executive Cormmitfee indicating the steps
taken, proposed or suggested by the depariments so thal compliance of fthe directions of the NGT
is ensured in fefter and spirit.

{Action: Respective District Magistrates & DFOs)

Further following key points were deliberated in the meeting of the Supervisory Committes:

a. DM Pauri apprised that for Sofid Waste Management at Pauri, approval of forest land has
been accorded from the MoEFACC, Gowt, of India and the propesal of same has bean
submitted to Govt. of Uttarakhand for sanctioning and allotmeant of land.

b. DM Tehr raised the issue of one crematona at Muni-Ki-Reti far the facilitation of local
public. Chairman opined that lmrigation department to submit a proposal by SPMG to
NMCG for administrative approval of the same.

c. COO-Chamoli stated that the water supply and electric connections have not been

providad to the ghats and crematoria developed by Irrigation departmeant.
Chairman opined to the District Administration to direct the concernad Imgation divisions
which have not provided funds to ULBs for ensuring water and electric connections in the
respective ghats and crematoria. In case of any fund required for water and electricity
connactions on Ghats, the proposal may be sent to SPMG, Dehradun. Chairman also
instructed to ULBs for handing over the Ghats on pricrity basis as the &M expenditure
will be meet out from concerned ULBs,

d. DFO Uttarakashi appraized the Commities that for the management of solid waste and
legacy waste there is need of Bloremediation machine for which a proposal has sent to the
UDD for the approval. In this regards, UDD has raised some observations, needs to be
clarified, and the response of local body is still awaited.

Committee emphasized to District Administration to submit the proposal within next 7 days
to UDD so that approval can be accorded from the State Government.

{Action: DMs, DFOs, UDD & ULBs)
I} Directions in relation to collection and disposal of Sewage.

« Status of undergoaing works under Liquid Waste Management-

Chaimman enguired about adherence of timelinas as per the directives of the Hon'ble NGT dated
18.12.2019 regarding tapping of Drains, Phytoremediation/Bioremediation on untapped drains,
completion dates for sewerage infrastructure, direct out fall of untreated sewage into river GGanga
ianality of online monitoring mechanism of STPs.

going and 13 projects are completed. Out of 06 ongoing projects on the main
jects to be completed by July 2020, 03 projects to be complsted by December

Address; 117, Indira hagar, Dehradan % .H_',.‘-”"'
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2020, 01 project to be completed by Mar 2021. Jal Nigam appraised regarding quaranting of
labourers and technical staff due to which work could not be started as yet.

Apart from this, 81 drains were proposed to be intercapted and diverted under these 18 projects
against which 51 drains have so far been intercepted, 01 drain will be intercepted by July, 2020,
and 06 will be intercepted by Decembear, 2020 and remaining 3 drains will be Intercepted by
March 2021 Further it was apprised that one project related to construction of 2 STPs at
Joshimath of which 1 {1.08 MLD STP) has already bean completed in June, 2018 and Works of
remaining 1 STP (2.70 MLD) was delayed due to land slide at the original STP site and relocation
to new site. After purchasing private land in November, works at new site started thereafter.
However BRO has stopped the work in Jan 2020 stating that road above and below STP site has
o be widen in future therefore to shift STP structures more than 12 M away from existing road
edge. After various discussion with BRO and State officars, BRO has asked 12 M wide land from
centre of existing M wide road. Therefore, all the layoul of STP structures have to re-onented
and redesign. BRO also insisted for formal permission from them for which geo-investigation is
completed and delayed due to constraints of quaranting. Construction of this STP will take &
warking months once BRO allows works at site and normaley is returnad after lockdown.

It was further appraizsed to the Committee that 10 STPs are equipped with online monitoring
system ara functional. All 10 STPs are connected with Ganga Tarang Web portal, however, 3
connections are having technical compatibility issue between contractor and server provider (G-
Lence} which will ba sort out in lwo weaeks.

Chairman queried about the notification of the Standard Operating Procedures (SOP) prepared
by Jal Migam and its implementation. Jal Nigam apprised that SOP has been prepared by UKPJN
has already been submitted to SPMG. Onsite fraining has planned on 18-22 March, 2020, but
due to COVID-19, it could not be conducted, Further S0P has been submitted to Govt. of
Uttarakhand for its notification.

Chairman diracted Uttarakhand Jal Nigam to make a detaiied presentation on the Dashbogrd
and the onlina monitoring system installed af various STPs by next Friday ia. 03,07 2020. Also
UEPFCE to constitute 8 committee for moniforing of the treated efuent as per norms and also
to ensure fhe discharge of unireated discharge so that prevenlion and sbafement of pollutron of
river Ganga can be ensured, Further Jal Nigam itself may nolify the S0P prepared and upload it
on its website. Also, Jal Sansthan fo ensure that the SOPs covars the operaffonal issues for
different levels of staff Commiltee further directed lo inifiate the actions for ansite mobdization
fg;}i_;qg?fﬂyment of technical staff as well as labourer for imealy completion of ongoing activities
{?';__ .:ml__ r“??q‘i}u;_f: {vastﬂ managemeant.
f;’; 8 g Rl .\@x (Action: UKPJN, Jal Santhan and UEPPCB)

e TigEe fur r enquired the status of Consent to Establish (CTE) and Consolidated Consent
II\I.._I " to Estdlish and Authorization (CCA) from the UEPPCE for all the existing/upcoming STPs in the

1 i =3 i g
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It was apprised to the Committee that UEPPCB has exempted the fees for all those STPs which
are the on the main stem of river Ganga and granted the CTE & CCA for all those STPs whose
applicatian comes under the preview of Board,

Jal Migam apprised to the Committes that there are 30 STPs on the main stem of river Ganga,
aut of 27 have valid CTE and CCA as obtained from UEPPCE, 03 STPs are under the process
for obtaining the CCA and CTE from the board, Further it was apprised that there are 42 5TPs
in the State out of which 21 have valid CCA/CTE from the Board.

Chairman expressed his annoyance and resonated that since the board has exempled fees for
abtaining the stalutory consant but in spite of that the concerned agencies have not obitsinsd the
valid consent and directed to Jal Nigam and Jal Sansthan to obtain the necessary consenfs within
naxt 10 aays.

{Action: Jal Nigam & Jal Sansthan, UEPPCB)

Household Connections (HH)- Devprayag, Gangotri & Badrinath:

Chairman enguired about the progress for HH connectivity through sewer pipaling, individual
pumping and Septage suction vehicles on case to case basis in the towns of Devprayag, Gangaolri
and Badrinath.

Jal Nigam apprised to the Committee that out of 138 households, 101 to be connected by gravity,
82 are connected and 38 are fo be connected by individual! group pumping, 1 is connected,
notices are issuad to those who ara not cooparating. |t was further appraised that in the meeting
of the Executive Committee held on 17.06.2020, directed to facilitate electric supply from the
nearby pumping station to connect household by individual pumping ar community pumping.

For Households to be covered through septage management in Devprayag, Gangotri and
Badrinath towns, Urban Development Directorate(UDD) apprised that based upon the EOI invited
by SPMG, UDD in cooperation with GIZ-SPMG has prepared the RFP document for procurement
of saptage suction vehicles and O&M in the above three towns, Propasal for Financial alloeation
has been sent to State Gowt. by UDD.

For Badrinath Rs. 35 Lacs has been allocated to Jal Sansthan for Septage Vehicle through BADP
(Border Area Development Pregramma), For Septage Vehicle of Devprayag and Gangotr, request
letter for Financial Support sent to UEPPCE and SPMG also,

Commiffee directed to Urban Development Directorate fo provide the complete proposal of
septage management intervention in Devorayag and Gangotr lowns and procurement of septage
suction vehicle to UEFPCH for better understanding and for providing the financial support in the
above mentionad fowns,

(Action: Uttarakhand Jal Sansthan, UDD, SPMG)

-

ralation to Municipal Solid Waste:
ired about the proper guantification of all the waste generated, collected,

% :"an.m.r-.:L‘E'E Ty ssed and disposal of Solid Waste and in all the Ganga towns and also the
waste specifically in Haridwar, Rishikesh and Srinagar areas.
A i
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UDD apprised that there are 15 Towns situated on the main stem of river Ganga, Solid Waste
Management. Out of 15 Ganga Town, DPFRs of 13 ULE prepared, 11 are approved and first
installment released. Out of total 196 wards, in 186 wards Door to Door Collection of MSW is
being done (94,90 %). In 98 wards, source segregation is being done. (49%). Against total waste
generation of 395.30 MTPD, 207.51 MTPD in being treated. (55.80%).In all 15 Ganga Towns,
Wet Waste and Dry Waste is being measured every day. For value addition to recyclables/
plastic/ card boards/ rubber etc. in 14 ULBs “Plastic Compactors” are installed. Till 20-5-2020,
Rs. 91.73 Lacs has been generated as revenue by selling the above recyclables. Detalls of DPRs
of SWM Ganga Towns: 1 No Plant Functional (Haridwar); 10 No DPRs approved and first
Instalment of Central Share disbursed, but State Share awaited. Rest 4 are in process of
approval.

DPRs of Legacy waste of Roorkee, Haldwani, Srinagar, Dehradun, Hardwar, Kashipur and
Rishikesh prepared total costing of Rs. 115.93 Cr. Bio remediation machine (as per success
story of Navashahar, Punjab) funds has been released to 6 ULBs. Two ULBs Muni-ki-reti and
Srinagar has procured the machine, it's capacity is 10 MT per hour therefore out of & hours is
S0-50 MT per day. Legacy VWaste DPR of Kashipur Rs. 7.88 Cr, Dehradun Rs. 27 95 Cr, Handwar
Rs. 26.62 Cr prepared and sent to Government. For Dehradun, decision taken that it may be
implemented through UUSDA (ADB Assisted Program).

Chairman further enquired about the guantification of legacy waste during the lockdown period
in major towns in last two months.

Committee directed UDD to prepare an action plan for proper quantification of all the waste as
par Solid Waste Management Rules, 2016 in all the Ganga fowns. Further UDD fo expedite the
land transfer process pritontsing Rishikesh in co-ordination with Forest Department and also to
follow up the process for wildlife clearance from the concermed authonties. UDD to chalk out
mechanizm for Bioremediation of legacy waste in consultation with District Wagistrate Haridwar
keeping in view of the upcoming Kumbh Mela. UDD also submit analylical report of the legacy
waste generaled in the major towns of the last fwo months during lockdown penod,

{Action: UDD& ULBs, District Magistrate, Haridwar)

4. Directions Relations to Hotels, Ashrams and Dharmshalas:

Chairman enquired about the status of the sewage treatmeant and disposal mechanism as per

the inventory prepared for Hotels, Dharmshalas and Ashrams and their registration under
consent management,

UEPPCE has issued public notice in the newspaper, Dainik Jagaran, on dated 16.11.2012 for

compliance and lo obtain consent from the board. 487 hotels have valid CCA in Debradun &

Haridwar region, Board has Issued notice to 605 Hotel, 178 Dharamshalas, and 263 Ashram In

/fﬁacﬂﬁtﬁ“ﬁ Dehradun region for ablaining CCA and to comply provision of Water Act, 1874,

/ i _ t22nd Board meeting has exempted fee for hotels, Ashrams, Dhramshalas and

its from year 2002 to 31 December, 2019 vide letier no. UEPPCB/HO/22nd

{ I.’.IEIE'I]]'-,B.I'E‘I 95-1033 dated 25.00.2019, so that these unit can comply and apply for

'tli‘-ﬂ F’ress,r@nbu& to Covid-19, Board has further extended the fee exemption date up to

|'.'
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31.07.2020 through Public Notice on dated 02.04.2020. DM Hardwar apprised that, 12 Ashrams

at Haridwar had appliad for CCA,

Commitlee directed to regularly organize camps public sensitization camps in consullation with

the District Adminisirations in their respective jurisdiction by apprising them that fee has been

exempled by the UEFFCE and consent for these entities is mandaltary form the Board.
(Action: UEPPCBE& District Administration)

]

Directions in relation to Industries:

Chairman enquired the to complete the process for laying the conveyance system in left out
area at Haridwar and Rishikesh in an expeditious and time bound manner. UEPPCB to dispose
of the 1824 and 267 pending notices within the two months

SIDCUL apprised to the Committee that in In Industrial Estate Haridwar, out of 531 Industries
anly 20 Industries are not connected with CETF and the work is under progress, 75 % work I8
completed by Uttarakhand Peyjal Nigam which is expected to be completed by 15 October,
2020. In IIE Pantnagar, out of these 254 Industries 61 Indusiries have bean connected to CETP
by laying sewer line and for remaining 193 industries the work 15 in prograss and 25 %% work 15
completed. The 100 % work for [aying conveyancs system is expected to be completed by 31st
January, 2021 as the work was hampered due to nationwide lockdown to prevent'COVID-19°
Further UEFPPCB appnsed that out of Y080 nos. of indusiries, 5948 units have wvalid
conzsaolidated consent to operate and authorization {CCA), while 540 units are under
conzideration. Apart from that, 323 units has been issued Show Cause notices & 28 have been
imsued closure directions for year 2019-2020.

Committee directed SIDCUL to complete the process for faying the conveyance system in left
out area al Handwar and Rishikesh in an expedifious and time bound manner. Further UEPPCE
and SIDCUL to ensure that any unfreated efffuent from Indusines must not fall into nver Ganga
Linder any circumstances.

(Action: SIDCUL, UKPJN, UEPPCBE)

The meeting was concluded by Vole of thanks to the Chairman of the Su isory Committee,

{Anand Bardhan)
Chairman
Supervisory Committes
Copy to-
1. 'P.5. to Chief Secretary, GoUK for kind information of Chief Secratary,
I :F"rfﬂm‘p Secrstary, Forest & Environment, Uttarakhand Secretariat.

1
Ll
3 s Fh".. hrigation Depariment, Uttarakhand. t},.\
4
5

tary, Health Department, Uttarakhand. Lt
zretary, Drinking VWater and Sanitation, Uttarakhand.
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Secretary, Urban Development Depariment, Uttarakhand.

Secretary, Tourism Departmeant, Uttarakhand.

F5S to Secretary, MoWR / RD &GR New Delhi.

PS to Secretary, Ministry of Environment & Forest New Delhi.

10 Managing Director, SIIDCUL Uttarakhand.

11. Dr.S.D. Singh, Additional Principal Chief Conservative of Forest / Nodal Officer for Honb'le
NGT cases on behalf of Uttarakhand State.

12. Member Secretary, Uttarakhand Environment Protection and Poliution Control Board
Dehradun.

13. District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Pauri Garhwal, Rudrapryag,
Chamoll, Uttarkashi, Uttarakhand.

14, Managing Director, Uttarakhand Peyjal Nigam.

15. Engineer in Chief / HOD, Irrigation Department Uttarakhand.

16. Chief General Manager, Uttarakhand Jal Sansthan.

17, Director, Mining Depariment, Uttarakhand.

18. Chief Conservator of Forest, Namami Gange Utlarakhand.

o @~ m

F"n:%l"im Director

b

Address: 117, lsdira Nagar, Delirad un
Office : 0135- 2769932 /Z763416 : Fax no. 0135-2763434
e-urtil: spmgngrba. kil @gmail.com



Atten

Meeting of the Supervisory Committee (constituted as per the order
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Government of Uttarakhand.

Date: 26.06.2020
Time 10.30 AM
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Minutes of the Meeting of the Supervisory Committee (constituted as per the order of
Hon'ble MNational Green Tribunal in OA 10/2015 and OA 200/2014) under the
chairmanship of Principal Secretary, Forest and Environment.

Venue: Conference Hall, Chief Secretary Building, Ground Floor, Secretariat, Dehradun
Date: 25.11.2020.
Time: 03.00 p.m.

In compliance of the Hon'ble National Green Tribunal (NGT) order, a meeting of the Supervisory
Committee was convened under the Chairmanship of Principal Secretary, Forest and Environment,
GolK, whersin all the Chairman of the District Ganga Committees of all the districts of Garhwal
division had attended the meeting via video conferencing from their respective NIC centers. The
following representatives from the concemed departments attended the meeting:-

1.  Sh.Ahmed Igbal, Staff Officer to Chief Secretary, Environment Cell, Chief Secretary Office.

2. 5h. Uday Raj Singh, Addticnal Secretary/Program Director, SPMG, Mamami Gange
Uttarakahnd.

3. 5h. R.K. Mishra, APPCF, Forest Department, Uttarakhand.

4. Sh. V.K. Suman, Additional Secretary, Urban Development Department, Uttarakhand.

5. 5h. 5.P. Subodhi, Member Secretary, Uttarakhand Emvironment Protection & Pollution
Control Board.

6.  Sh.S.K Gupta, Legal Consultant, Environment Cell, Chief Secretary Office.

7. 5h. Lokesh Sharma, Director (P), SIIDCUL, Dehradun.

B. 5Sh. V.C. Purchit, Managing Director, Uttarakhand Peyjal Nigam.

9, Sh. K.K. Rastogi, GM (Ganga), Uttarakhand Peyjal Nigam, Haridwar.

10. Smit. Meelima Garg, GM, Uttarakhand Jal Sansthan, Dehradun.

11. Sh. Sanjeev Kumar Srivastava, SE, Irrigation Department, Uttarakhand.

12. Sh. Ravi Pandey, SE, Urban Development Department, Uttarakhand.

13, 5h. Manoj Kesharwani, DGM, UIVNL, Dehradun.

14, 5h. Akshay Kumar, Environment Specialist, SPMG, Namami Gange, Uttarakhand.

15, Sh. Merajudin Ahmed, Technical Expert, GIZ.

At the outset, Program Director, State Program Management Group (SPMG) welcomed the
Chairman as well as the members of the Supervisory Committee, Heads and officials of the
concemed Departments,

Pn:rgrarn Director, SPMG apprised to the Committee that every District Ganga Committee is
— :':Fn'lrnl'tl:ad for discharging its functions and holding regular DGCs meetings to review the various

J ':'_“ (3 acﬁmh&s u'h“[elahﬂn to the directions issued by the Hon'ble NGT for rejuvenation, protection,

._n a}-ﬁ rehabilitation of river Ganga and its tributaries in each specified District and

isory Committee emphasized to the District Magistrates that the DGCS should

W, Bt T -grdinating body for the different execuling agencies at District level for the
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enforcement and compliance of Hon ble NGT s directives and also directed fo m_r;ﬁ!arf}' take stock
of progress and Hmely sort out the operalional [SsUes.
{Action: Respective District Magistrates & DFOs)

Further following District wise key issues were deliberated in the meeting of the Supervisory
Committes:

a. DM Haridwar apprised that in compliance to the earier directions, UEPPCB has Issued
Motices to Industries, Hotels, Ashrams and Dharmashalas which are not meeting the
prescribed environmental safeguards.

Chairman directed o take effective actions against the defaulters who have not faken
cognizance of notices and further directions must be sounded from the Chairman, UEPPCE
fo the erring Lnis.

b. DM Tehri pointed out that for the sewerage Household connectivity at Tapovan, a DPR of
Rs. 09 crore was submitted to NMCG for funding, but NMCG repudiated and suggested that
the State should explore the funding for the same.

Chairman directed Jal Nigam to submit the DPR to Stale Governvnent and Department of
Drinking Water & Sanftation to review and consider the funding requiraments,

c. DM Uttarkashi apprised that Namami Gangae unit of Jal Nigam at Uttarkashi has closed

and merged with Rishikesh unit and the sewer related work is getting further defayed. Also
the DPR preparation is taking long time by Jal Nigam. Further it was stated that there is
fund reguirement for treatment of legacy waste at Uttarkashi.
Chafrman expressed his displeasure over long delaying in OPR preparation and directed
Ristrikesh unit of Jal Nigam to expedite the process and submit the DPR by December,
2020, Also & must be ensured that all areas/zones are covered in the DPR. Further
directions were made to Urban Development Department fo release the funds and expedite
e work execution.

d. [FO Rudraprayag also raksed the issue of fund arrangements for Solid Waste Management,
Directions were made by the Committes to UDD to expedite the process and release the
funds to Urban Local Bedies.

@ District Magistrates, Dehardun, Chamoli and Pauri appraised that reqular menitoring of the
execution of work is carried out and there are no pending issues to be resolved.

(Action: DMs, DFOs, UDD, Jal Nigam & DGCs)
zlation to collection and disposal of Sewage and Septage Management.
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) nder Namami Gange Projects. Against this 29 New STPs have been constructaed

. .I. igh capacity 128.995 MLD and presently treating waste water of 86.887 MLD with

e s approx: 65,889 feapacity being utilized. Out of 03 remaining STPs, 02 STP at Srikot will be
P i Tiecember, 2020 and 01 STP at Joshimath will be completed March 2021.
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Chairman engquired about the online monitoring of STPs and the status of Standard Dp-eratmg
Procedures (SoPs).

Jal Migam mentioned that 16 STPs are equipped with online monitoring system are functional.
Qut of this, 12 STPs are connected with Ganga Tarang Web portal, detailed presentation on on-
line monitoring system of treated effluent from STP and its linkage to Ganga Tarang web portal
was done by Uttarakhand Jal Nigam. Further tender has been floated by SPMG for development
of Dashboard and technical evaluation completed. Financial concurrence from NMCG is awaited,
after which financial bid will be opened. Standard Operating Procedures (SOP)} has been
prepared by UKPJN and the comments from Jal Sansthan is awaited.

UEPPCB also appraised that 61 STPs are monitored on monthly basis in the entire state as per
the prescribed nomms and it was observed that 05 S5TPs are non-complying in three Districts Le.
at Nanital, Almora and Mussorie,

Chalrman directed that the dedicated unit of Uttarakhand Jal Nigam must reguiarly monitor the
gperation of online system installed at 5TPs and also ensure that remedial measures are timely
faken up By the concemed officers as and when needed. Also the monitoring showld be done at
SPMG level Jal Sansthan must incorporate the operational and malntenance related points in
the SoP and send the inputs to Jal Nigam within a week, so thar the SoP is notified by 16"
Decemiber, 2020 by Jal Magam.

Also UEPPCE to issue directions fo the concerned agendies far ensuring the compliance so that
prevention and abaterment of pollution of river Ganga can be ensured,

(Action: UKPIN, Jal Santhan and UEPPCB)
« Household Connections (HH)- Devprayag, Gangotri & Badrinath:

Program Director summarized about the progress for HH connectivity through sewer pipeline,
individual pumping and Septage suction vehicles in the towns of Devprayaq, Gangotri and
Badrinath as follows:

Sremasiims

S. No | Description P House Holds (HHs)
1 Total House hold as per Nagar Palika records 609
Break-up of Balance House Holds {(HHs)
2 | Feasible for connechivity
3 Through Gravity 380
4 Through Pumping 38
5 Through Septage Management 112
N & By Shifting of Toilets | 14
ff’:f"_‘_.ﬁ;';:-_u Sub Total = 544
#7051 [ | Nt Feasible for connectivity
/ o R TN | Building Abandoned 36
{f o 4'33? - Building : No Toilst 5
ki g sl 91 9 | Building : Under Flood plains 7
=y ey Juil Building not identified 17
b it JI.' Sub Total 65
A i Grand Total 609
il
_:\H:?:- T_[@ﬁ_ﬂ?ﬂ;p’ 10 households have been identified to be covered through septage management.

: e
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» Badrinath: 38 households are to be covered by septage management.
Further it was revealed that funds of Rs.165 lacs have been released to Jal Mgiam to expedite
process of sewer connectivity at Devparayag and work is in progress.
Related to septage management it was stated by UDD that based upon the Request for
Proposal (RFP) prepared by UDD in co-ordination with SPMG-GIZ, tendering has been done
for procurement of vehicles for septage management in the above three towns.

» In Devaparayg, procurement of vehicle is in progress. Funds approved from Uttarakhand
Pollution Control Board. In Badrinath, vehicle procured, funded through BADP. In Gangotn
tendering done.

It was suggested by UDD that during procurement of the Septage vehicle by ULBs, AE/JE
from Jal Sansthan must do technical vetting of the suction machines as per the conditions laid
down in the tender.

It was also pointed out by the committee that the process related to co-treatment provisions
for the collected septage in the existing STP at Devparayag should also be assessed
simultanaously so that it is taken care in the existing STP with incorporation of any additional
units as required.

Chaieman directed to compilete the sewer/pumping refated works as above by January, 2021 and
afso co-ordinate with ULB/UDDAUIS for smooth execution of septage management works, Alsa
Jal Migarn in co-ordination with Jal Sansthan must do proper assessment of the 5TP at Devparayg
and submit DPR for the co-treaiment as par requirements.
(Actions: Jal Nigam, Jaf Sansthan, UDD, ULB)
= Septage Management in other Ganga towns:
It was apprised to the committee that as per the provisions of Septage Management Protocol
(SMP), Septage Management Cell {SMC) has been formed in all 15 priority towns. ULBs are in
the process of implementation/enforcement of Septage Management Protocol (SMP) through
respective SMCs, Also septage implementation framewark has been prepared jointly by SPMG-
GIZ, UDD & UEPPCB and submitted on 21.11.2020 to Principal Secretary, Forest &

: ant of Septage in existing 5TPs:

In acc&ﬁa{lwlm the findings of household sanitation survey report of Rishikesh done with
" R support of Gl 'i SGR, DPR for co-treatment of Septage in 26 MLD STP has been prepared and
| « sent Lo NMEY for Financial and administrative approval vide SPMG letter no. 435 dated

i aLmEnt at Hardwar has also been prepared and sent to NMCG for approval. DPR
gl is in prograss,

airman directed fo prepare and notify the bylaws in all the Ganga fowns and also frame 5oFs
for propar execution of coflection, transportation, disposal and treatment of Septage from the
identiffed households.

(Action: SPMG, Uttarakhand Jal Sansthan, UDD/ULEs)

L .
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« Reuse of treatad Waste water from 26 MLD-STP at Rishikesh:

Committee was apprised that for reuse of treated waste water in agricultural activities, a
proposal of Rs 5.7 Crore is submitted to NMCG vide SPMG letter no. 56B/SPMG/Namami
Gange/STP dated 23.09.2020 as prepared by Irrigation Department for laying of 600mm dia.
with a total length of 1560 meters as well as 3200 meters off-shoots for optimum utilization
of treated water from the point where already Jal Nigam has laid the outfall line up to 600
meters from STP outlet. Further NMCG vide their letter no. F.Mo. Pr-12011/1,/2019-0/o Dir.(T-
[11) NMCG dated 12th Octaber, 2020 Indicated that the construction of canal doesn't come
undar NMCG funding.

Jal Nigam pointed that as per discussions with NMCG it is suggested that treated wastewater
pipeline may be laid upto the convergence point of the existing canal of the irrigation
department, beyond which Irrigation department can further plan for its utilization,

Directions given to Irrigation Departrment to make their own plan for reuse of waste water in
frrigation purposes and fake up the project under NABARD schemes for both Rishikseh and
Haridwar for treated waste waler from the §TPs.

(Actions: Jal Nigam, Irrigation Department)

IT) Directions in relation to Municipal Solid Waste:
Chairman enguired about the status of legacy waste in Haridwa, Rishkesh, Uttarkashi and
Srinagar towns.
UDD apprised about the status of Solid Waste Management and legacy waste in 15 Ganga towns
which are as below:

Summary f Status of SWM in Ganga Towns:

Total No. of Wards - 19
Door to Door Collection - 196 {100%:)
Source Segragation - 111 {57%)
Total no. of HH+ shops = 147943
— EEID:H to Door = 127419 (86.13%)
¢ 2 ; Segregation at Source - 49116 (33.20%)
[ :';_’.Tﬂ «m\:.raste Generation = 371.90 MTPD {Metric Ton per Day)
-5 Wastageated - 207.51 MTPD (55.79%)

us of SWM Projects:
Status of DPR/ Ist/ IInd Instalment released.
Plant Functional - 1 (Haridwar)
First/Second installment released — 9 ULBs (Frst & 2™ Installment to
Devprayaq, Kritinagar, Joshimath, Chamoli), first instaliment to Muni—ki-
Refi, Rudraprayag, Karaprayag, Gauchar, Badrinath

3 Approved by State SHPSC and sent to Gol-3 (Uttarkashi, Nandprayag &

Gangotri)
\ S

4 Funds awaited from GoUK-1 (Srinagar)
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5 Land available with ULB, EC awaited -1 (Rishikesh)

Status of Legacy Waste "

1 DPRs of Srinagar, Haridwar and Rishikesh towns have been prepared and
are at approval stage _
2 7 Ganga Towns/ ULBs (’Deupmyag, Kirtinagar, Rudraprayag, Chamoli-
Gopeshwar, Joshimath, Nandprayag, Gangotri) have reported that the
“Legacy Waste" from the town has been treated and disposed.

Committee directed UDD to have a Sofid Waste Management action pian in place and ensure
proper management of Solid Waste/Legacy waste in Ganga towns with special focus and timely
actions in Haridwar, Rishikesh with regard to the upcoming Kumbh, Further District Magistrales
must also requiarly monitor the action taken by the Urban Local Bodies

(Action: UDD& ULBs, District Magistrates)

111} Directions in relation to Industries and Rawali Mahdood Drain at Haridwar:
Chairman enquired the progress made for laying the conveyance system in left out area at
Haridwar and Pantnagar areas and actions taken to monitor the untreated effluent discharge in
the Rawali Mahdood Drian, .
SIDCUL apprised to the Committee that in In Industrial Estate Haridwar, out of 331 Industries
only 20 Industries are not connected with CETP and the work is under progress, 90 % work is
completed by Uttarakhand Payjal Migam which is expected to be completed by December, 2020.
In IIE Pantnagar, out of these 254 Industries 61 Industries have been connected to CETP by
laying sewer line and for remaining 193 industries the work is in progress and 75 W work 5
completed. The 100 % work for laying conveyance system is expected to be completed by 31%
January, 2021.
Further it was appralsed by District Magistrate, Haridwar that although Paliution Control Board
has issued notice to Haridwar Development Authority (HDA) to provide proper treatment system
for effluent generated from nearby housing colony but still HDA is not complying to it.

Committee directed that since untreated sewage is being discharged by the Inderlok Housing

Sted sewage (s baing discharged by the housing society. Alse Pollution Control Board must
' ons/penal provisions for the continuous discharge of waste water from the
Diistrict Magistrate Haridwar must also persuade the matter in co-ordination with

(Action: UEPPCB, UKPIN, District Magistrate, Haridwar)

n relation to flood plains and river bed encroachments.
enquired about the status of the flood plain zening and its notification done by the
ation department and further provisions of Zoning along the flood plain areas and proceading
against evichon case(s) as per law.
« Irrigation Department appraised to the Committee that Inisial notification of Alaknanda,
Bhagirathi, Bhilangana, Mandakini, Haridwar and Ganga Rivers has he\;issuﬂd and as per

; s
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Dated:

the Act final notification is under process, which will I_ikely to be completed by February,

2021

= The process has been initiated for flood plain zoning of Susva Gela and Kosi river, about 295
km, and proposal has been sent for approval,

» Further scope of flood plain zoning In 1% phase 13 rivers about 955 km and in 2nd phase 9
rivers about 1151 km have been identified.
= In District Haridwar & Uttarakashi, encroachers have been identified in flood plain notified
area and the process for removal of these encroachment has been initiated in the "Court of
Flood plain zoning authority.

Commitiee directed Imigation department fo get the final notifications of already completed food
plain zoming and further get the imitial notification done of the flood plain zones in other stretches
as above of river Ganga and s tributaries in co-ordination with District Administration in an
expeditious manner.

(Action: Irrigation Department, Respective District Magistrates)
Afforestation and setting up of biodiversity parks and Plantation :
APCLF, Forest department apprised about the various interventions dene under Namami Gange

program which are as below:
APO/2016-17 APD/2017-18 APO/2018-1%  |APO/2019-20
Progress Progress Prograss g
i Fin (Rs Fin (Rs
Fin (Rs. Fin (Rs. SB el gl ey
Phy In Lakh) Phy In Lakh) Phy In Phy In
Lakh) Lakh)
Nursery 22.35 27 87
Establishment & Eﬁ;‘" 25242 | 1akn 52.95 lakh  |66o01 2O Ak, o
Maintenance plants plans plants
1000 1925 1914
ASW iy 57044 | o 110850 | 2 1110,68 [BB1Ha, [551.44
0 i 1401 Ha | 288164 | 2B | a3 [2925.20Ha,1889.56
E{I:: 36.57 3';3'35 82.209 130 Ha. |54.88 [PR9Ha. P2
217 | 206,68 o’ | 1697 ST U P (.
ﬁgﬂ 593.8 130 Ha. | 313.013 | 250 Ha. | 400.00
2102 28.35 30,49 hi8.71
1580.63 1903,21 2456.75 15:3.1&1

Y
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Further it was apprised to the Committee that as per sarlier directions, monitoring of the ongoing
Plantation Interventions and their Survival rate is being done and is summarized as below:

Plantation Year 2017-18 2018-19 2019-20
Evaluation Year I 2018 2019 2020
Total Number of Plantation Sites 110 255 252
Site evaluated by M&E 28 52 32

| Survival Percent 91% 87% B1%

|___ Survival Percent as per Norms 0% 70% 70%

Also it was apprised that Catchment Area Treatment Plan to be prepared in accordance with the
said framework as given in CSIR guidelines.

Committee diracted to prepare a Catchment Area Treatment Flan for plantation and artificial
wetlands as per the directions made in the SGC meeting and according to the prescribed CSIR
guidelines so that it can be implemented on ground in a time bound marnner,

(Actions: Forest Department)

Further it was directed that all the concerned departments must ensure the ensure the
Compiiance as per the Hon'ble NGT directions dated 18.12.2020 & 13.08.2020 for conservalion
of ground water particulanly with reference to Critical, semi critical and overexploited areas,
preventing and regulating iegal sand mining, restoration of water bodies, regulating activities
on and around river Ganga including Ghats and othar establishment, and public and public
awareness and involvemant for prevention and controf of polfution and Ganga and subrmit {5
compiiance report in Bime bound manner,

District Magistrates must also reguiarly monitor the progress of different interveniions being
done and co-ordinate with agendies towards smooth implementation of works relafed fo
rejuvenation and restoration of river Ganga and fis ributarfes.

{Actions: AN the concerned Departments, DGCs)
> meeting was concluded by Vote of thanks to the Chairman of the Supgrvisory Committee,

(Anand Bardhan)
Chairman
Supervisory Committee

‘o Chief Secretary, GoUK for kind Information of Chief Secratary.
cipal Secretary, Forest & Environment, Uttarakhand Secretariat.
. Secretary, Irrigation Department, Uttarakhand.
4. Secretary, Health Department, Uttarakhand. ﬁ:h.,\
5. Secretary, Drinking Water and Sanitation, Uttarakhand. ST
6. Secretary, Urban Development Department, Uttarakhand,
7. Secretary, Tourism Department, Uttarakhand.

B



. Office of the Program Director

. NAMAMI State Program Management Group
. G.E Namami Gange

Dehradun, Uttarakhand

Letter No. SEPMG Namami Gange/ Draged;

Ganga's purity is sur responsihility
Save Ganga- Save Water- 5ave Life

B. PS to Secretary, MoWR [ RD AGR New Delhi.

8. PS to Secretary, Ministry of Environment & Forest New Delhi.

10. Managing Director, STDCUL Uttarakhand.

11. Additional Principal Chief Conservator of Forest, Namami Gange Uttarakhand,

12, Dr.S.D. Singh, Additional Principal Chief Conservative of Forest / Nodal Officer for
Honb'le NGT cases on behalf of Uttarakhand State.

13. Member Secretary, Uttarakhand Environment Protection and Pollution Confrol Board
Dehradun.

14, District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Pauri Garhwal, Rudrapryag,
Chamoli, Uttarkashi, Uttarakhand.

15, Managing Director, Uttarakhand Peyjal Nigam.

16. Engineer in Chief / HOD, Irrigation Department Uttarakhand.

17. Chief General Manager, Uttarakhand Jal Sansthan.

18, Director, Mining Department, Uttarakhand.

{uda%f Raj Singh)

Program Director

b
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Meeting of the Supervisory Committee (constituted as per the order
of Hon'ble NGT in 0.A. 10/2015 and 200/2014) Under the
Chairmanship of Principal Secretary, Forest and Environment,
Government of Uttarakhand.
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Minutes of the Meeting of the Executive Committee (constituted as per the order of Hon'ble
Naticnal Green Tribunal in OA 10/2016 and OA 200/2014) held under the Chairmanship of
Secretary, Urban Development Department.

Venue: Office Chamber of Secretary, Urban Developmeant Department, Secretariat, Dahradun
Date: 26.08.2020
Time: 04.00 p.m,

in compliance of the Hon'ble Mational Green Tribunal (NGT) order, a meeting of the Executive
Committee was convened under the Chairmanship of Secretary, Urban Development Department The
foliowing representatives from the concerned departments attended the mesting -

Sh. Uday Raj Singh, Program Director, SPMG, Dehradun,

Sh. V.C. Purohit, Managing Directer Uttarakhand Pey Jal Nigam.

Sh. K.K. Rastogi, General Manager (Ganga), Uttarakhand Peyjal Migam, Haridwar.
Sh. Ravi Pandey, Superintending Enginser, Urban Development Department,

Sh. H.K. Pandey, General Manager, Uttarakhand Jal Sansthan, Dehradun,

Sh. DK, Singh, Superintanding Engineer, Uttarakhand Jal Sansthan, Haridwar
=h. Sanjeev Kumar Srivastava, Superintending Engineer, Irrigation.

Sh. P.K. Joshi, UEPPCE.

Sh. Subhaszh Panwar, AEE, UEPPCE.

1-I!I Sh. Sushil Bhatt, A.E., SIDCUL, Dehradun

11. Sh. Sushil Mohan, Duatr.u:i Administration, Dehradun

12. Sh. Akshay Kumar, Environmental Specialist, SPMG, Namami Gange, Uttarakhand.
13. 5h. Meraz Ahmad, Technical Expert, GIZ

o th o Ao b=

o

At the onset, Program Director SPMG welcomed all the participants in the Executive Cammittes
meeting and gave a brief overview of the Compliance status as per the Hon'ble NGT directions,

Program Director apprised the directions of the Hon'ble NGT dated 13.08.2020 in O.A. 200/2014 as
“We also feel that there should be periodic faint meslings of the Chief Secretaries of the concerned
States to consider vital jssues like pooling of ‘human resources and sharing best practices for
rejuvenation of Ganga, particulary preveniing discharge of sewage and other pollutants therein

T n"f to be held on fortnight basis, however required number of meetings cuu!-:l not be
i LlE to 'COVID-12, Chairman accenfuated that Namami Gange interventions are diverse
and J".IE-ﬂﬂ'S halistic and integrated approsch fo be adopled in co-ordination with respective executive

agencias,

Address 117, Indira ¥agar, Debradun }' l:'}'.n
iee 1 0135 2769932 /2763436 : Fux no. 0135-2763434

e-mail spmpnprbauthdd mEma L osm —
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Following Specific actions wera pointed out to be timely implemented and closely monitored by
respective District Ganga Committees (DGCs):

i Status of undergoing works under Liquid waste managament and Septage management.

ii. Status of Hotel Dharmshalas, Ashrams and polluting Industrial units.

ii. Status of Municipal Solid VWaste management and cleaning of old legacy waste dump sites.

iv. Flood plain management.

W Mining Regulation,

Wi Maintenance of a-flow.

Vil Restoration of water bodies

vii.  Public awareness and involvement for pravention and contral of pollution of Ganga.

i, Status of identification of activities which may be threat in the areas of specified District
) Any other itern specific to District for Environmental Monitoring/Compliances.

DGC. Dehradun painted out that the project execution tmelines gats intermittently changed by Payjal
Migam without prior information to DGCs which needs to inconsistency in monitoring of the project

Further it was updated that naotices have been issued for removal of encroachmeant along river
Rambha by Forest Depariment.

Committee directed for regular corvening of the DGCs meetings and monitar the activilies Deing faken
up by the respective executing agencies in the light of above mentioned points. Issues related o
ancroachment of Rambha River, land transfer at Rishikesh fs 1o be sorted out in co-ordinalion with
Diatrict Administration and Forest department and further a letter froom Chaimman, Executive Committes
may be sent regarding Hus. Jal Nigam was direcled fo give prior informafion to the Distnict Ganga
Committea while taking sanctions of change in project timelings.

(Actions: DMs, DFOCs, DGCs, Jal Nigam)

2. Status of undergoing works under Liguid Waste Management:
a. I&D and STPs work: The Committee was apprsed about the 18D and STP projects under Namami
Gange Program as below:;

8l Mew STPs Total Mo, of Drains r Mo. of Draing Completed STPs
Mo. Capacity intercepted :
STPs (MLD) | mo, | Discharge | No. | Discharge | Mo. |Capacity in
i MLD MLD MLD
' H}/fﬁ\h 32 12180 | & 28.50 54 2509 | 28 | 128.045

. _ DuMﬂE ranﬁ.lmmg STPs, 02 5TP at Srkot will be completed Decamber, 2020 and 01 STF at
L s dotmath. muJ:F completed March 2021,

’ Cha.rrmar;r d.lrﬁ' f.r-u' strictly adhere the Hmelines as submitted fo Hon'ble NGT for completion of the
and notify the Standard Qperaling Procedure (S0P) for 1&D and 5TFs prepared by Jal
ling the nputs from Jal Sansthan.

(Action: UKPJN, Jal Sansthan)

Y

Address: 117, Indira Nagar, Dehradan
Office: 0135- 2769932 /2763436 ; Fax no. 0135-2761434
e-malil: spmgngrbouthil@gmail.com
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b. Interim Measures/Bioremeadiation:

Committee updated the status of bio-remediation or any other remediation as started as an interim
maasuras for prevention of outfall of any untreated sawage inta river Ganga and ite tributanses

= |n compliance of the Hon'ble NGT directions dated 22.08.2012 in OA No 200/2014, in-sity treatment
in draina through Bioremediation have been commenced by UKPJIN in caoordination with SPMG-GIZ
w.e . November 2019 in the OT drains at Muni-ki-Reti (Rishikesh), Srkot, Rudraprayag, Chamoli-
Gopeshwar which ware likaly to be intercepted and diverted once related STPs are constructed

As of now, all the ebove draina in which bio-remediation was onpgoing, have been intercepted and
diverted to S5TPs axcapt at Srikot.In accordance with the NMCG Monitaring Profocol, bioremediation
treatment has to be discontinued for 3 months during monsoon {July-September) as natural flow is
available in abundance during this pariod,

s [In compliance to in compfiance to the Hon'ble NGT's directions in Q.A. 67372018 dated 06 12 2019
regarding critically poliuted nine river stretches in Uttarakhand, as identified CPCB, Bioremediation is
proposed as an interim treatment has besn proposed in the polluted stretches for which DPR
emounting Rs. 875.11 lakh for in situ treatment in the above identified polluted stretches have been
prepared by Jal Nigam and reviewad at SPMG-GIZ level and DPRs sent to NMCG by SPMG (vide
l=tter no. 222 dated 21.03.2020 and letter no. 327 dated 12.06.2020) for Administrative and Financial
sanchion,

Chairman directed o pursuve the epproval and financial sanctioning of the project submitted to NMCG
50 that its imely implementalion is dona in accordance with [he Han'ble NGT's directives.

(Action: SPMG & UKPJN)

C. Prevention of untreated Sewage in left out area at Devparyag, Gangotri and Badrinath:
Tha Committee was apprisad of the status and progress made for household connactivity in the left out
areas as below:

= Devparyag:
g, ”ﬁ:ﬂcﬂpﬁun Housae Holds | House Hold connected | Balance House
Na, {HH=} 31-06-20H0 Hevldia (HH=s|
1 Tokal Housa hoid ae per Magar Palia a8 333 278

recoids

Break-up of Betenes House Hobds (HHS)

",.k\ Feasible for connectiviby

J';Q.\ Through Gravity 380 332 ITe
e || Though Pumping ) i £ . A 3T

Seplage Managernen 112 . 112
¥ Shifting of Toldats 14 - 14
Sub Total 544 338 m
Hot Feaslble for connectivity
Building Abandoned 56 35
Building : No Tailat 5 A
g Bullding : Under Flood plans o .

Address; 117, Indisa Nagar, Dehradun ™
Office : 1135~ 2769932/2763436 : Fax no. 0135-2763434 e
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10 Bulldirg nol idenlified i7 i 17
Sub Tatal 85 { B5
Grand Total 608 | 76

« Gangotrl: 10 households have been identified to be coverad through septage management.
» Badrinath; 38 households are to be covered by septage management.
Committee was apprisad that VDD in cooperation with GIZ-5FPMG has prepared the RFP document
for procuremeant of seplage suction vehicles and O&M in the above three bowns and a request has
been gent to Secretary, Urban Development for fund allocation. UDD further apprised that the model
RFF document has been shared with ULBs but there exists lack of technical capacity in the ULB=
for procurement of spacific suction vahicles

Committes directed fo share the vehicles procurement details with Jal Sansthan so that technical
advice for procurement of vehicles may be obtained by Jal Sansthan through respective Seplage
Menagemean! Commitlees (SMCs). Chairman also opined to explore the usage of SFC-Funds for

procurement

Status of Septage Managemant Protoceol was updated to the Committes as below:

of the vehicles.

{Action: UDD, UJ5 & ULB)

Status of Common and private Septic tanks and Septage Management:
The Committes enguired the developments for the enforcement of Septage Managemaent Protocol

- nailh: mmgngrbn.uﬂrﬂlﬂimahum

Septage No. of Seplage | Registrali | Househald Septage Status of
Marageme | Suction  wvehicles | on of | survey for | Management Treatmeantico-
nt  Cell | aveilable! wvehlcle | Septage | identification | Byelawsiuser treatment of
constiutio | procurement suction | of s ptic ;ﬁlﬁlnn . | Fascal
ns and | status vehlele tanksa/plts  in sccordance with sludge/Septage in
meaetings operators | unconnected | pacel septage | STP (DPR
hald HHs Byelaws developed | prepared!/Approv
by UDD-GIZ edTreatment
(Customized! being dane
approved/Motified) | {quantity)
Lﬂt;;w ZEG In Rishikesh Rishikesh, DPR prepared by
Riashﬂm:;l [:35;' prograes. | Muni-  ki-Relb | Deyprayag ard | WJal Migam and sent
Muni ki Rt l:':ﬂ'}l. Devprayag. Muni-ki-Rieti. Rest of | 1o NMCG for co-
Devprayag (013, Gangotri  and | the ULBs are in the | treatment af
Kirtinagar (1), Badrinath process of byelaws | Septage in 28 MLD
Eﬂﬂgﬂr (03, tonwns.  Furthers | notification. STF at Rishikesh
uchar {23, all Ganga ULBs i
peshwar {1, At iﬂ e DPRs  far eo-
Uttarkashi {01} e g breatrmant af
2= smaller ULBs are Em & Septage In STPs
wsing Suction hm.l!.:h o al Srnagar and
Wehiclkes of Haridwar =re In
pearky towns g prOgress
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Leter No. JEPME/Namami Gonge/ Datea:

Ganga's purlty s our responstbillty
Save Ganga- Save Warter- Save Life

Program Directar, SPMG apprised that the geo-spatial survey for the house held not connecled to
sawer nefwork has been complatad at Rishikesh in co-operation with GI1Z

Chalrman directed to upscale the survay by the ULBs in all 15 Ganga towns of the stats. For this
handholding fo be daone by UDD on Swvay fools hased uwpon Rishikesh model in coordinalion with
GIZ-SGR. Further all the ULBs must ensure timely implementalion of above seplage management
activitias for stnct enforcemant of Septage Management Protocol in all the Ganga Towns.

{Action: UDD, ULBs, UKPJN, UJS)

4. Directions in relation to Municipal Solid Waste:

The Chairman EC enquired the status compliance of SWM Rules, 2018 and the quantification of town
wise wasla generation in Ganga town and also the status of legacy wasta
It was apprised by UDD that out of 15 Towns situated an the main stem of rdver Ganga, Salid Waste
Management
=  Out of 15 Ganga Town, DPRs of all 15 ULB prepared, 14 are approved, 1 Rishikesh DPR in
process of approval with Gollk.
18t Inztaliment releasad to 10 ULBs and lind to 4 ULBs,
Out of total 198 wards, in all 196 wards Door to Door Collection of M3W is being done (100 %)
In 111 wards, source sagregation is baing done. (57%)
v Against total waste generation of 371.80 MTPD, 207.51 MTPD in being treated. {55.80%).
In all 15 Ganga Towns, Wet Waste and Dry Waste is baing maasured every day and For Doaor to
Door collection and Segregation at zource Mo of HH Shops ars also being monitorad,
¢ For value addition fo recyclables! plastic! card boards! rubber efc in 28+20 ULBs «"Plastic
Compactors” are installed! in process of installation. Till 25-8-2020, Rs.87.95 Lacs has been
generated as revenue by seliing the above recyclables. In 14 Ganga iowns it is installed.
MRF for material recovery’ recycling is to be started at Haridwar and Rishikesh with support of
GlZ. In Rishikesh and Dehradun (with suppart of UNDP) MRF is functional.
It was further apprised that DPRs of Legacy waste of Roarkee, Hakdwani, Srinagar, Dehradun,
Haridwar, Kashipur and Rishikesh prepared total costing of Rs. 115.93 Cr.
Bio ramediation machine [as per success story of Navashanar, Punjab) funds has been raleased
io & ULB=. {Dehradun, Muni-ki-Reti, Haridwar, Uttarkashi, Almora, Haldwani)
——&=—Two ULBs Muni-ki-Reli and Srinagar has precured the machine, it's capacity is 10 MT per hour

therefare out of & hours is 50-60 MT per day.
s |-Uttagkashi and Doiwala, process initiated for procurement of above machine

DPRS RFF for legacy waste Rishikesh sent to GolUK for approval Funds arranged by Nagar
‘Migam Rishikesh itself

Chairrnan directed Urban Development Direclorate to submil the appraved DPRs to Govt. of India for
release of funds. Actions on Legacy waste Mamagement af Rishikesh and Herdwar needs ta be
. accelerated
H""-v.._\_‘l..l ! _a e & s a B [

: = {(Action: UDD, ULBs & District Administration)
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5. Finally it was emphasized that the dirsctions of Hon'ble NGT in refation to Industies, Holel,
Dharmshalas and Ashrams, Flood plain management Mining reguiation, setting of Biodiveraity parks
and plantation along the Ganga embankments of river Ganga must be taken info priorily and timely
execulion mus! be ensured

The meeting was concluded by vote of thanks to the Chairparson of the Executive Comgmittes.

{Shailesh Bagauli)
Chalrman
Executive Committea

Copy to-

-—

L R B B o

Principal Secretary - Forest & Environment, Uttarakhand Secretariak
Secretary, Urban Development Department, Uttarakhand.

Secretary, Health Department, Uttarakhand.

Sacratary, Drinking Water and Sanitation, Uttarakhand

Secretary, Tourism Department, Uttarakhand.

PS5 to Secretary, MowWR / RD &GR Naw Dalhi.

PS5 to Secretary, Ministry of Environmeant & Forest New Delhi

Managing Director SIIDCUL Uttarakhand.

Dr.5. 0. Singh, Additional Principal Chief Conservative of Forest | Nodal Officer for Hon'ble NGT
cases on behalf of Uitarakhand State.

Addl, Principal Chief Conservator of Forast, Namami Gange, Uttarakhand.

. Member Secretany, Uttarakhand Environment Protection and Poliution Control Board Dehradun

District Magistrate, Dehradun, Haridwar, Tehri, Paur Garhwal, Rudraprayag, Chamoli, Uttarakashi,
Uttarakhand.

Managing Director, Uttarakhand Peyjal Nigam

Engineer in Chief /) HOD, Irrgation Department WHtarakhand.

ral Manager, Uttarakhand Jal Sansthan

ing Deparment, Uttarakhand.

{udﬁ Raj Singh)

Program Director

Adcress: 117, Indira Magar, Dehradon :;ll
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Meeting of the Executive Committee (constituted as per the order of
Hon'ble NGT in 0.A.10/2015 and 200/2014) Under the Chairmanship
of Secretary, Urban Development Department , Government of
Uttarakhand.
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Time 04.00 PM

Venue - Office Chamber of Secretary, Urban Development Department,
Secretariat, Dehradun
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Office of the Program Director

N | State Program Management Group
Namami Gange

Dehradun, Uttarakhand

Letier No. 7&9  /SPMG/Namami Gange/ £ C Dated: 28.12.-20620

o Ganga's purity is our responsibility
Save Ganga- Save Water- Save Life
Minutes of the Meeting of the Executive Committee {constituted as per the order of Hon'ble
National Green Tribunal in OA 1042015 and OA 200/2014) heid under the Chairmanship of
Secretary, Urban Development Department, Govt. of Uttarakhand,

Venue: Office Chamber of Secretary, Urban Development Department, Secretariat, Dehradun.
Date: 24.12.2020
Time: 11.00 a.m.

In compliance of the Hon'ble National Green Tribunal (NGT) order, a meeting of the Executive
Committee was convened under the Chairmanship of Secretary, Urban Development Department.
GoUK, wherein all the Chairman of the District Ganga Committees of all the districts of Garhwal
division and representatives from the concemed departments had attended the meeling via ‘Google
Meet. The following representatives from the concemed departments attended the meseting.

District Magistrate, Dehradun,

District Magistrate, Chamali.

District Magistrate, Rudraprayag.

District Magistrate, Uttarkashi,

District Magistrate, Tehri Garhwal,

District Magistrate, Pauri Garhwal.

Sh. Ravi Pandey, Superintending Engineer, Urban Development Department.
Smt. Neelima Garg, General Manager, Uttarakhand Jal Sansthan, Dehradun.
Sh. P.K. Joshi, UEPPCR.

10. Sh. Sachin Kumar, Executive Engineer, Uttarakhand Jal Nigam,

11. Sh. Akshay Kumar, Environmental Specialist, SPMG, Namami Gange, Uttarakhand.

12. Sh. Meraj Ahmad, Technical Expert, GIZ-SGR

R O

Agenda [tem No.1: Issues taken up by the District Ganga Commitiees:

Al the outset, Environment Specialist, SPMG welcomed the Chairman of the Executive Committea,
Chairman of the District Ganga Committees and the representatives of the concemed Departments
and apprised to the Committee that District Ganga Commitiees have convenad regular meetings.
He further reiterated that the compliance report needs to be submitted to the Hon'ble NGT by Chief
Secretary, GoUK by 30.12.2020. In this regards, a brief status report of compliance made against
the earlier directions from the respective District Ganga Committees needs to be provided.

Chafrman directed District Ganga Committees o submit a concise compliance report fo the SPMG
about the various aciivities undertaken for pollution abateren! and Ganga rejuvenations within
their respective jurisdiction as per the Hon'ble NGT direclives so thaf the affidavit can be submitted
b to the Hon 'ble Court within the said limelines.

{Actions: DMz, DFOs, DGCs)

Address: 117, Indira Nagar, Debradun
oo s 8135- 2?5-9931;'!'3'634!!_5-: Fax no, 0135-2763434
e-mail: spmgngrba.othi]@gmall.com
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State Program Management Group
Namami Gange
Dehradun, Uttarakhand

Lerer No. JEPMG/Namarnl Gange/ Dated:

Ganga's purity is our responsibity
Save Ganga- Save Water- Save Life

Thereafter following District wise key issues were deliberated in the meeting of the Executive
Committee:

a. Sanctioning and allotment of land from Govt. of Uttarakhand for Solid Waste Management at Pauri
District.

b. Submission of proposal for construction of one cematoria at Muni-Ki-Reti, Tehri from Irrigation
department by SPMG to NMCG for Administrative approval.

€. Submission of DPR of sewerage household connectivity at Tapovan, Tehri to State Government to
review and consider the funding reguirement.

d. Issue of NOC from Forest Department for access road to 5.0 MLD STP at Munl-Ki-Reti.

e, Status of providing funds to ULBs for ensuring water and electric connections in the respective
ghats and crematoria in Chamoli district and handing aver the Ghats to the concerned ULBs,

f. Procurement of Viehicles for transportation, and scientific processing of solid waste at Uttarakashil.

g. Preparation and submission of DPR. of sewer related works at Uttarakashi by Jal Nigam.

h. DM Haridwar and Nagar Nigam, Haridwar to work out for an altemative subsidy plan for
transportation of legacy waste/ RDF to other states for economic viability of the project.

i. Land Transfer for solid waste management plant at Rishikesh, Dehradun.
DM Dehradun to personally monitor the actions to be taken by SMC for Septage Management at
Rishkesh and work out plan for addressing the issues of Legacy waste/RDF.

k. Release of funds by UDD to ULBs for Solid Waste Management at Rudraprayag.

|. Issuance of directions from the Chairman, UEPPCE to those units of Industriss at Haridwar who
are not complying with the prescribed Environmental Safeguards,

Chairman directed the concemned District Magistrates to take a status report of the actions taken in
resolving the above issues and expedite the interventions for smooth execution of the project activities
in a time bound manner. The Issues related to funding requirement for Tapovan is to be taken up
through lJal Migam at Govermment level. Further divections were made to Urban Development
Department to release the funds and expedite the work execution. DPR of sewer related work at
Uttarakashi to be submitted by Jal Nigam by 31% December, 2020, Further UDD to expedite the process
of tendering after getting the necessary technical and finandial approval frem the State Government for
hegacy waste proposal at Haridwar. Further It was opined by the Chalrman that the approach adopted
at Rishikesh in coordination with GIZ for management of septage should also be up scaled by the
respactive District Ganga Committees in all the priodty Ganga towns.

(Actions: District Magistrates/DGCs, UDD/ULBs, Jal Nigam, UEPPCB, Jal Sansthan)
C. Prevention of untreated Sewage In left out area at Devparyag, Gangotri and Badrinath:

The Committee was apprised of the status and progress made for household connectivily in the left
out areas as below:;

» Devparyag:
5. Description House House Hold | Balance House
Ma. Holds (HHs) | connected Holds (HHs)
31-08-2020

1 Total Housa hold &8 per Nagar Palika 609 233 276
records
Break-up of Balance House Holds (HHg)

FATA BN Address: 117, Indira Nagar, Dehradun
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Save Gangi- Save Water- Save Lile
2 Feasible for connectivity
3 Through Gravity 380 332 45
4 Through Pumping 38 1 ar
3 Through Sepiage Management 112 - 112
g By Shifting of Tollets 14 : 4 1
Bub Total 544 333 FIL
Mot Feasible for connectivity
Bullding Abandonad % W
E Bullding : No Tailet B 5
Buiding : Under Flood pizins 7
0 Bulding nat identifed 17 7
Sub Total &5 85
B Grand Totzl 608 l 278

» Gangotri: 10 households have been identified to be covered through septage management.
» Badrinath: 38 househclds are o be covered by septage management.

It was apprised to the Committee that following discussions have been made In the State Ganga
Committee meeting held en 14.12.2020 for further actions by UKPIN, Jal Sansthan & LUDDfULE;

i. Household to be connected by Gravity/pumplng at Devparyag by December, 2020.

ii. For households through septage suction vehicles at Devparyag and Badrinath, work to be executed from
15t January, 2021.

iii. For left out OF households at Devparyag and 10 househalds at Gangotri, UDD in Co-ordination with UJS
and IIT Roorkee to float tender for onsite treatment through ZOKASU technology by January, 2021,

iv. For co-treatment of Septage, follow up with NMCG for early sanction of funds and tender to be floated
and work to be started by UKPIN at the earliest by January, 2021,

v. DM Tehrl to evaluate and furnish repart within a week about the functional status of toilets in the 36
number of abandoned buildings and the ground status of 17 number of bulldings not identified as per
records.

vi. For 05 number of households not having toilets at Devaprayag, UDD to release funds within 3 week
under Swatch Bharat Mission for tollets construction.

Chairman emphasized for ensuring the compliance of the above directions and adhere to the
timefines as decided in the State Ganga Committee mesting, UEPPCE fo expedite the fund
transfer to UDD for procurement of septage suction vehicle at Devprayag. UDD to coordinate
with UJS/UKPJIN regarding the coverage of lefiover household at Devprayag and Gangoti
through onsite treafment.

{Action: UDD, Jal Nigam, UEPPCE, UJS & ULB)
4. Directions in relation to Municipal Solid Waste:

» UDD apprised the status of Solid Waste/legacy waste Management in 15 Ganga Priority
towns as below:

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436 ; Fax no. 0135-2763434
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Office of the Program Director

MNA i State Program Management Group
Namami Gange

Dehradun, Uttarakhand
Letrer No. JSPMG/Namami Gange/ Dated:
Ganga's purity i our responsibility
Save Ganga- Save Water- Save Life =
Summary /Status of SWM in Ganga Towns:
Total No. of Wards - 196
Door to Door Collection - 196 (100%)
Source Segregation - 111 (57%)
Total no. of HH+ shops - 147943
Doar to Door - 127419 (B6.13%)
Segregation at Source - 49116 (33.20%)
Total Waste Generation - 371.90 MTPD (Metric Ton per Day)
Waste treated - 207.51 MTPD (55.79%)

&) DPR Status of SWM Projects:

Status of DPR/ Ist/ Ind Instalment released,

Plant Functional = 1 (Haridwar)

First/Second Instaliment released — 9 ULBs (First & 2™ Instaliment to Devprayag,
Kritinagar, Joshimath, Chamali), first instaliment to Muni—ki-Reti, Rudraprayag,
Karaprayag, Gauchar, Badrinath

Approved by State SHPSC and sent to Gol-3 (Uttarkashl, Nandprayag & Gangotri)
Funds awaited frorm GollK-1 {Srinagar)

Land avallable with ULB, EC awaited -1 (Rishikesh)

Status of Legacy Waste

i DPRs of Srinagar, Haridwar and Rishikesh towns have been prepared and are at
approval stage I
2 7 Ganga Towns/ ULBs (Devprayag, Kirtinagar, Rudraprayag, Chamoli- Gopeshwar,

Joshimath, Nandprayag, Gangotri) have reported that the "Legacy Waste” from the
town has been treated and disposed.

Hl—li"ﬂ

LA )

Committee directed UDD to ensure timely actions by all the Gnaga town ULBs in accordance with
Solid Waste Management Action Plan. Furthar UDD fo release the funds for the approved DPRs
of Uttarkashi, Nandparyag and Srinagar. Uifarakhand Poliution Control Board to expedie the
process of Environmental Clearance for the proposed SWW slte at Rishikesh.

UDD fo follow up the approval of DPRs of Legecy waste and instruet ULBs to initiate actions for
tendering of the legacy wasle projects at Srinagar. Haridwar & Rishikesh.

District Magistrates to take a stock of segregation, Collection and processing of Solid Waste being
done in Ganga fowns and submit status report.

(Action: UDD& ULBs, District Magisirates)

It was pointed out that as per the order dated 18.12.2019 and 13,08.2020 of the Hon'ble Tribunal stated
that District Ganga Commitiee in every District of Uttarakhand headed by the District Magistrates with ather
Officers concerned with various aspects of dieaning Ganga, the said committee may furnish a repart to the
Executive Committes every fortnight an:

= Status of undergaoing wiorks under Liquid waste management and Septage management.
= Status of Hotel Dharmshalas, Ashrams and poliuting Industrial units.

= Status of Municipal Solid Waste management and dleaning of old legacy waste dump sktes,

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434 T,}“,.I
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Leter No. /SPMG/Namami Gange/ Dated:

Ganga's pority is our responsibility
Save Canga- Save Water- Save Life

Flood plaln management.

Mining Regulation.

Restaration of water bodies.

Public awareness and involvement for prevention and control of pollution of Ganga.
Status of identification of activities which may be threat in the areas of spedified District.
Any other tem specific to District for Environmental Monitoring f Compliances.

Chairman once again reiterated fo comply with the directions of Hon'ble NGT as above in relation
io Liguid Waste Management, Septage Management, industfries, Flood plain managemen, Mining
regulation, setting of Biodiversity parks and plantation activities along the Ganga embankments.
Further stalus update must be submitfed by the respective DGCs/agencies concemned bafore 31%
December, 2020, so thal timely submission of report to Hon'ble NGT may be done.

The meeting was concluded by vote of thanks to the Chairperson of the Executive Committee,
"
: i

| ]

S
{Shailesh auli)
Chairman
Executive Committes

Copy to-

Principal Secretary - Forest & Environment, Uttarakhand Secretariat.
Secretary, Urban Development Department, Uttarakhand.
Secretary, Health Depariment, Uttarakhand.
Secretary, Drinking Water and Sanitation, Uttarakhand.
Secretary, Tourism Department. Uttarakhand.
PS to Secretary, MoWR / RD &GR New Delhi.
PS to Secretary, Ministry of Environment & Forest New Delhi.
Managing Director SIIDCUL Uttarakhand.
Dr.8.0. Singh, Additional Principal Chief Consesrvative of Forest / Nodal Officer for Hon'ble
NGT cases on behalf of Uttarakhand State.
10. Addl. Principal Chief Conservator of Forest, Namami Gange, Uttarakhand.
11. Member Secretary, Uttarskhand Environment Protecton and Poliution Control Board
Dehradurn.
12. District Magistrate, Dehradun, Haridwar, Tehr, Pauri Garhwal, Rudraprayag, Chamoli,
Uttarakashi, Uttarakhand.

13. Managing Director, Uttarakhand Peyjal Nigam.
14. Engineer in Chief / HOD, Imigation Department Uttarakhand.
15. Chief General Manager, Uttarakhand Jal Sansthan. \
16. Director, Mining Department, Uttarakhand.

|'L
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airman
Executive Committee
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Letter No. C- 60/ Fo3Te ,f%-%l J%FBI Dated: g*j:;mgmm 2020

Minutes of the Meeting of the Committee constituted (as per the directions of
Hon'ble NGT dated 13.08.2020 in 0.A. 200/ 2014) for pooling and dovetailing of
resgurces for restoration and development projects, including raising of

plantation, developing bio-diversity parks and artificial wetland from CAMPA and
MMNREGA fund schemes.

Venue: Office Chamber of Additional Chief Secretary, Rural Development Department (ACS)
Secretariat, Dehradun.

Date: 03.11. 2020

In compliance of the Hon'ble National Green Tribunal (NGT) order dated 13.08.2020 in OA.
200/2014, & meeting of the of the Committee constituted under the Chairpersonship of
Additlonal Chief Secretary was convened for pooling and dovetailing of financial resources for
preparation of plans and financial assistance for restoration of water bodles, ponds,
plantations and artificial wetlands from CAMPA and MNREGA fund schemes.

The following representatives from the concerned departments attended the meeting: -

1. Smt Meha Verma, Additional Secretary, Forest & Environment, Uttarakhand.

2. Smt. Mahima, Joint Secretary, Agriculture Department, Uttarakhand.

3. Sh. Mukesh Mohan, Engineer in Chief, Irrigation Department, Utiarakhand.

4, Mohd. Aslam, Project Coordinator, MNREGA, Uttarakhand.

5. Sh. Akshay Kumar, Environmental Spedialist, SPMG, Namami Gange, Uttarakhand.

At the outsat, Chairperson enguired about the directives of the Hon'ble NGT vide order dated
13.08.2020 in O.A. 200/2014-M.C.Mehta Vs Union of India & Ors. on prevention and control
of pollution in river Ganga and allied matters.

It was appraised that Hon'ble NGT passed directions in 0.A. 200/2014 dated 13.08.2020 as
“The specifiad flood plain 2one needed (o be handed over to the forest department for
plantations for wiich CAMPA funds can be utifized. The Forest Department may also explore
community involvement in restoration and development projects, including ralsing of
Plantations, develgping bio-diversity parks and artificial wet lands. Utilization of MGNREGA
funds also need to be considered, a part from other sources of funding”.
2. Regarding flood plain zoning, it was apprised by Engineer-in-Chief, Irrigation department
that
« There is about 3000Km long network of rivers traversing in the state. In the first phase,
. river Ganga and its main tributaries have been taken for carrying out flood plain Zoning
s per "The Uttarakhand Flood Plain Zoning Act 2012",
Final notifications have already been issued in two stretches of river Ganga and
Bhagirthi having total length of 60Km., >

W~
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= Initial notifications for Alaknanda, Bhagirathi, Ehllangana, Mandakini, and Ganga rivers
(except a stretch of 6km in district Haridwar) having total lenath of 526 Km have been
issued and final notifications are likely to be Issued by February, 2021,

» Initlal notification in district Haridwar I.e. only 6 km stretch, is under process,

« In consonance to the directions of Hon'ble NGT In OA no 673/2018 , process for flood
plain zoning of Susva, Gola and Kosl rivers having total length of about 295 km, has
been Initiated.

« Remaining 22 rivers having length of about 2200 Km have been identified for flood

plain zoning, and these shall be taken up In phased manner as per availability of
financial resources,

Chairperson directed that Irrigation department will share flood plain zoning details with the
Forest department and Irrigation department will also coordinate with District Administration
and Forest department, so that flood plain zones may be handed over to the Forest
department. Forest department will prepare a comprehensive action plan in flood plain zones
for plantation, developing bio-diversity parks, artificial wetlands and related allied activities
by engaging a technical institution, Besides, proposal for preparation of DPRJaction plan for
aforesaid activities may also be obtained from Forest Research Institute (FRI), ICFRE and GB
Pant Institute within next 15 days.

(Action: Irrigation Department & Forest Department)

Additional Secretary Forest informed that Forest department has taken up the work of spring
shed management, and 57 spring sheds have already been taken been up, while 33 are in
Progress.
Chairperson directed that Forest department will share details of aforesaid spring sheds to
Irrigation departrment.

(Action: Irrigation Department & Forest Department)

Mohd. Aslam apprised that various projects have been completed/in progress for restoration
of Water bodies, ponds and artificial wetlands, various projects in almaost all the districts from
the MNREGA fund schemes.
Chairperson directed Mohd., Aslam to obiain detafled reports from all the districts of such
projects at the earfiest and share with Irigation department.

(Action: Rural Development Department)

The committee was apprised that in the first meeting of the National Ganga Council held on
14th December, 2019 under the Chairmanship of Prime Minister of India wherein it was
emphasized that Mamami Gange Mission should lead and transform into a8 model for
Sustainable Economic development-"Arth Ganga” to integrate people In the basin with Ganga
juvenation. The key role in this needs to be played by sectors such as Agriculture, Tourism
nergy. Further it was accentuated that sustainable agriculture practices-organic farming
roving water use efficiency in agriculture must be ensured.

b~
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Chairman directed agriculture department to provide the district wise updated status of
organic farming being promoted and future action plan for taking up of organic farming in
the notified flood plain zones.

(Action: Agriculture Department)

AL

(Manisha Pawar)
Additional Chief Secretary
Uttarakhand
Copy to the following for information and necessary action:

1. Chief Secretary, Government of Uttarakhand for kind information.

2. Principal Secretary, Forest & Environment, Uttarakhand,

3. Secretary, Imrigation, Uttarakhand.

4. Secretary, Agriculture, Uttarakhand.

5. Engineer-In-Chief, Uttarakhand Irrigation Department.

6. ED/PC, MNREGA, Uttarakhand. }

{Mukesh Mohan)
Engineer-in-Chief
Irrigation Department &
Member Secretary

"h:r//"
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Letter No.C~  /E.in.C./Irrigation Deptt/Camp Dated: Dec, 2020

Minutes of the Meeting of the Committes constituted {as per the directions of Hon'ble
NGT dated 13.08.2020 in 0.A. 200/2014) for pooling and dovetalling of resources
forrestoration and development projects, Including ralsing of plantationdeveloping bio-

diversity parks and artificial wetland from CAMPA and MNREGA fund schemes.
Venue: Devendra Shastri, Meseting Hall, Saeretariat, Dehradun.
Date: 16-12-2020, Time 11:00 AM

2" meeting of the Committee constituted under the Chairpersonship of Additional Chief
Secretary, Rural development was convened,

The following representatives fram the concerned Institutions and departments attended the
meeating: -

1
2
3
4
L8
&
7
B
9

10,

Sh. 5.5, Rasaili, APCCF, Environment, Uttarakhand,

- Ms. Vandana, Additlonal Secretary/Executive Director, MNREGA.

- 5h. 5.P.Subudhi, Director, Environment and Climate Change, Uttarakhand.

- Mrs. Neha Verma, Additional Secretary, Forest & Environment, Uttarakhand.
. Sh. Mukesh Mohar, Engineer-in-Chief, Irrigation Department, Uttarakhand.

. Dr. D.V. Singh, Principal Scientist (Sol), ICAR-IISWC, Dehradun,
+ Dr. Manoj Kumar, Sdentist, FRI, Dehradun.

. Maohd. Aslam, Project Coordinator, MNREGA, Uttarakhand.
sh. Vinay Kumar, Deputy Director, Agriculture Department, Uttarakhand.
Sh. K.P.5. Chauhan, Statistical Officer, CAMPA, Uttarakhand.

At the outset, Chalrperson enguired about the compliance of the direction of 1™ meetingof the
said committee whichwas held on 03-11-2020. The pointwise compliance is tabulated here under:

5.M0.

Directicns

Compliance

1-

Chairperson directed that Irigation department will
share flood plain zoning detalls withthe Forest
department and Irrigation department will also
coordinale with District Administration and Forest
department, so that flood plain zones may be handed
over to the Forest depariment. Forest department will
prepare a comprehensive action plan In Flood Plain
Zones for plantation, developing bio-diversity parks,
artificial wetlands and related allied activities by
engaging a technical institution. Besides, proposal for
preparation of DPR/action plan for aforesaid activities
may alsobe obtained from Forest Research Institute
(FRI}, ICFRE and GB pant Institute within next 15 days,

E-in-C, Irrigation appraised the
committee  that regarding the
preparation of DPR, request letter
has already been sent to Director,
GE Pant Institute/Director, FRI
Dehradun and DG, ICFRE,
Dehradun, Furtherto expedite the
DPR preparation, a meeling was
held with DG/Director, ICFRE/FRI,
Denradun  on  02.12.2020 and
telephonic conversation was held
with Director, GB Pant Institute on
date 04.12.2020.

Additional Secretary Forest informed that Forest

_| department has taken up the work of spring shed

‘management, and 57 spring-shed have already bean

| taken been up, while 33 are in progress,

* ' Chairman directed the Forest department will
share details of aforesaid spring sheds to Irrigation
Department.

Details  awaited from  Forest
Department,

Mohd, Aslam apprised that various projects have been

| completed/in progress for restoration of water bodies,

ponds and artificial wetland, varous projects in almost

| |8l the districts from the MNREGA fund schemes.

Summary of the projects shared
by Project Co-ordinator, MNREGA,

q_
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4- | The committes was apprisad that in the first meeting of | Organic farming  action pan 3
the National Ganga Council held on 14th December, | flood plain s awaled from
2019 under the Chairmanship of Prime Minister of India | Agriculture DeptL

wiereln It was emphasized that NamamiGange Mission
should lead and transform into a model for Sustainable
Economic  development-“Arth Ganga” to  integrate
people in the basin with Ganga rejuvenation. The key
role in thisneeds to be playved by sectors such as
Agriculture, Tourism and Energy. Further [t was
accentuated that sustainable agriculture practices-
erganic farming and improving water use effidency in
agriculture must be ensured,

Chaimman directed agriculture department to
provide the district wise updated status of organic
farming being promoted and future action plan for
taking up of organic farming in the notified flood plain
LONEs.

Detail discussion was held regarding the restoration of Water bodiesprojects including
raising of plantation, developing bio-diversity parks, artificial wet lands in the State.It was brought
to the notice of the committee that Hon'ble NGT in OA No.-325/2015 directed that "All States/UT's
may forthwith designate a nodal agency for restoration of water bodies.” In this regard a meeting
was held in the chairmanship of Chief Secretary, Uttarakhand on 4.12.2020.

After detailed discussion on the raksing of plantation, developing bio-diversity parks, artificial
wel |lands in notified Mood plains, Mollowing decisionwere t@ken:

Engineer-in-Chief, Irrigation Department appraised to Committee about the status of Flood
Plain Zones In the State: As per provision of "The Uttarakhand Flood Plain Zone Act, 2012", final
flood plain zone notified in 60 Km length, while Initial notifications issued in 532 Km and final
notifications are likely to be issued by Feb. 2021 (details tzbulated below). It was also intimated
that Irrigation department is having digital information about said flood plaing viz. elevation,
Incation & width of flned plains.,

sl Name of River Approx Length { Km) |
1 | Bhagirathl ; Gangotri to Devprayag 125+10=135
| 2 | Alaknanda  : Badrinath to Devprayag 182
3 | Ganga : Devprayag to U.P.Border B7+50=137
4 | Mandakini  : Kedarnath to Rudraprayag 74
2 | Bhilangna : Origin to U/fs to Tehri Dam 64
TOTAL 532+60=592

Representatives of FRI informed that forest department Is having digital maps of river Ganga
and its tributaries for 1 Km wide strip on both banks. It was also intimated that FR] can easily mark
flood plain boundaries on the existing maps.

Chairperson directed that Irrigation department will share flood plain zoning detalls In digital
formatwith the FRIwithin 10 days and FRI will mark flood plain boundaries on the river maps within

7 d subsequently, IT wing of forest department will delineate and compute forest and non-
rest-areas in flood plains of each river.

(Action: Irrigation Department & Forest Department)
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Chairman directed that a district level committee will be constituted under the chakmanship of
Chief Development Officer (C.D.0.) of concernad District with concerned district level officers of
Forest Department (D.F.O.) Chief Agriculture OFficer {C.A,0.)District Horticulture officer and
Executive Engincer, Irrigation Department. This committee will prepare DPR's for restoration of
waler bodies, raising of plantation, development of bio-diversity parks and artificial wet land In
notified fleod plains areas in one month's time. The committes may also explore the community
involvement in these projects,

(Action: DO's Committee)

Chairman directed that DPR's prepared by the concerned district level committees will be
vetted by FR1, Dehraduninconsultation with ICAR-IT SWC, Dehradun,

(Actions: IISWC & FRI)
Chairperson directed to comvene next meeting around 15, Jan 2021.

{Actions: Irrigation Department)

{Han{gﬁ{h nwar)

Additional Chief Secretary
Uttarakhand

Letter Mo, S IR Dated :Dacemeher, 2020

Copy to the following for information and necessary action:

Chief Secretary, Government of Uttarakhand for Kind information.
Principal Secretary, Forest & Environment, Uttarakhand,
Secretary, Irrigation, Uttarakhand.

Secretary, Agriculture, Uttarakhand.

Engineer-In-Chief, Uttarakhand Irrigation Department,

Additional Secretary/ED, MNREGA, Uttarakhand.

APCCF, Environmert, Uttarakhand.

Director, ICAR-ITSWC, Dehradun.

. Director, FRI, Dehradun.

10. Director, Agricubure Department, Uttarakhand, Debradun.,
11.CDO.Chamoli, Rudraprayag, Pauri Garhwal, Uttarkashi, Tehri Garhwal, Dehradun and

Handwar.

(Manisha Panwar)
Additional Chief Secretary
Uttarakhand
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Eco Protection Engineers Pvt. Ltd.

Singatary

Plot No. 843, 5
Phone 1 Od4-

@ ¥ =

- (An IE0 D001 1 2008 Certificd company|
The Environmestal People Ahuja Niwss, Kamleshwar Mandir Road, Srinagar (Uttarakhand] 246174
e-matl ukprojecisd scoprotection. in
EST REPORT
‘Mame & Address of Office: o = |
| Office of Praject mana gar,
Comtruction 8 Maintenance unik [Ganga), |
Uttarakhand Peyjal Migam, |
| Sopeshwar - 246801 B
Location of 3b | 1OBMLD STP, loshimath | Dateof Samgling | 05/1%/200
| Nala Effluent sample Reporting date [ 1o/1/2020
Sample Location | Dronagici Drain | Period of Testing | D5/11/ 2020 1o ==
! ! 091172020
Sample Quantity 2 Ltrs | Parameters required | As per norms of CB
TEST RESULTS
| $No | Parameters " Results Units | Protocal Used |
L3 | - pH | 195 ] - | APHA 23" Fd 3012-45000-B
- __CoD . 62 Mg/l | APHA 27" £o.2012-52200
21 ®oo | 35 Mg/l | IS3025(P 44)1993, Refirmed 1559 |
Lot ] s [ Mell | APHA =

TVE Colony, Aoos Neger West Extn., Cheanai-600 101
5 B180-82, Fux: 044-26084 6183 e-mallimaili@ecotection . dn
P www. spoprotection in

. CIN - U41000TINZOO0SPTCOT2I82




% Eco Protection Engineers Pvt. Ltd.

{An IS0 BO0L : 2008 Certified company]

Ahuja Niwas, Eamleshwar Mandir Road, Srinager (Utiarakhand] 246174
el nkprojectsioecopratection.in

The Eovironmenial People

REPO
| Name & Address of Ofice: a B o = -
Office of Projuct mana ger,
Eumt:u.!.iun & Maintenance unit (Gangal,
Uttarakhand Piylal Migam,
_Gopeshwar - 746401
Location of ab | 1.08MLD STF, joshimath | Dute of Sampling | o5/13/2020
Samplo | Mals Cifiuent sample | Reporting date 10112030
Dutcription . ==
Sample Location | Komet Lodge Drain Period of Testing 05/11/2020 10
| e = | bovinfanag
| Sample Qua nti-.r ] L1r_s ) [ Parammlers reduined J A% per norms of L8 J
TEST RESULTS
'SNo | Parameters | Results | Units | Protocal Used Nl |
| 1 | pH | 7 - | APHA2I®EM.2012-2500HB
: | con T — wgh | APHA 237 £d2012-52200 I
: 3 _ BOD 2840 | mg/l | 15:3025|P-44)1993, Hefirmed 1999
.= B — 50 | MgA  [apHa

J J}"’/l;}’"’ For ECO PROTECTIDN GMBINEERS PVT. LTD.

Lah inchargo
::urt_gﬂr{n- clgnatory
; .. ’ ~ A :'\-\.\._ ™
f L d/- l"-.".l

o

I Plot No., 543, reet, TWE Colony, Aona Nagar Wesi Exin.. Chennai-G60:0 101 i
I Fhooe » (44- % 5180-82, Fax: 044-26884 5183 e-mall:mall@ecotection.la ;_,
.y i - & i

I 9000+ OO Covslits , . CIN - US1000TINIOOOPTO0T2382




Q Eco Protection Engineers Pvt. Ltd.

Baritisamieatsl i {An 180 BOOL : 3008 Certified conpany)
=y Ahuja Niwes, Hamleshwar Mandir Road, Srinagar (Uttarakhand] 246174
e-mall: ukprojecisi sooprotection.in
TEST REPDRAT
Name & Address of Office: == gl
Offica of Project manager,

Construction & Malntenance unit [Ganga),
Littarakhand Peylal Nigam,
Gopeshwar - !ﬂ-h-ﬂr:ll

Location of Lab | 108MLD 517, Inshimath | Dateof Samgling | 06/11/2020 f

Sample | Nala Effluent samsle Reporting date 10711/ 2020
| Description

Sample Location | Tehsll Drain Period of Testing | 05/11/2020 to
I——— ¥y = A i e
| Sample Quantry | 2u | Parameters required | As per norms of C8

TEST RESULTS

[$No | Parameters | Results Ualts | Protocal Used
‘_5'_i_'PH B - S APHA H £ 2012-4500H+ I
g con ; 92 | wgh | APHA2T Ed3013 52008 '
|3 | sop _I 19 Mg/l | 15,3025(P-44)1993 Refirmed 1999 |
L& [ TS5 | 5 [ Mgl [aesa |
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File Mo.Pr-12011/4/2020-O/o ED(PROJECT) NMCG-NATIONAL MISSION FOR CLEAN GANGA

Prnexpye -Lp

Mational Misslon for Clean Ganga
Department of Water Resources, River Development & Ganga Rejuvenation
(Ministry of Jal Shakt}
1™ Floor,
Major Dhyan Chand Mational Stadium,
[ndia Gate, Mew Delhs = 110002
D-B.EE'd. -1.... December 2010

The Program Dirsctar, ‘-iﬂkg_ pe? J

SPMG. I. l?| lﬂd.l.l'ﬂ H“E-“r Mﬁduﬂ. “'Sq T e L L -" ' ot _"I‘r“ Rl
Untarakhand- 243001 e A ;L,f;ré_lﬂﬂﬁ.’lm

Sub: Administrative Approval and Expenditure Sanction for the project of In-Situ
Treatment of untapped drains identified im the 09 polluted river stretches of
Uttarakhand by Bio- remediation technologies at an estimated cost of Hs. 1.50
Crore (Rupees Two Crore and Fifty- Nine Lakhs only) during Kumbh Mela 2021
for a period of 4 months ander Namami Gange Programme,

[ am dirccted to convey the grant of Admimusicative Approval and Expenditure Sanction
(AA&ES) for the project “In-5itu Treatment of untapped drains identified in the %9 pothsed river
stretohes of Uttarakhand by Bio- remediation technologies at an estimated coat of Ra. 2.59 Crore

(Rupees Two Crore and Fifty- Mine Lakhs only) including all charges and cost of O&M fora
peried of 4 months (one month prier to Kumbh Mela 2021 and will continue ene-month pest
Kumbh Mela 20217 under central sector scheme with 100% funding fram Govermmeant of [ndia
{Mational Ganga Plan’.

The approval iz subject to following term and conditions:

1. State Programme Manag=ment Crroup (SPMU) are agencies of the State Government
canstituted with the objective of serving as the dedicated metitution for effective
implementation of the Mamami Gange Programme at the state Jevel. Uitarakhand State
Programme Management Group {SPMG-URK) shall be the executing agency for the project.
List of drains idantified in the projects and duration are at Annexure-1.

2. The wark iz of specialized nature being implemented as innovative project. Therefore, a
separaie letier of mient will be isswed in cespect of approved praject by WMCG fllowing
nzcessary and established proceduras. Execution and monitoring in respect of these will be the
responsibility of the executing agency afker issuing letter of award by them and deposition of
performance guarantes by the successtul bidder.

+ The approval for the project is granted to the conditions a3 per the Anmexuare=Ii.

. The pertod of completion of the project is (4 (four) months during Kumbh 2021 {one month
prior to Kumbh bMefa 2021 and will continae ane-month post Kumbh Mela 20211 The peoject
must be awarded within one months from the date of this sanction. The target
delivernblesmilestones, scope of work, methedology and the given timelime should be
followed as per the detailed implementation plan.

5. State Government! Executing Agency shall follow the applicable procurement procedures and

medel bid docement conditions of MMCOG as approved by EC of WMCG,

B, The grantes mstitution Le. ‘Sfate Ganga Council, i.e. State Programme Management Group
(SPM), is a registerad society of the State Government constituted with the objective of
serving as the dedicated metitution for effective mplementation of the Mamami Gangs
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File Mo.Pr-12011/4/2020-0/c ED(PROJECT) NMCG-NATIONAL MISSION FOR CLEAN GANGA

Programme activities at the State leved, and the State is responsible in the long term for the
conservagion and health of the State™s sivsich of the river Janga,

7. The project has been congidered 100% funded under NGP Component - MNew Initiatives of
MNamami Gange Pragram,

£ The central fanding shall be limited to Bz 2,59 Crore, Stabe needs o exercise umost econamy
while exscuting the worls, a8 MMOG funding shall be limited to lower of the actugl
expenditure or the sanctioned amount. Any additional expenditure shall be bome by the State.

3. The NMCG Covernment of [ndia reserve the right to withdraw the sanction at any staes, 118
is ponwinoad that the fund has not been properly tilized or appropriate progress is not being
made,

10.In case of vielstion of any of the conditions of the grant or in case of closure or dissolution of
the graniee organization, the Government shall take possession of all the assets of the
oreanization acqured out of the Government grants and use them in any manmer desmed
appropriate o to recover from the organization the value of such assets at it diseretion,

11.This AALES is issued based on the appraisal and sanctzon of the Executive Committes (EC)
vide its 3 [st meeting beld on 13th Movember 20240, and under the financial powers delegated
vide Statuary Order published vide Notification of Ministry of Water Resounces, River
Development & Ganga Fejuvenation dated Tth October 2016, with the approval of Director
Ceneral — Mational Mission for Clean Ganga vide Noting Maote #47  dated 1£,12.2020 and
concurrenca of Executive Director (Finance) vide Moting Wote 844 davad 0922020,

Yours faithfully,

km’/[:;\gﬁ
(K. L. Ahuja)
Under Secretary, NMOCG

Zr

Copy forwarded for information & compliance of above mentioned conditions to: -

\_[./Tha Chief Secretary, Government of Uttarakhand, 4 Subhesh Read, Uttarakhand Secrecariat,
4E o, Mew Building, Dehradun, Uttarakhand 245001
2, The Managing Director, Uttarakhand, Pey Jal Nigam (LEPIN), 11, Mohini Road Dehradun,
Uittarakhand 248001
Copy forwarded for information fo: -

|. BS to Hon'ble Minister of MoJ3, DoWR.RDE&CR, Shram Shakti Bhawan, New Delhi-110001
2. PPS 1o Secretary, MoJ5, DoWRRDEGR, Shram Shakti Bhawan, New Delhi-1 10001

3. PS5 to Darector General, HMCG

4. PS5 to All EDs, KMCG

3. Sanction Folder fCuard File'Computer CellWIS, NMCG

e
WD
e

(K. L. Ahuja)
Under Secretary, NMOG

Anneyure-1
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File No.Pr-12011/4/2020-0/0 ED(PROJECT) NMCG-NATIONAL MISSION FOR CLEAN GANGA

rf; . Town MNam« of Project g\:ﬂ Mame of Drains | Project Duration
[. Dirain Mo 1
2, Badi Boballa
In-Situ Treatment by Bio-
Kichha mediation technologies of
| tapped drains discharging 6
iy Kichha (Gola) River
Tributary of River (anga)
[hatall Estimate for In-Sim
3 Treatment by Bio-remediation
2 ?ll:: "'“I Enlmﬂ pechnologies of untapped 3
Hraine discharging info Suswa
Fiver
{ four) months during
£ umbh 2021 {one
etails Estimate for In-Situ outh prior 1o Kumbh
ent of Bindal & la 2021 and will
3 bairaiun . river by Bic- 5 [ H_mpma o ontinae one-moath
remeadiation technofogies of . Bindal post Kumbh Meda 2021
pntapped drains discharging
it Suswa River
[. Belijudy Mala
. Kalash Mandap
. " ala
[n-Si Treatment by Bio- ;
remediation teclinologies of 07 1%:5;"
i piriapped draims outfalling in 3
[P biver Dhels, Babels, Kosie | 7 [ DabiiaNala
Pilakhar tributary of River ra il 4
Cangn. ik
Maln
7. Ghoga Nala
in-5itu Treatment by Bio=
i . remediation rechnology of oLk
5 [Bitargan Uintapped desin of Sitsrzany I | Ukpouli darin
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capital leniers and affix official seal under the sigrature. While MPPR
aubmitted by fax will be acceptable for commencement of processing the case,
ink-signed MPPR must follow by Post

Iv. Consistency between physical peogress and expenditure shall be maintained
and reasons for substantial vardations fe, more than 0% shall be
eppropriately sxplained against each item.

1.5 Submission of Accounting and Financial Reports (AFR) by the EA:

. The EA shall fumish monthly ‘Accounting and Financial reports {AFRsY by
the 10th day of every month with all relevant documents and miaterials as per
the 'Financial Monagement Manual (FMMY of the NGREA programme
framewark after commencement of the project to the SPMG and by the 20th
digy of every month regularly by the SPMG to the NMCG.

ii. The "Accounting and Financial Report (AFR) in standard format, to be
developed by the EA in consultation with SPMG, shall be signed aad starnped
by the Head of the Accounts Department and Head of the Organization,
UKFPIM,

lll. The mame and designaticn of the officers signinz the AFR shall be clearly
mentioned in full and in capital letters. While AFR siubmitted by fax will be
acceptable for commencement of processing the case, ink-signed AFR must
follow by Post

1. As part of the AFR, the EA shall submit the followings to the SPMG:

v, Invoices of suppliers! contractors against which online payment instructions
iszued by the EA in the previous manth,

Wi A list of nvoices received and not paid during the previous month.

wil. A list of contracts signed during the previous month.

2.6 Submission of Utilization Certificates (UCs):

|. The quarterly Utilization Certificntes {UCs) in the prescribed format {GFR
194 & 198} shall be fumished by the EA to the SPMQ in respect of grant-in-
aid received during the variows quarers within 30 days from the end of
quarter, duly signed and stsnped by the Head of the Organization, Head of the
Accounts Deparment and field level functisaary at executive engineer level |
Principal Investigator, as applicable,

Il. The SPMG shall submit quarterly UCs, duly countersigned and stamped by
the Head of the SPMG and the State authorities within 15 days on recelpt af
the same from the EA.

2.7 Imspection and Monitoring:

l. The 'State Ganga Council’ and its Standing Executive Committee shall monitar the
project from time to time. The State Programme Management Group (SPMG) shall
ensure elose monitoring and evaluation of progress of the project, and alse monitar
implementation parfirmance of the EA.

Ii, The SPMG shall ensurs appointment of ageney (ies) for third party inspection (TPT) /

evaluation of the project strictly as per lettar No. A-12012/22010-NRCD-I dated




@) el

Flle Mo.Pr-12011/4/2020-0fo ED{PROJECT) NMCG-NATIONAL MISSION FOR CLEAN GAMNGA

|62h September, 2010, The EA through the SPMO shall submit copies of the TPl
Reports along with their responses/comments to the NMCG. Releases of funds will be
subject to compliamce of TP reports,

iil. City level Citizen's Monstoring Commitiess (CMC) shall be constibuted in the town o
serve a5 a transparency mechanism on flow of project | programme related
information to citizens and key siakeholders and to gamer their feedback on project /
programma processes, as described in the NGRBA programme framework. Social
audit will be conducted by the CMC as per the provisions of the NGRBA programme
framaowork.

Iw.NMOG may depute any persen lo visit the SPMGY EA for the purpoee of monitoring
its work and accounts of the SPMG, Full co-operation shall be provided by tha EA to
the persons deputed for inspection.

w. Time and cost overrun leading to delay in implementation of progects 15 viewed with
seripus concern by the Ceniral Government and es per instructions contained m
Cabinet Secretary™s D.0. letter No. 261/1/10/2000-Cabinet, dated June 4, 2001 read
with Planning Commission™s DU0. letter No. O-14015/298-FAMD, dated 17.08, 1998
{kindly visit NGEBA website/ ‘Project Monitoring” for details), mandatory review of
the project muat be carried out from time to time 50 25 to assess the expenditure trend
and time schedule of the project and appropriate action againat those responsible for
delay shall be taken, i accordance with the nstructions,

vi.The Director Geperal, NMCG may moniter overall progress of project periodically
from time (o time, 8
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Uttarakhand Jal Sansthan

Prnexne- &

Test Reports of Sewage dried Sludge (mannure) samples taken from different STPs

Name of Laborstory- ECON LABORATORY AND CONSULTANCY DEHRADUN.
(Date of Sampling 28-11-2020)

N Paametors ~ Refrence, RangelLimit TesiResut
18 & 27 18 MLD| 0AMLD (A5 MLD
MLD 5TP | STP 8TP |8TP
Jagjeetpur | Saral | Swarg [Tapovan
Ashram
1 2 4 5 B T i
CPHEED Mannual
1 [pH 8575 aphdeiborgack HIE TR AU PP 74
maintenancs, ch 5
" Sludga treatment
7 |Moisturs (%) Below 70 Tocilion 433 3883 | 5882 &1.28
3 |Zinc s Zn, mgikg 7R00 aze 3.2 429 618
4 |Copper as Cu, mg/hkg 4300 1.2 782 | 078 530
B |Nickel s Cd, Mgk 420 028 702 &8 18
2 CPHEED Mannual pari
- A Engi e C
& Cadmium as Cd, mg/ A5 fi: Design and ) BLL BOL BUL BOL
ponstrschon of Sludge
Chromium as Cr, mgl regiment facities.
7 kg S00(Total) Tabla 6.14 Cikng 10.92 1029 3z T893
concentration of ey
i i medale in reated
& |Selenium as Se, mgl'kg oo e Ak e BOL BOL BoL BOL
it agricuifure
2 |Marcury 2s Ha, mghg &7 BOL BOL BOL BOL
10 |Lead ag Pk, mghg Ba0 873 16.02 T80 B2
11 |Arsenic aa As, mgikg TS BOL BOL BOL BOL
12 |Hitrogen as M, (%) 1-3.5 (Mindmum) 1 423 514 3.29
lzmued By Ragional
Diractar, regional
13 |Phosphate as P (%) uptas canter of organic 189 1.04 4,28 3
farming, Hebbal
Benglore India.
14 |Potazsium a8 K. (%) up to 6.5 0.05 0.11 0.19 0.09




ECON LABORATORY &

(150): 9001 & 14001 € ertified Laborsien )
ViiL: Khabarwala, PO Jaimtanwals, Sear Garhi € anit.. Dehradun, Uttarakhand -

————

“‘mﬂfm wn., I - TOReDT TR 3G E
Eagimeer, Meporting Dater | 3017200
ce Divisiom, (Ganga). “’"—"—Mﬁ'&n 2
mnmﬁumw Hr.i.[ﬂm_“_ T 373020
| Sample Collected By; L::m
3 i —
Ny 1 T S| 1. AN U £ ) WIS
Samgpimg Locaion: (15427 MLD STF. | Party Refereace Ne: 605 TH 1R MLD Jagrespur >0
1L T it e
| Samgle Quaniity’ o R et Mequiredi | A% per W or9er
LEST RESULTS
Chemical Asalvals (For Dry Basis) :
& | Parsmeters Results | Limsins | Test Methods
No. 3 -
T RN 723 — T TECONSONSW D1
(72, | Mokstore, (%) 4330 | - ECONSOPSWOL
L 3. 1Ash, (%) B 16,53 < TASTM D7348 guidelines
| 4. | Volmile Matter, (% 17.52 - LASTM D7348 g
59 1&-_(.1“-."'&' w“;aﬁnyzﬂ'm; 1092 - T ASTM D734 guidelings
5% | Giross Caloniic value (ARBL.kelkg ¢ 673 ) - | ASTM D7348 guidelines
7. | Flash Powe, (C) 2380 - | ASTM D738 guidelines
i S Marter (%) 5 84 . ECONSOPSW DI
(9. i 2575, meks . 130 00 | Method Mo, 3050, 3052 of EPA SW-846
T1.® | Nickel as Ni, mg &g 9.28 0| Method No_ 3050, 3052 of EPA swhuﬁ
12.* | Cadmium as Cd, mglkg BDL 3 | Method No_ 3030, 3052 of EPA SW-846
3.5 | Chromium as Cr. mg/kg 1092 | 400 | Method No. 3030, 3052 of EPA SW-B46
14.% | Sclenium as Se, mg K BOL 20| Method No. 3050, 3153 of EPA SW-§46
15 | Mercury as H » BOL 10| Method No. 3050, 3052 of EPA $W-846
16.* | Lead as Pb, mg kg £73 300 I-hihuﬂ‘dmjﬁsg_munrf_mggm
175 [ Arsenic as Ax mg kg BDL 20 HﬁhllHu. od No. 3050, 3052 of EPA SW-8464
{18, | Nivrogen as N, {%) 1.00 - 115: 10158, 1982 Real}- 2003
19, | Phosphate as P, (%) 199 : rs-.mm,mi'ﬁiﬁ‘-‘ms
20. | Ponssium s K, (%) 006 H“-Jﬂﬂs.uﬁ

R ————— L I
-Hn—.ii-:—-n._:—.ﬁnﬂ--tﬂﬁ-ﬁ

-

NOTE. 1. The reenlis listed refer only to the tested biml pplicab
1. Total lisbiNtics of our lsb will be restricted 1o-eleiolee &
mm—phﬂuwmmwmmw
4. lwhmhhm-wuhpn_nmh-ﬂ-m-hmﬂ
wew_ecoalsbaraton . cum, shacconlsharatery.cpm, mw
CONTALT NO: +91- 8534957814, B126534044




it Mo 3050, 3052 of EPA SW-846
Method No. 3050, 3052 of EPA SW-846

Method Mo, 3050, 3052 of EPA SW-1d6
No. 3050, 3052 of EPA SW-848
WA

p——

15: 101

IS: 10158, 1982 Rea

3052 of EPA
Tt iF




;
®

5.
- I
9 : 5952 .5 - wer -
31 Ash, (%) i 1 48 —{ASTM D348 guidelines g
4. | Volatile Matier 1545 . h% E;;:: _pﬁmu 1
: Calorific value (ADB), kelkg 986 A § guidelines
:* ﬁﬁ:m (ARB), kelkg 451 . | ASTM D7348 imes
7+ | Flash Point, 240.0 - ASTM D7148 guidelines
8. | Organic Matter, (%) 7.18 -__|ECONSOPSWAOL .
9. | Zinc s £n, mg/kg 429 | 00| Method No. 3050, 3032 o[ EPA SW-449 _
ibe szﬂ‘&hﬂ 0.76 30| Method No. 3050, 3052 of EPA SW-846
i1+ | Nickel as Ni, mg/kg 651 |50 | Method No. 3050, 3052 of EPA SW-846
2% | Cadmium as Cd, mg/kg BDL 3 Method No. 3050, 3052 of EPA S5W-B46
13.* hﬂﬂﬁ.lﬂl_ 3.20 400 | Method No. 3050, 052 of FPA SW-B46
14.* | Sclenium as S¢, mgkg BDL 30 | Method No, 3050, 3052 of EPA SW-846
15.% | Mercury as Hi mgkg BDL 10 | Method No. 3050, 3052 of EPA SW-846
17.% | Amsenic as As, my/kg BDL 20 | Method No. 3050, 3052 of EPA SW-B46
18, | Nitrogen as N, (%) 5.14 - |1S: 10158, 1982 Reafl- 2003
19, | Phosphate s P, (%) 4.28 = 11S: 10158, 1982 Reafi- 2003
20. | Potmssium s 0.19 - Acthogd N, SUSQ, 3052 of EPA SW-846

Kot B of e abor=s _-*ﬂﬂiﬂﬂ e w4 gy T
4
mr@m
NOTE: 1. The resules listed refer only to the tested sample & A
1. Total linbifties of cur lnb will be restricted (o the imveice &

Lm—ﬁrﬂhm-dmnmlﬂquﬁu - e sprcifed
tﬁﬂﬂthﬁ-hm%ﬂhﬂﬂﬂlﬂ—ﬂhlﬂHMHmmﬂ

www.ceaslaberatory.can

CONTACT NO:

uk aecoalaboratoryv.com. eruslab comulianey e yahosin
- +81- RAMOSTRIS, BI26%34144
: - W f
- ;




ECON LABORATORY &

(150 9001 & 14001 Certified Labaratory)
VilL: Khabarwals, P.O.: Juintsnwale, Near Garhl Cuntt., Dehradun, Unarakiand -

(1T 0000003 5 F

3001172020
2601172020
3671172020
~ 27300112020
Lab Rep.
Grab
5. 10-F-01
T60ST P B MLD Jagieewpur 201815
As per work order
| & | Parameters Hesults | Limits | Test Methods
No.
1. ipHt 740 | - | ECONSOPSWIOL
2. | Moisture, (%) 6128 | - | ECONSOPSWI
1. | Ash, (%) 19,62 ~ [TASTM D7348 guidelines
1. | Valatile Matier 19.72 - TASTM D7348 guidelines ¥
K &wmrmmlml,mni___gﬁu = | ASTM_D7348 guidelines
6. | Gross Calorifc value (ARB), keikg | 478 - | ASTM DT348 guidelines
7% | Flush Point. ('C) 2480 - | ASTM D7348 guidelines
§. | Organic Matter, (% 136 - | ECON/SOP/SW1
9% | Zinc as Zn, mg/k 618 300 | Method No. 3050, 3052 of EPA SW-84b
10.* | Copper as Cu, mg'kg 5.39 B0 | Method No. 3050, 3052 of EPA SW-B48
11.* | Nickel as Ni, mg'kg .90 50 Method Mo, 3050, 3052 of EPA 5 W-B46
127 | Cadmiam as Cd, mg/kg BDL 37 [ iethod No. 3050, 3052 of EPA SW-846
13.* | Chromium as Cr, mg/kg 7.93 400 | Method No. !ﬂﬁﬂ_:luﬂnfEFhﬂw_-l_ﬁ
14.* | Selenium as Se, mg'kg BDL | 20 | Method No. 3050, 3052 of EPA SW-846
15.* | Mergury as Hg, mp/kg BDL 1.0 | Method No. 3050, 3052 of EPA SW-846
16.* | Lead as Pb, mp/kg 820 00 | Methad Mo, 3050, 3052 of EPA SW-846
17.% | Arsenic a8 20 | Method No. 3050, 3052 of EPA SW-246
|8, | Nitrogen as N, (%} . 15: 10158, 1982 Reaff- 2003
19. | Phosphate as P, (%) - 15: 10158, 1982 Reaff- 2003
20. | Potmssium as § Huﬂmdﬂ-ummigr -, a
prap— AR wore ‘f ol
Mot R of the sbues Shallpr Sample s .' ‘
f o

Ih

NOTE: 1. The results listed refag onfs o
Lmiﬂlﬁuiﬂ il b S
1. The sample will be ‘”" 1}

4. This s Mot 40 be :______ or in

www cconlaboraton com, whaeconlsboratnny. com, ecnnlah comumiiancy a vaboo. it
CONTADT NO: #81- BS1495TRIS, §126534004

_ ks i el
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Detail of E-Flow Release by UJVN Ltd as per NGT order dated 09.08.2017

Dakpathar Barrage (Tons +

Ichari Dam (Tons) Yamun) Asan Barrage (Asan)
Month | Average | Release reu:e d Average | Release re::::uﬂ Average | Release re::;ud
Lean Flow| Water Lean Flow| Water Lean Flow| Water
{Cumecs) | (Cumecs) :ﬂ” (Cumecs) | (Cumecs) Waar {Cumecs) | (Cumecs) Wiker
W flow flow
Oct-18 36.41 13.39 34.03 10,42 9.73 93.40
Mow-18 36.41 10.09 27.72 45.50 11.33 22,89 10,42 2.26 21.69
Dec-18 | 36.41 10.04 27.58 49.50 11.36 2295 10.42 2.21 21.1
Jan-19 3641 9.94 27.30 49.50 11.42 23.07 10.42 278 26,60
Feb-19 36.41 10.01 27.50 49,50 13.46 27.19 10.42 3.05 29.23
Mar-19 36.41 10.08 27.65 49.50 11.64 23.51 10.42 10.45 100.70
Apr-19 36.41 10.72 28.45 49,50 22.43 45.31 10.492 15.81 151.76
May-19 36.41 10.06 27.63 45950 15.43 31.17 10.42 5.92 95.22
Jun-19 | 3641 | 1036 | 2846 | 4950 | 1529 | 3089 | 1042 | 227 | 2178 |
Jul-19 40.00 2B.36 70.90 45.29 7091 143.86 10.42 23.23 242,13
Aug-19 40.00 406.51 | 1016.28 49.29 527.87 | 1070.95 10,42 58.23 2553.83
Sep-19 40.00 36.11 90.28 49,29 1267 147.43 10.42 57.32 550.10
Dct-19 40,00 14.26 35.65 49,29 24.3 49.30 10.42 27.08 259.88
Mowv-19 37.00 715 19.32 49.29 8.07 16.37 10.42 3.85 36.95
Dec-19 37.00 7.16 19.35 4929 7.93 16.09 10.42 foz 18.43
Jan-20 37.00 6.22 16.81 49.29 7.93 16.09 10.42 1.87 17.95
Feb-20 37.00 5.87 15.86 49.29 7.93 16.09 10.42 18 17.27
Mar-20 37.00 17.29 45.72 4929 12,38 25,12 10.42 41.36 396.93
Apr-20 37.00 5.7 15.41 49.29 12.84 26.05 10.42 7.27 89.77
May-20 37.00 589 15.92 49.29 8.5 17.24 10.42 10.08 96.74
Jun-20 37.00 15.23 41.16 49.25 18,48 37.49 10.42 1512 145.11
Jul-20 37.00 3145 B5.00 49,29 7231 146.50 10.42 7113 682.63
Aug-20 37.00 85.74 231.73 49.29 276.86 561.70 10.42 106.4 1021.11
Sep-20 37.00 12.35 33.38 45,249 4852 98.44 10.42 33.33 319.87
Oct-20 40.59 8.11 19.98 54,33 10.42 19.18 16.42 4,13 25.15
MNow=-20 56.35 9.18 16.25 Fraq 11.64 15.03 15.2 2.5 16.45

* Average Lean flow has been calculated on the basis of RD of the months of Dec 2017, Jan 2018,
Feb 2018 and Mar 2018 for Yamuna Valley.

* From October onwards Average Lean flow has been calculated on the basis of prea:edjng 10
daily discharge for Yamuna Valley,

* The orders are being followed since Oct 2018.
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Gmail - Ganga Town - Progress Report in the matter of Honb'le NGT..  hitps:/'mail google.com/mail'w7ik=1 40751251 décview=ptésearch=. .

L]

Anmeruie - e

H Gmail spmg ngrba <spmgngrba.utkdi@gmail.com>

Ganga Town - Progress Report in the matter of Honb'le NGT 200/2014.

pooja mishra <pmishra 14041584 @gmail com= Wed, Dec 23, 2020 at 2:08 PM
To: spmgngrixa. utk0 1 ggmail.com
Co ravipandeyiko <ravipandeyikofvahoo com=

Dear Sir

Please find the attached compliance report of UDD, Uttrakhand with reference to the above cited
subject and format prescribed by SPCB in the matter of Honb'le NGT OA No 200/2014.Detailed
Compliance report Is being attached for necessary action please.

Regards
Pooja Mishra
SWM-E, UDD

@y Ganga Town .xlsx B [::.‘u-ﬁ T
il e

16K
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Annexwe -7

grim [ Phones
wrstwn/OMT  :0135-2755277/ 0135-2224444
Foverm s/ Real s 0 35-2754761 ) 0135-2224510

dwn / Fax 191-0135-2756865
ey . E-mall ¢ dir_fri@icre.om,
s e T, A, o AEET T
Frlms, waw (erovedra et aegeler o M witeg)
ol ' tenfrreye v0 S offds WERE, S W A O s o)
e, aaw W R ETHOR SR, ST 246008
AS. Rawat, LES FOREST RESEARCH INSTITUTE
DMrector, FRY {Indian Council of Forestry Reszarch and Education)
anil lﬁnmmh&ﬂmmd’hﬁnnmnFurmkmmumqu.mﬁ'hﬂn]
VWi Choneellor, P.0. Mew Forest, Dehradun - 248006
FRl Desmed to e University
Ne. 1379/4-101 /Replenishment Study/FESCCI-2018/ Dated: 13-12-20179
To

The Managing Director

Uttrakhand Forest Development Corporation (UFDC).

AranyaVikasBhawan

73-Nehru Road, Dehradun

Sub: Submission of lind repert (2019) on “Replenishmeni Study of River Bed
Material for Ganga River and ils fributaries”.

Ref: Letter No-M—-/4813/ Gonga and its fribularies dated 14/11/2018
Sir.

Wilh reference to the above cited lefter regarding the project fitied
“‘Replenishment Study of River Bed Malerial for Ganga River and its Tribularies’

please find enclosed herewith the lind report (15 coples).

The cross section wise quaniity of annual deposition of REM based on the
study has been calculated which can be safely extrocted for mining areas of
all the seven rivers excluding 25% area on the bolh sides of the river bank.

This s for your kind information

Yours faithfully,

pAT ) (Aso Ravfoh] Lol
\ o

e
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Gmail - Fwed; Water Management Plans of Bahadarabad and Bhagwa...  hitps:Ymail.google.com/mailfu'| 7ik=2 2 Ted 3d&view=pLisearch=a...
Armnexie —||

H Gmaﬂ Environment Specialist <environment.spmguk@gmail .com=

Fwd: Water Management Plans of Bahadarabad and Bhagwanpur blocks of
Haridwar District, Uttarakhand in OCS categories as per the directives of Hon'ble
NGT

sanjeey kumar srivastava <sksrivestavaid@gmsil.com= Fri, Dec 11, 2020 at 1:00 PM
To: Environmeant Specialist <ervironment. spmgukSgmail. coms

e FOMWEded MESSAQe —sneeme

From: Offlce of Chief Enginesr & HOD Irrigation Uttarakhand <hodcamp idi@gmail.coms

Diate; Fr, 11 Dec 2020 at 12:48 PM

Subject: Fwd: Water Management Plans of Bahadarabad and Bhagwanpur blocks of Haridwar Disirict, Uttarakhand in
OCS categories as per the directives of Hon'ble NGT

To: sanjeav kumer srivasteva <skarivastavaldi@omall com=

s Forwarded message
From: Office of Chief Engineer & HOD Irrigation Uttarakhand <hodcamp id@gmall com=

Draate: Thu, Dhec 3, 2020 3t 1211 PM

Subject Pwd Water Management Plans of Bahadarabad and Bhagwanpur biocks of Hardwar District, Ustarakhand in
QCE categories as per the directives of Hon'ble NGT

To: Sendor Staff Officer Planning <hod plani@gmail coms, <ssobudgetid@gmail coms-

Forwarded message -

From: Rdur-cgwhb <rdur-cgwb@nic, in=

Date: Thu, Dec 3, 2020 at 12:08 PM

Subject Water Management Plans of Bahadarabad and Bhagwanpur blocks of Haridwar District, Uttarakhand in OGS
calegories as per the directives of Hon'ble NGT

To: <hodcamp. id@gmad.come

&ir,

Kindly recall telephonic discussions held today on the above-cited subject, pleass find enclosed herawith Water
Managemeant Plans of OCS calegories of Bahadarabad and Bhagwanpur blocks of Haridwar District, Uttarakhand
prepared based on the oulcome of the NAQUIM studies, submitted for kind perusal. It is requested to kindly go

through these water management plans and offer your comments so as to prepare for Kashipur. Khatima and
Haldwani blocks at the eariast,

Thanks & Regards
T5 to Regional Director
CGWE, UR, Dahradun

Cleaniineas b next o Godiness

2 attachments

=) Water Managemeant Flans template-BHAGWANPUR BLOCK docx
23K,

i) Water Management Plans template-BAHADRABAD BLOCK.docx
23K




WATER MANAGEMENT PLAN OF BHAGWANPUR, DISTRICT HARIDWAR,

UTTARAKHAND
Details of Assessment Unit
State Uttarakhand
District Haridwar
Block/Mandal/Taluka/Firka Bhagwanpur
Category as per latest GW Sami-Critical | Safe/Semi-Critical/
assassmeant Criticall OE
Hydrogeological Details
Average Annual Rainfall 1114.60 | mm
Aquifer Multi-Tier aquifer system:
Aquifer-l: Depth 5-25 m; sandy clay
Aguifar=ll: Depth 1545 m; fine to
coarse-grained sand and gravels
Aquifer-lll: Depth 40-120 m; Medium to
Coarse Sand, gravels, pebbles and
Boulders
Discharge of Walls 16 1o 37 |
Water Quality Frash Fresh/Saline

Ay other Cuality Izsue

*Phrealic Agquifer: Based upon the 1S
10500:2012 guidelines for drinking
water, e groundwater of the

pur block Is potable and fit for
drinking except &t few places whearae
presence of heavy metals ke lron and
Chromium are  found above
permissible limils. Higher Chromium
values were reported at Imilkhera and
Jhabreda, lron is also reported above
the pemmissible limits at 4 locations
viz., Chudiala, Bandarjud, Imlikhara
and Jhabreda, which could possibly
also result from corrosion of ron pipes

{Handpump Assembily).
Annual Water Availability (GWRE, as on 31.03.2017
Fresh water Availability | Ground Water 124.80 Quantum in MCM
Surface water including Quantum in MCM
major water bodies
Grey waler Availability Domestic Quantum in MCh
Industrial Duantum in MCM
Annual Water Consumption (GWRE, as on 31.03.2017)
| Agriculture 90.96 Ouantum in MCM
Domestic 3.69 Quantum in MCM
Industrial i Quantum in MCM
Decadal Water Rising MCMfyear
consumption trends (Rise/falling/nochange) |
Comman GW Types Tubewell, Hand | Dug well/Bore wall’
Abstraction Structure pumps and TW/DCB etc.
Dugwell
Average Dapth (M bgl) DW- 10.0- 20.0; HP- 40.0-60.0
TW-50.0- 80.0
Monitoring o A
Surface Water Average in 3 e ;
Maonitoring e ‘é}L i ﬁJN S
Average in ¥ ’\\ Cusec
(1 — ualkity T '!!f'r’.li'ﬁ hept Fotable/Non potable
Grt:lum:l Waler Average DTW: ¢ ‘Fl_;'le gnjih'bmu'ater in Siwaliks mostly
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Maonitoring

occurs in the form of seepage/springs,
whereas, groundwater levels are deep in
the Bhabar area, which becomes
shallower in the Tarai region of the
block, To study the seasonal variation in
groundwater levels, 12 NHS/monitoring
wells of CGWEB including tubewells,
handpumps and dug wells were
monitored during the year 2019, The
depth to water level varies from 3.38 to
2240 m bgl during pre-monscon (May)
while it vares from 3.02 to 22.72 m bgl
during post-monscon (November). The
hydrogeciological scenario reveals that
the ground water flows In southern
direction. The seasonal fuctuation
ranges between -1.89 to 3.88 m. The
deeper water levels were recorded in the
major central part of the block in and
around Bhagwanpur town up to 22.72 m

bl.

Average Decadal Water
leved trends {Falling trend

(miyear)}

During pre-monsoon the decline trend
ranges betweaen 0.02 to 1.2 miyvear and
during post-monsoon the decline trend
ranges beatween 0.17 to 0.55 miyear

Recycle and Reuse

Water Management options and Mitigation

Reuse of Domestic Waste MCM
Water (Flushing,

Horticulture, Agricultura,

Industry, Construction etc)

Reuse of Industrial Water MCM

Adaptive Management
strategies

* The cropping pattern of rice, wheat

and sugarcane needs to regulate.

s Farmers should be encouraged and

proper plan should be formulated for
atdoption of low water intensive crops
and horticulture praclices.

= To circumvent the poor guality of

groundwater it is recommended to
tap the deeper zones for drinking
purposes for which a suitable well
design is proposad for soft rock and
boundary formations. It is quite safe
o tap second and third aquifer i.e.
between 60-100m In soft rock below
clay layer occurring at 40-50m and In
bouldary formation biw 50-80m below
clay layer occuring at 3540 meter
for further groundwater development.
The unconfined aquifer ranges upto
40 m bgl should be left for shallow
tube wells for the irrigation use.

= [t is recommended to follow ridge and

furrow method for irigation Instead of
fiooding method to minimize the
wastage of groundwater.

« Farmers should adopt efficient water

conveyance and field application
devices through varous gowl
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schemes viz, underground piping
system, Drip & Sprnklers, pivots,
rain-guns and other apphcation
devices etc.

The community involvemeant is very
important for making big impact so, it
is proposed to adopt the participatory
approach for renovation and de-
silling of the community ponds in
order fo increase the water storage
capacity and nalural groundwater
recharge. The nun-off generated owver
ponds  catchment area from the
annual rainfall is fo be utilized for
recharging naturally through pond. In
Tarai region i.e. the downstream of
Solani River more than 60 village
community ponds are identified for
storage and naturel recharge of
grouncdwater.

Village panchayats should focus on
consttution of Water User
Associations (WUA) and community
ownership & parficipation at all levels
for judicious management of waler
FEs0Unces,

Water Conservation and
Recharge

Type of artificial recharge
FWH structure feasible

Proper management plan is required
to minimize the over exploitation of
groundwater resources in
Bhagwanpur block. Rairwater
harvesting and artificial recharge are
to be practiced on a larger scale.

The Bhabar formation exposed
throughout the north part of the block
and exhibits deesper water levels and
higher water level fluctuations giving
thereby the scope for artificial
recharge through construction of
appropriate recharge structure like
check dams, brush wood check
dams, gulty plugs and loose boulders
gabion structures These struclures
should be erected across the streams
and rivers flowing through the Bhabar
zone glong the foothills of Siwalik
consists of boulders, gravels, sand
and clay, which exhibit high porosity
and permeability enabling it to form a
good recharge zone through direct
infiltration of surface runoff.

Around the industrial dusters like
Bhagwanpur and Puhana town and
fls nearby area, the industrialists
should be strictly advised 1o reduce
their water consumption  through
maximum  recycle and  reuse
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practices of wastetreated water s0
that It may not contaminate the
groundwster, Further, it should also
ba made mandatory to adopt the
groundwater conservation praclices
through various interventions. Also, it
im recommended to avoid doing
artificial racharge actvities in
Industrial and commercial zones as
the surface runofl may have chance
of contaminating the groundwater
and In such cases, industries should
adopt rooftop rainwater harvesting
l.e. store the rainwater and reuse il to
reduce their stress on groundwater
demand., Enhancing forestation in
Bhabar Zone will not only reduce soil
grosion but also increase natural
racharge of surface runoff.
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WATER MANAGEMENT PLAN BAHADARABAD, DISTRICT HARIDWAR,

UTTARAKHAND
Detalls of Assessment Unit
State Littarakhand
District Haridwar

Block/MandalTaluka/Firka | Bahadrabad
Category as per latest GW | Semi-Crilical | Safe/Semi-Critical/

assessment Critical/ OE
Hydrogeological Details

Average Annual Rainfall 1120.0 | mim

Aquifer Aquifer-l: Depth 4-8 m; Fine to medium

sand with little silt

Agquifer-ll: Depth 18-30 m; Fine to
medium sand

Aquifer-l1l: Depth 45-66 m; Medium to
coarse-grained sand and gravels
Agquifer-1V: Depth 72-105 m; Medium to
Coarse 3and, gravels, pebbles and

Boulders
Discharge of Wells B to 40 lps
Water Quality Frash Fresh/Saline
Any other Quality Issue Nitrate concentration was observed

above 45 mgl (IS 2012) at few
locations (Kota Muradnagar, Dhanpur,
Shahpur Shiflakhera, Saral). The
prasence of heawy metals ke
Manganese and Chromium is found
above permissible limits at Shyampur
and Panjaher respectively. Iron is also
reported above the permissible limits in
45% of samples i.e at 5 locations viz.,
Kota Muradnagar, Dhanpur, Bhogpur,
Dalupurt and Panjaher which could
also possibly result from commosion of
iron pipes (Handpump Assembly).

Annual Water Availability (GWRE, as on 31.03.2017

Fresh water Availability | Ground Water 213.03 Quantum in MCM
Surface water including Cuantum in MCM
L major water bodies
Grey waler Availabiity | Domestic Quantum in MCM
Industrial Quanturm in MCM
Annual Water Consumption (GWRE, as on 31.03.2017)
| Agriculiure 97.69 Quantum in MCM
Domestic 83.73 | Quanium in MCM
Industrial ’ Quantum in MCM
Decadal Water Riising MCMfyear
consumption trends {Rise/falling/nochange) |
Common GW Types Tubawell, Dug well/Bore well
Dugwell and TW/DCB stc.
Hand pumps .
Average Depth (M bgl) DW- 10.0- 20.0; HP- 40.0-80.0 TW-
60.0- 80.0
Average in Flow Cusec
Average in outflow Cusec
Quality Potable/Non potable
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Ground Water
Manitoring

Average DTW

and north-eastern paris of the block
comprising  unconsolidated loose
sedimerts  viz  boulders, pebbles,
gravels, exhibils deeper water levels
ranging from 27.25 to 67.70 m byl
Whereas, in the southem parts of the
biock the water levels are shallower
ranging from 3.19 t0 9.15 m bgl In lower
piedmont plaing or Tarai formation
comprising coarse-grained sand and
clays with gravel.

Average Dacadal Water
level trends {Falling trend

During pre-monsoon the decline trend
ranges between 0.008 o 1.204 mfyear

Water Management options and Mitigation

Recycle and Reuse

(miyear)} and during post-monsoon the decline
trend ranges betwesn 0,101 to 1.06
miyear,

Reuse of Domestic Waste MCM
Water (Flushing,

Horticulture, Agriculture,

Industry, Construction etc)

Reuse of Industrial Water MCM

Adaptive Management
siralegies

s COwerall dewelopment of available
waler resources should be done by
adopling holistic water managament
approach since the Stage of
groundwatar development in  the
block has already reached 85%.

« To circumvent the poor quality of
groundwater it i recommended o
tap the deeper zones for drinking
purpcses for which a suitable well
design is proposed for soft rock and
boundary formations. It s guite safe
to tap second and third agquifer ie.
between 80-100m in soft rock below
clay layer occurring at 40-50m and in
bouldary formation bf'w 50-80m below
clay layer ccourring at 3540 meter
for further groundwater development.
The unconfined aguifer ranges uplo
40 m bgl should be lefl for shallow
tube wells for the imigation use.

* The cropping pattern of rice. wheat
and sugarcane needs lo regulate,

« Farmers should be encouraged and
proper plan should be formulated for
adoption of low water intensive crops
and horticulture practices.

= Presently, in the study area, mostly
the imigation is done through
Iraditional flooding method only.
Hence, it is recommended to follow
ridge and furrow method instead of
fiooding method o minimze the
wastage of groundwater,

« Farmers should adopt efficient water
comveyance and field application

Eijf




devices through  various gmftf
scheamas viz, undarground piping
system, Drp & Sprinkiers, pivots,
rain=guns and other application
devices atc.

Village panchayats should focus on
constitution of  Water  User
Associatons and community
ownership & participation at all levels
for judicious management of water
resources.

Water Conservation and

Recharge

Type of arificial recharge
RWH structure feasible

Around the industral clusters [ike
Roshanabad, Bahadrabad and
townships areas, the
industries/infrastructuraotels are
advised to reduce their wataer
consumplion  through  maximum
recycle and reusea practices of
wastatreated waler 50 thal stress on
groundwater can be reduced and
chances of contamination of the
groundwater can be minimized.
Further, it should also be made
mandatory to adopt the groundwater
conservation practices lLe. rooftop
rainwater harvesting and artificial
racharge through injection wells in
Industrial and commercial zones in
order to sustain the declining water
levels.

The Bhabar formation exposed
throughout the north to north-eastem
part of the block viz Bahadrabad,
Roshanabad and Laldhang areas
having deeper water levels and
exhibiting high water level
fluctuations giving thereby the scope
for implementing  artificial recharge
measures through construction of
appropriate interventions like
gabions, recharge shafts, injection
wells, check dams and gully plugs etc
as the formation is very congenial for
such measuras.

The community involvement is very
important for making big impact so, it
is proposed to adopt the participatory
approach for renovefion and de-
siting of the community ponds In
order to increase the water storage
capacity and natural groundwater
recharge. The run-off genersted over
ponds caichment area from the
annual rainfall is o be utilized for
recharging naturally through pond,
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